INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated : 24" February, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

On 02.03.2026, 03.03.2026, 05.03.2026 and from 09.03.2026 to 12.03.2026,
16.03.2026 to 19.03.2026 & 23.03.2026 to 25.03.2026

BENCH|COURT| TIME VICE PRESIDENT/MEMBERS
ROOM
G 1 10.30 AM|On 02.03,2026, 03.03.2026, 05.03.2026, 11.03.2026
12.03.2026, 18.03.2026, 19.03.2026 & 23.03.2026 to
25.03.2026:-
S/Shri Mahavir Singh, VP & S. Rifaur Rahman, AM
il 10.30 AM|On 09.03.2026 & 10.03.2026:-
S/Shri S. Rifaur Rahman, AM & Vimal Kumar, JM
I 10.30 AM{On 16.03.2026 & 17.03.2026:-
S/Shri S. Rifaur Rahman, AM & Sudhir Kumar, |M
B 3 10.30 AM|S/Shri Challa Nagendra Prasad, JM & Sanjay Awasthi, AM
(except 05.03.2026)
D 4 10.30 AM|Shri Vikas Awasthy, JM & Ms. Renu jauhri, AM
(except 03.03.2026 & 05.03.2026)
4 10.30 AM|On 05.03.2026:-
S/Shri Vikas Awasthy, JM & Brajesh Kumar Singh, AM
SMC 4 10.30 AM|From 23.03.2026 to 25.03.2026:-
Shri Vikas Awasthy, M
5 10.30 AM|On 02.03.2026, 03.03.2026, 05.03.2026, 09.03.2026 to
12.03.2026 & 16.03.2026 t0 19.03.2026:-
Shri Satbeer Singh Godara, JM
F 5 10.30 AM|On 02.03.2026, 03.03.2026, 05.03.2026, 09.03.2026 to
12.03.2026 & 23.03.2026 to 25.03.2026:-
S/Shri Satbeer Singh Godara, JM & M. Balaganesh, AM
5 10.30 AM|From 16.03.2026 to 19.03.2026:-
S/shri Satbeer Singh Godara, JM & Manish Agarwal, AM
C 6 10.30 AM|On 09.03.2026 & 10.03.2026:-
S/Shri M. Balaganesh, AM & Yogesh Kumar US, JM
6 10.30 AM{On 11.03.2026 & 12.03.2026:-
S/Shri M. Balaganesh, AM & Sudhir Kumar, JM
6 10.30 AM|(On 02.03.2026, 03.03.2026, 05.03.2026, 16.03.2026 to

19.03.2026 & 23.03.2026 to 25.03.2026:-

S/Shri Yogesh Kumar US, JM & Manish Agarwal, AM




Constitution from 02.03.2026 to 25.03.2026

H 9 10.30 AM|On 02.03.2026, 05.03.2026, 09.03.2026 and 12.03.2026:-
S/Shri Ramit Kochar, AM & Sudhir Kumar, |M

9 |10.30 AM|On_03.03.2026 and from 16.03.2026 to 19.03.2026 &
23.03.2026 to 25.03.2026:-

S/Shri Ramit Kochar, AM & Vimal Kumar, JM

A 7 10.30 AM|Ms. Madhumita Roy, JM & Shri Amitabh Shukla, AM

I 2 10.30 AM|S/Shri Anubhav Sharma, JM & Naveen Chandra, AM

E 8 10.30 AM|S/Shri Raj Kumar Chauhan, JM & Brajesh Kumar Singh, AM
(except 05.03.2026)

Notes :-

Bench-B will not function on 05.03.2026.

Bench-D will not function on 03.03.2026.

Bench-E will not function on 05.03.2026.

Bench-H will not function on 10.03.2026 and 11.03.2026.

Bench-C will commence immediately after completion of Bench-F from
09.03.2026 to 12.03.2026 & 16.03.2026 to 19.03.2026 and after
compietion of Bench-H on 12.03.2026.

6. Bench-SMC will commence immediately after completion of Bench-D
from 23.03.2026 to 25.03.2026 and after compietion of Bench-F on
02.03.2026, 03.03.2026, 05.03.2026, 09.03.2026 to 12.03.2026 &
16.03.2026 to 19.03.2026.
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Sd/-

[MAHAVIR SINGH]
VICE PRESIDENT

B
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Copies to: Ail concerned 8,
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Dated 24*, February 2026

Links of the Court Rooms of ITAT, Delhi Benches for Joining through 1V|deo

Conferencing for Wmmmmmmmmm
16.03.202610 19.03.2026 &23.03.2026t0 25.03.2026:-

]

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room 1 | https://itatdelhizone.webex.com/meet/court_room_1 25180242862
Court Room 2 | https://itatdelhizone. webex.com/meet/court_room_2 25191305622
Court Room 3 | https://itatdelhizone. webex.com/meet/court_room_3 25177451276
Court Room 4 | https:/itatdethizone, webex.com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone.webex .com/meet/court_room_35 25126239355
Court Room 6 | https://itatdelhizone. webex.com/meet/court_room_6 25119658243
Court Room 7 | hitps://itatdelhizone. webex.com/meet/Court_Room_7 25127955211
Court Room 8 | https://itatdelhizone.webex.com/meet/court_room_8 | 25104506738
Court Room 9@ | hitps://itatdelhizone. webex.com/meet/Court_Room_9 - 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferenomg

links.

1

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is Sll.'tlng dunng Court hours oF the
Tribunal. -

The Counsels may see the Constitution of Benches, Friday Lists, etc., published on ITA'I‘
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencmg mode
shall follow the dress code, courtesies and protocols that are followed in ph ssical
hearing, as far as possible. ,;

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working. : 1 |
Recording of the proceedings in Hybrid/Virtual Heanng is stnctly prohibited. !
Paper Books, Synopsis, Written submissions etc, should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR is appearing though Vlrl:ual
Mode. .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 02-MARCH-2026 {MONDAY)

Sd Appeal Number Assint, Year Assesses Name Remarks
1 CO 5/DEY2025 201213 [[A]V AND S INTERNATIONAL PRIVATE LIMITED
2 ITA 3089/DEL/2024 2012-43 | [D]V AND S INTERNATIONAL PRIVATE LIMITED
3 ITA 2152/DEL/2025 201718 [[A)V AMD § INTERNATEONAL PVT LTD
4 ITA 6279/DEL/2025 20202021 | [A] VINOD GUPTA
5 ITA 6285/DEL/2025 2015-16 | [A) REKANTAA DEVELOPERS PVT LTD
3 ITA 6286/DEL/2025 201617 [ [A) REXANTAA DEVELOPERS PVT LTD
7 0 264/DEL/2025 2020-21  |[A] BHAWANI FINVEST PRIVATE LIMITED
8 ITA 6303/DEL/2025 2020-21 [©] BHAWANI FINVEST PRIVATE LIMITED
9 ITA 6305/DEL/2025 2013-14 | [(A] TANGENT iNFOCOM PRIVATE LIMITED
10 ITA 6319/DEL/2025 201718 | [A) ANUMOD SHARMA
1 IVA 6465/DEL/2025 2018-2019 | [A] VIKAS JAIN
12 ITA 6471/DEL/2025 2016-17 [A] PAWAN CHOWDHRE
13 ITA 6463/DEL/2025 01415 [ [A] VIKAS AGARWAL
14 ITA 64B4/DEL/2025 01516 [ [A] VIKAS AGARWAL
15 TTA 6485/DEL/2025 2016-17 [A] VIKAS AGARWAL
16 ITA B724/0ELF 2025 2021-22 [D] DOTPE PRIVATE LIMITED
17 ITA 8725/DEL/2025 202021 | [A] YOUTHREACH
18 ITA 8726/DELf2025 2020-21 [A] YOUTHREACH
19 TTA 8727/DEL/2025 01718 | [A) GOPI KISHAN MAKHARIA
20 ITA 8728/DEL/2025 013-14 | [A) JSD STEEL PRIVATE LIMITED (FORMERLY CBS STEEL PRIVATE LIMITED)
21 ITA B726/DELf2025 2026-27 [A] NAYA SAVERA SAMAJIK SANSTHA
2 ITA 8730/DEL/2025 202627 [ [A) NAVA SAVERA SAMATIK SANSTHA |
23 ITA §731/DEL/2025 2015-16 [A] HEL INFOTECH LIMITED |
24 ITA 8734/DEL/2025 201718 | [A] VIKAS SETHI |
5 ITA 8735/DEL/2025 201920 |[D) BMW INDIA PRIVATE LIMITED '-
2% ITA 8736/DEL/2025 201314 | [A) GOLFWORX VENTURES PRIVATE LIMITED
27 [TA 8737/DEL/2025 2016-17 [A] M{S PEAK MINERALS B MINING PRIVATE LIMITED
3 ITA 8738/DEL/2025 201617 |[A) M/S PEAK MINERALS & MINING PRIVATE LIMITED |
2 ITA 8739/DEL/2025 202324 | (D] DEEPAK CHOUDHARY i
30 ITA 8740/DEL{2025 2024-25 [©] DEEPAK CHOUDHARY |
3 €O 268/DEL/2025 2016-17 [0] SAURABH SINGHAL LEGAL HETR OF LATE MAHESH CHAND SINGHAL
32 ITA 6331/DELf2025 2016-17 {D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL
3 ITA 6496/DEL/2025 201718 | (A] KAMALNAYAN BAJAJ CHARITABLE TRUST
3 ITA 6497/DEL/2025 2017-18 (D] ASHISH KUMAR AHUIA
35 ITA 6499/DEL/2025 2015-16 [A] ACTION CONSTRUCTWELL PRIVATE LIMITED
36 ITA 6191/DELf2025 2020-21 [A] SHAM SUNDER DHENGRA (E- { FILE })
37 ITA 7642/DEL/2025 2020-2021 | [A] ANSHIKA MISHRA (E-(FILE))
38 ITA 8884/DEL/2025 2023-24 [A] RAJBIR SINGH MAKHNI (E- (FILE)) |
39 TTA B03/DELF2025 2023-24 [A] PUNAM MAKHNI {F-(FILE)} i
440 ITA B927/DEL/2025 2023-24 [A] LALA MAHABIR PRASAD & SONS HUF (E-(FILE}) |
a ITA 8936/DEL/2025 2022-23 | [A] ANIL KUMAR (E<(FILE)) |
) ITA 8946/DEL/2025 202324 | [A) BADAL GUPTA HUF (E-(FILE}) f

| t Regi
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 03-MARCH-2026 {TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 8750/DEL/2025 2018-19 {A] METLIFE GLOBAL OPERATIONS SUPPORT CENTER PRIVATE LIMITED (E/H}

2 ITA 916/DEL/2023 2017-18 [A] ALATMA BULLTONS PRIVATE LIMITED

3 ITA 1460/DEL/2023 2016-17 [D) ALAINA BULLIONS PRIVATE LIMITED

4 TTA 1461/DEL/2023 2017-18 [D] ALAINA BULLIONS PRIVATE LIMITED

5 [TA 2008/DELS2024 2017-18 [D] ADDON REALTY PRIVATE LIMITED ({E FILED APPEAL))

6 TTA 5614/DEL/2024 2018-19 [D] BHARAT BHUSHAN

7 ITA 2356/DEL2025 2022-23 [D] PASHUPATI ROAD CARRIER PVT, LTD.

8 TTA 6217/DEL/2025 2023-24 [A] SALMAN QURESHI !
9 TTA 6277/DELS2025 2020-21 [A) AMAN SAINI

10 ITA §335/DELS2025 2016-17 [A] HRIDAY SHANKER TIWARI

11 ITA 6336/DEL/2025 2017-18 [A] HRIDAY SHANKER TTWAR]

12 ITa 6337/DEL/2025 2018-19 [A] HRIDAY SHANKER TIWART

13 ITA 6329/DELf2025 2017-18 [A] SANGEETA VIWART

14 ITA 6365/DELS2025 2016-17 [A] SANGEETA TIWARI |
15 ITA 6418/DELS2025 2018-19 [A] SANGEETA TIWARI] |
16 ITA 8373/DEL2025 2021-22 fA) SANIIT {E-{FILE}}

17 ITA 8741/DEL{ 2025 2011-12 [A] MYS YASHRAD ESTATES PRIVATE LIMITED

18 ITA 8742/DEL/ 2025 2010-11 [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED [
19 TTA 8743/DEL/2025 2015-16 [A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED ]
20 TTA. §744/DELS 25 2017-18 [A] ANSAL PROPERTIES & INFRASTRUCTURE LTD.

21 ITA 6488/DELS2025 2022 [D] JAI PRAKASH GUPTA

22 ITA 6493/DEL/2025 2017-18 [A] ADARSH DISTRIBUTORS

23 ITA 6494/DEL2025 2022-23 [A] ADARSH DISTRIBUTORS

2| TTA 6550/DEL/2025 2019-20 [A) HARPREET SINGH SODHI




INCOME TAX AFPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR D5-MARCH-2026 (THURSDAY)

sd Appeal Number Azt Year Assesses Name Ramarks
1 SA S54/DELf2025 2019-20 [A] M/5. PUNDRIKAKSH DEVELOPERS PVT. LTD.

2 ITA 6426/DEL/2025 2019-20 | [A] M/S. PUNDRIKAKSH DEVELOPERS PVT, LTD,

3 BMA 6/DELf2023 2019-20 [A] SHANTANU BHOWMICK

4 BMA 4/DEL/2025 2019-20 | [A] SHANTANU BHOWMICK (£ FILE}

5 CO 14/DELf2026 2021-22 [A) BHAGAT CONSTRUCTION COMPANY PVT. LTD.

6 TTA 3531/DEL/2023 2021:22 | [D) BHAGAT CONSTRUCTION COMPANY PVT. LTD.

7 ITA 2190/DEL/2022 2018-19 | [A] AR INDUSTRIAL MANAGEMENT SERVICES

8 TTA §487/DEL/2025 2017-18 | [A] GARIMA LEATHER EXPORTS

9 TTA 7411/DELf2025 2012-13 [A] KULJEET SINGH

10 ITA 7415/DEL/2025 2018-2019 | [A) SURBHI KHANDELWAL (E- (FILE})

11 ITA 8745/DEL/2025 201516 | [D] ARCHANA SALUTA |
12 ITA B746/DEL/2025 2018-18 | (D] PROSPECT FUND MANAGERS LLP i
13 ITA B748/DEL/2025 201314 | [A) SUNIL YADAV I
14 ITA 8749/DEL/2025 202223 | [A) SUNIL YADAY ]
15 ITA 8751/DEL/2025 2023-24 D] SHWETA AGRAWAL i
16 ITA 8752/DELS2025 2017-18 {A] GALURAY RAKHECHA '
17 ITA §753/DE1 /2025 2018-1% | [A) GAURAV RAKHECHA | ]
19 ITA §754/DEL/2025 202020 | [A] GAURAY RAKHECHA i
18 ITA 8755/DEL/ 2025 2016-17 [A] SUMANTO PAUL ; i
20 | ITA8756/DEL2025 201516 | [A] ROHIT MITTAL |
2 ITA 8757/DEL/2025 202323 | [A] RITA FINANCE PRIVATE LIMITED «
2 ITA 8759/DEL/2025 202021 | [A] SHRI RAM PRINT N PACK r
23 TTA 6347/DELf2025 2014-15 [A] SON] COMMERCIAL ENTERPRISES PRIVATE LIMITED |
2 TTA 6348/DEL/2025 201415 | [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED |
25 ITA 6349/DELf2025 2016-17 [A] SONT COMMERCIAL ENTERPRISES PRIVATE LIMITED I. ]
26 ITA 6501/DELS 2025 2021-22 [A] ODTSHA TELEVISION LIMITED 1 ]
27 ITA 6508/DEL/2025 2081412 | [D] MEADOW INFRADEVELOPERS PRIVATE LIMITED

-
Assistant Registrar|

). 24-Feb-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 09-MARCH-2026 {MONDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 1288/DEL/2022 201718 | {A] PANKA) GOYAL

2 ITA 211/DEL/2025 01112 | D] M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED |

3 ITA 232/DELS2025 2011-12 [0] M#S VIVACTOUS MARKETING SOLUTIONS PRIVATE LIMITED

4 ITA 5290/DELf 2025 2017-18 [A] M/S BABA CONSTRUCTION PRIVATE LIMITED

5 TTA 6291/DELf2025 2018-19 [A] M/S BABA CONSTRUCTION PRIVATE LIMITED

[ ITA 6292/DEL/ 2025 2019-20 [A] M{S BABA CONSTUCTION PRIVATE LIMITED

? ITA 6293/DEL/2025 2020-21 [A] M/5 BABA CONSTRUCTION PRIVATE LIMITED

g TTA 6294/DEL/2025 2021-22 [A] M{$S BABA CONSTRUCTION PRIVATE LIMITED

9 ITA 3761/DEL/2025 2017-18 [A] PRATAP ARORA PROP S X TEXTILE MILLS

10 ITA 8763/DELS2025 2019-20 {A] KFILOEEP SHARMA

11 ITA 8764/DELF2025 2016-17 [A] CHIRANIEEY SINGH SURI

12 ITA 9765/DEL/2025 200223 [(A] SUNIL KuMaR

13 ITA 8767/DELS2025 2022-23 [A] SHREE GOPAL BIHANT

14 ITA B770/DELS2025 201920 [A] SATISH CHANDRA TYAGI

15 ITA 8771/DELS2025 2000-01 [A] HEG LIMITED |
16 ITA 8772/DEL/2025 201718 | [A] REENA |
17 ITA 8773/DEL/2025 2015-16 | {A] NITIN DOBRIVAL |
18 ITA 8774/DELS2025 2015-16 [A] RAAG VIHAR APARTMENTS PRIVATE LIMITED i I
19 ITA 8775/0ELF2025 201617 {A] BHARAT GAURAY PRATISHTHAN I
20 ITA 8777/DEL/2025 2023-24 [A] ZINDAGI SOCIETY [
21 ITA 6526/DEL/2025 2017-18 [A] KILVINDER SINGH f

%ﬂt R
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INCOME TAX APPELLATE TRIBUNAL, DELHL BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 10-MARCH-2026 (TUESDAY)

& Appeal N Assmt. Year Assessec Name Remarks
1 ITA 6334/DELS2025 2015-16 {A] SATISH KUMAR
2 TTA 6466/DEL/2025 2017-18 [A] MERA) LEISURE WORLD LLP
3 ITA 8773/DEL2025 2017-18 [A] VAYAS MULTT TRADING PRIVATE LIMITED
4 ITA B77S/DEL/2025 2012-13 [A] BINA MODI{LEGAL REPRESENTATIVE OF LATE SHRI KRISHAN KUMAR MODI)
S ITA 8781/DEL/2025 2011-12 [A) VAISHNC PRASAD RAJESH
3 TTA B782/DEL/2025 2015-16 [A] INTERNATIONAL MANAGEMENT TECHNOLOGIES PVT. LTD
7 IT4 8783/DELS2025 M9 [D) SHREE ANJANEY TRADERS LLP
8 ITA B784/DEL/2025 202324 [A] MVD APPAREL PRIVATE LIMITED
9 ITA 9785/DELf2025 2012-2013 [A] DHIRAJ RAWAL
10 ITA 8786/DEL/2025 2022-23 [D] SUMEET SINGHAL HUF
11 ITA B787/DEL/2025 2024-25 [A] GLLMOHAR PARK JOURNALISTS COLONY WELFARE ASSOCIATION
12 ITA 8788/DEL/2025 2013-14 [A) NARENDRA KUMAR
13 ITA 8791/DELf2025 2021-22 [A] DELHIVERY FREIGHT SERVICES PRIVATE LIMITED
14 ITA 8792/DEL2025 2023-24 [A] BELHIVERY FREIGHT SERVICES PRIVATE LIMITED
15 ITA 8793/DEL/2025 2014-15 [A) INDUS TOWERS LTD.
16 ITA 8794/DEL/2025 2016-17 {A) INDUS TOWERS LTD.
17 I¥A §795/DEL2025 2017-18 [A] INDUS TOWERS LTD.,
18 ITA 8796/DELS2025 2020-21 [A] PANKAD SINGHAL
19 TTA B797/DEL/ 2025 2020-21 {A] PANKAD STNGHAL
0 ITA 6798/DEL/2025 2022-23 [A] PANKAJ SINGHAL
2zl ITA B799/DELS2025 2022-23 {A] PANKAD SINGHAL I




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 11-MARCH-2026 (WEDNESDAY)

Sl Appedl Number Assmt. Year Assessee Name Remarks
1 ITA 1002/DELf2020 2017-18 [D] BINDAL PAPERS MILLS LTD.

2 ITA 3604/DEL/2025 2020-21 [A] BT GLOBAL COMMUNICATIONS INOIA PRIVATE LIMITED

3 ITA 8BO0/DELf2025 201718 [A] BHAVYS BROADCAST PRIVATE LIMITED

4 TTA BBO1/DELS 2025 2012-13 [A] SARASWATL WQOD PRIVATE LIMITED

5 ITA BBOZ/DELf 2025 2015-16 [A] MANO] KUMAR

6 [TA 8BD3/DEL/2025 2016-17 [A] JUS INFRATECH PRIVATE LIMTED

7 ITA BB04/DELS2025 2012-13 [A] LALIT AGGARWAL ]

B [TA BBO5/DEL/2025 2014-15 [A] SHANTI RICE MILLS |

9 [TA 8807/DEL2025 2012-13 [A] BHAGERIA FINANCE & INVESTMENT PRIVATE LIMITED

10 ITA BB08/DEL/2025 2017-18 [A] MEENAKSHI SAWHNEY

11 [TA BBOS/DEL/2025 2022.23 [A] KARAN V1JHAN]

12 ITA 8B10/DEL/2025 2020-21 [A] KARAN VIJHANI

13 TTA 8811/DEL/2025 2019-20 [A} KARAN VIIHANI

14 ITA BB13/DEL/ 2025 2018-19 [D] SUSHIL KUMAR |
15 [TA 8815/DEL/2025 2013-14 [A] SPERRY INTERNATIONAL PRIVATE LIMITED |
16 TTA BB17/DEL/2025 2026-2027 [A) INDIAN BY BLOCD FOUNDATION | l
7 ITA 8819/DELSf2025 2016-17 [A] NARSI RESORTS FRIVATE LIMITED ]
18 ITA 8820/DELf2025 2015-16 [A] MANO) KUMAR ‘
19 ITA BB21/DELf2025 2012-13 [A] ZEAL BUILDWELL PRIVATE LIMITED ;_
20 TTA 8B22/DELf2025 2019-20 [A] NISHANT KUMAR AGGARWAL i
21 1TA 8825/DEL/2025 2010-11 [A] OCEAN REALCON P LIMITED I

w 24-Feb-20.




CAUSE LIST OF & BENCH FOR 12-MARCH-2026 {THURSDAY)

Sl Appeal Number Assmnt. Year Assessee Name Remarks
1 ITA 6237/DEL/2025 2018-19 [A] M{S DESIGN WORKSHOP (INDIA) PRIVATE LIMITED

2 ITA 6238/DELS2025 2019-20 [A] DESIGN WORKSHOP 1KD1A PRIVATE LIMITED

3 ITA 6239/DELf2025 2020-21 [A] M/S DESIGN WORKSHOP (INDIA) PRIVATE LIMITED

4 TTA 6240/DELS2025 2021-22 [A] DESIGN WORKSHOP INDIA PRIVATE LIMITED

5 ITA 6241/DELJ2025 2022-23 [A] DESIGN WORKSHOP (INDIA) PRIVATE LIMITEC

6 ITA 8826/DEL2025 2023-24 [A] HAMDARD LABORATORIES INIDA

7 ITA 8827/DEL/2025 2014-15 [A] GEETA GOGNA

B ITA 8831/DEL{2025 2012-13 [A] SUBODH GUPTA

g [TA 8832/DEV/2025 2023-24 [A) SARIKA AGARWAL

10 [TA 8833/DEL/2025 2018-19 [A] MARMO HOME PRIVATE LIMITED I

1 TTA 8634/DEL/ 2025 2007-08 [A] VEER SAWARKAR KATYAL

12 [7A BB36/DEL/2025 2017-18 [A] VENEET AGARWAL

13 ITA 8837/DEL/2025 2012-13 [A} M R OVERSEAS PVT LTO. J
14 ITA 8838/DELS 2025 2013-14 [A) MR OVERSEAS PVT LTD | i
15 ITA B839/DEL{2025 2014-15 [A] M R OVERSEAS PVT LTD i H
16 TTA 8840/DEL/2025 2017-18 [A] M R OVERSEAS PVT LTD |
17 TTA 8841/DEL/2025 20186-19 [A] M M R OVERSEAS PVT LTD. |
18 ITA 8842/DEL{2025 2010-11 [A] ANTRIKSH ENGINEERS CONSTRUCTION CORPORATION

15 [TA 8843/0EL 2025 2011-12 [A] ANTRIKSH ENGINEERS CONSTRLUCTION CORPORATION 1
20 T7A 8844/DELf 2025 201213 [A] ANTRIKSH ENGINEERS CONSTRUCTION CORPORATION

21 ITA 8845/DEL{2025 2013-14 [A] ANTRIKSH ENGINEERS CONSTRUCTION CORPORATION

22 ITA 8846/DELS2025 2014-15 [A] ANTRIKSH ENGINEERS CONSTRUCTION CORPORATION I
23 CO 27/DEL/ 2026 2020 [A] SHILPA PASARI |

Bt
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 16-MARCH-2026 (MONDAY)

sr Appeal Number Assmt. Year Assassee Name | Remarks
1 TTA 2BB3/DEL/2024 2020-21 [A] MADHU CHAUDHARY ({R/C)) |
2 1TA 6973/DELf2025 2021-22 [A] NAVNEET NANDLAL GOENKA {E- (FILE}) I
3 TTA B847/DEL{2025 2008-09 [A) RAJBIR SINGH GOYAT |
4 ITA B848/DEL2025 2009-10 [A] RAJBIR SINGH GOYAT |
5 TTA B849/DEL/2025 2010-11 [A) RAJBIR SINGH GOYAT |
6 TTA BB50/DEL/2025 201213 (4] RAJBIR SINGH GOYAT i
7 TTA B851/DEL/2025 2011-12 [A] ANTRIKSH ENGINEERS PRIVATE LIMITED |
a ITA 8852/DELS2025 012-13 [A] ANTRIKSH ENGINEERS PRIVATE LIMITED l
9 ITA 8853/DEL/2025 2013-14 [A] ANTRIKSH ENGINEERS PRIVATE LIMITED ! l
10 ITA 8854/DELS2025 2014-15 [A] ANTRIKSH ENGINEERS PRIVATE LEMITED |
11 TTA 8B55/DEL/2025 2015-16 {A) ANTRIKSH ENGINEERS PRIVATE LIMITED |
12 ITA 8856/DEL/2025 2008-09 [A) RAKESH KUMAR YADAY |
13 ITA 8857/DELS2025 2009-10 [A] RAKESH KUMAR, YADAY |
14 ITA BB56/DEL/2025 2010-11 [A] RAKESH KUMAR YADAY |
15 ITA 8859/DEL/2025 2011-12 [A] RAKESH KUMAR YADAY
16 [TA BBBO/DEL/2025 2012-13 [A] RAKESH KUMAR YADAY
17 T7A B861/DEL/2025 2013-14 [A] RAKESH KUMAR YADAY |
18 ITA 8862/0EL/2025 2014-15 [A] RAKESH KUMAR YADAY ' |
19 ITA 8863/DELS2025 2015-16 [A] ALTAF
20 ITA 8864/DEL/2025 2016-17 [A] ALTAR |
21 ITA 8865/DEL/2025 2017-18 [A] ALTAF I |
n ITA 8866/DELf2025 2018-19 [A] ALTAF |
23 [TA 8867/0€EL{2025 2019-20 [A] ALTAF | |
24 ITA 8868/DEL/2025 2020-21 [A] ALTAF f
25 TTA BB6S/DEL/2025 2021-22 [A] ALTAF | |
26 ITA 302/DELS2026 2020-21 [A] DHEERAD JINEJA & SONS HUF (E- (FILE)) ] |

N e rebzuzg




CAUSE LIST OF A BENCH FOR 17-MARCH-2026 (TUESDAY)
s Appeal Numbser Assmt, Year Assesses Name Remarks
1 [TA 3553/DEL/2018 2010-11 [A] CONTINENTAL FOUNDATION JOINT VENTURE

2 ITA 8870/DEL/2025 2018-19 [A) DELH1 STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED

3 TTA BA71/DEL/2025 2020-21 [A] DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED

4 TTA B872/DEL/2025 2021-22 [A) DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED

5 ITA 8873/DEL/2025 2022-23 [A) DELHI STATE INDUSTRIAL & INFRASTRUCTURE DEVELOPMENT. CORPORATION LIMITED

3 ITA B§74/DEL/2025 2011-12 [A) VINDD KUMAR SHARMA

7 ITA B875/DEL/2025 2017-18 | [D) CONTINENTAL ENGINES PRIVATE LIMITED

8 TTA B876/DEL/2025 2022-23 [A) SUDARSHAN SAINI

9 ITA 8877/DEL/2025 2016-17  [[D] D R APPARELS AND FASHION PRIVATE LIMITED |
10 ITA BEBO/DELS2025 2017-18 [D] NEELKHANTH TOWNSHIP PRIVATE LIMITED

11 TTA 8881/DELf2025 2017-18 [D] ONE HUB CHENMAL PRIVATE LIMITED

12 ITA 8882/DEL/2025 2017-18 | (A] PRADEEP KUMAR

13 ITA 8883/DEL/2025 2017-18 [A] RAMESHWAR PRASHAD SHARMA

19 ITA 8885/DEL/2025 2023-24 [D] M/5 COLOSSUSTEX PVT LTD |
15 TTA 8886/DEL/2025 2017-18 [4] UNICOMMERCE ESOLUTIONS LIMITED .

16 TTA 8888/DEL/2025 201%-20 [A] HARDIP SINGH MANN [ |
17 ITA 8889/DEL/2025 2013 [D] SUNITA JAIN ]
18 TTA 8890/DEL/2025 2018-19 [#] GIIR. COMMUNICATIONS INDIA PRIVATE LIMITED l
19 ITA 8891/DEL/2025 2017-18 [A] JAGRAM SINGH NAGAR

0 TTA 88%4/DEL/2025 2017-18 [A] M{S STRAUMANM DENTAL [NDIA LLP

(4 i?'? ‘____,_...__‘:i?
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—!' |
CAUSE LIST OF A BENCH FOR 18-MARCH-2026 (WEDNESDAY)
| |
Sl Appeal Numb Assrnt, Year Assassee Name ] Remarks
1 TTA 8606/DEL/2025 2015416 | [A] VIJENDER SINGH '
2 TTA 8896/DEL/2025 201314 | [A] M/S FORTUNE GS) INFRAMART PRIVATE LIMITED !
3 ITA 8899/DEL/2025 2025-26 | [A] LALAGOPI MAL KUTHIALACHARTTABLE TRUST
4 ITA 8900/DEL/2025 2020-21 | [D] HARISH KUMAR AGRAWAL
5 ITA 8901/DEL/2025 2013-14 | [A] INDUS TOWERS LTD,
3 ITA 8902/DEL{2025 2012-13 | [A] AVL INFRAGON PVT LTD THROUGH DIRECTOR JASVEEN KAUR
7 ITA 8904/DEL/2025 2017-2018 | [A) HARIKISHAN CHOUDHARY
8 ITA 8905/DEL/2025 2023-202¢ | [A] DEEPAK GUPTA i
) IT4 8505/DEL 2025 2020-21 [A] DEEPAK KUMAR. :
10 ITA 8507/DEL/2025 2021-22 | (A] DEEPAK KUMAR
11 ITA 8908/DEL/2025 2022-23 [A] DEEPAK KUMAR i
12 ITA 8909/DEL/2025 2012-2013 | [A] UMA SHANKAR SHARMA .
13 ITA 8910/DEL/2025 2009-2010 | {A] MOHANLAL GUPTA .
14 ITA 8911/DEL/2025 2013-14 | {A] RAJBIR SINGH GOYAT |
15 ITA 8912/DEL/2025 2014-15 | [A] RAJBIR SINGH GOYAT :
16 ITA 8913/DEL/2025 202021 | [A) LOKESH THAKUR |
17 ITA 8914/DEL/2025 2014-15 | [A] ISHWAR CHAND AGGARWAL THROUGH L/H ANKIT AGGARWAL ]
19 ITA 8516/DEL/2025 2014-15 | [D] ANGOP KUMAR AGRAWAL
19 ITA 8917/DEL/2025 2012-13 [ [D] VIKAS PROMOTERS PVT LTD
20 ITA 8916/DEL/2025 2018-19 | [D] UPPAL HOUSING PVT LTD
n ITA 8919/DEL/2025 201920 | [D] UPPAL HOUSING PVT LTD

nt
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES NEW DELHI

i
CAUSE LIST OF A BENCH FOR 19-MARCH-2026 (THURSDAY)

|
|
i
1

s Appeal Numbar Assmt, Year Assessee Namea | Remarks
1 ITA 2190/DELJ 2025 2013-14 [A] CHETAMYA BUTLDCON PVT LTD l
2 ITA 2189/DEL/2025 2012-13 [A) CHETANYA BUTLOCON PVT LTD '

3 ITA §920/DEL/2025 2017-18 [A] CHANDRA SHEKHAR JHA '

4 ITA B921/DELf2025 2018-19 [A] CHANDRA SHEKHAR JHA ) ;
S ITA B922/DEL/2025 2019-20 [A] CHANDRA SHEKHAR. JHA

6 ITA B923/DELS 2025 2020-21 [A] CHANDRA SHEKHAR. JHA

7 ITA 8924/DEL{2025 2015-16 [D] HONEY GUPTA

8 ITA B925/DEL/ 2025 2013-14 [A] CARLSBERG INDIA PRIVATE LIMITED I

9 ITA B926/DEL/2025 2014-15 [A] CARLSBERG INDIA PRIVATE LIMITED I

10 TTA B928/DEL/2025 2011-12 [A] MARAL OVERSEAS LIMITED

11 TTA B929/DEL{2025 202324 [A] MAHAVIR. PRASAD GUPTA

12 ITA 8930/DEL/ 2025 201213 [A] RAJBIR SINGH

13 TTA 8931/DELS2025 X017-18 [A] MINI MADAN

14 TTA B932/DEL 2025 2015-16 [©] HIMANSHU GUPTA i
15 ITA 8933/DEL/2025 20t4-15 [A] SHISHPAL STNGH l

16 ITA 8934/DEL/2025 2013-14 | [A] SHISHPAL SINGH i
17 | A ee3s/DEL/2025 2015-16 | [A) STAR RICE LAND PVT LTD |
18 TTA 8937/DELF2025 2017-18 (D] VIPIN KUMAR
1% ITA 8938/DELS2025 2012-13 [A] MANISH JAIN
20 ITA 8939/DEL/ 2025 2019-20 [A] MANISH JAIN
21 ITA 8940/DEL/ 2025 2021-22 {A] PAWAN KUMAR, JAIN |
22 ITA 8941/DELS2025 2023-24 {A] M/S AMRIT BOTTLERS PRIVATE LIMITED
23 TTA 6531/DEL/2025 2020-21 {A] ADITYA KUMAR JHA
24 ITA 6532/DELf2025 2021-22 [A] ADTTYA KUMAR JHA

25 ITA 6533/DEL/2025 2022-23 [A] ADTTYA KUMAR JHA |
% ITA 7055/DEL 2025 202021 | (D] ADITYA KUMAR JHA |
27 TTA 7056/DEL/2025 021-22 (D] ADTTYA KUMAR JHA |
28 TTA 7057/DELF025 2022-23 [D] ADITYA KUMAR JHA i

Assistant




INCOME TAX APPELLATE TRIGUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 23-MARCH-2026 (MONDAY)

s Appsal Number Assmt. Year Assessee Name | Ramarks
t TTA 3776/DEL/2024 2013-14 | [A) RADHEY KISHAN ' i
2 TTA 3642/DEL/2024 201344 | (D) RADHEY KISHAN j |
3 ITA 8943/DEL/2025 2017-18 | [A] RUDRA BUILDTECH i
4 TTA B948/DEN/2025 2021-22 | [A] JAGRUK MAHILA GRAMUDHYOG SANSTHAN i
5 ITA 8949/DEL/2025 202021 | [A) RANIIT KUMAR YADAV '

6 ITA 8950/DEL/2025 202122 | [A] RANIIT KUMAR YADAY

7 ITA 8951/DEL/2025 2022-23 | [A] RANDIY KUMAR YADAY il
8 ITA 8952/DEL/2025 2013-14 | [A] RASRA) MARKETING PRIVATE LIMITED i
9 ITA §953/DEL/2025 201415 | [A] RASRA) MARKETING PRIVATE LIMITED

10 TTA 8954/DEL/2025 201516 | [A] RASRAJ MARKETING PRIVATE LIMITED
1 ITA 8955/DEL/2025 2016-17 | {A] RASRA) MARKETING PRIVATE LIMITED
12 ITA 8956/DEL/2025 2017-18 | [A] RASRA) MARKETING PRIVATE LIMITED
13 ITA 8957/0€L/2025 2018-19 | [A] RASRA) MARKETING PRIVATE LIMITED
14 ITA 8958/DEL/2025 201920 |[A] RASRA) MARKETING PRIVATE LIMITED
15 TTA 8959/DEL/2025 1819 |{A] MOHD AKHALAK
16 ITA 8960/DEL/2025 201920 | fA] MOHD AKHALAK | '
7 TTA 8961/DEL/2025 202021 | {A) MOHD, AKHALAK | |
18 ITA 8962/DEL/2025 202122 |{A] MOHD. AKHALAK [ 1]
19 | mTA89s3/DEL202S 22223 | (D] STERLING AGRO INDUSTRIES LIMITED [/] i
20 TTA 8964/DEL/2025 202324 | [D] STERLING AGRO INDUSTRIES LIMITED ] |
2t ITA 8965/DEL/2025 201516 | [0] POOIA GUPTA i
2 ITA 8966/DEL/2025 01415 [ [D] POOIA GUPTA i
3 ITA 6263/DEL/2025 20192020 | [A] SUBODH KANT SAHAY HUF i
24 ITA 6524/DEL/2025 - [A] DELHI YARN MERCHANTS CHARITABLE TRUST { §
25 ITA 6525/DEL/2025 : [A] OELHI YARN MERCHANTS CHARITABLE TRUST : ]

a‘v 24-Felr-2024



CAUSE LIST OF A BENCH FOR 24-MARCH-2026 (TUESDAY)

Sel Appeal Number Assmit. Year Assessoe Name Remarks
1 TTA 799/DEL/2024 2018 [D] RAVI PRAKASH AGGARWAL (E-{FILE}}
2 Q0 251/DELS2025 2015 [A) RAVE PRAKASH AGGARWAL
3 IT4 8967/DEL/2025 2020 [O] INDIAN RENEWABLE ENERGY DEVELOPMENT AGENCY LIMITED
9 TTA 8968/DEL/2025 218 [D] HEALTHCARE AT HOME INDLA PRIVATE LEMITED
5 TTA B969/DEL{2025 2019-20 (0] LEARNING EDGE ACADEMY OF PROFESSIONALS PRIVATE LIMITED
& TTA 8970/DEL/2025 2017-18 [A] BR AGROTECH LIMITED
7 TTA 8971/DEL/2025 2014 [D] PARVINDER SINGH GAHLOT i
] ITA B972/DEL2025 2015 () PARVINDER SINGH GAHLAUT 1
9 ITA 8973/DELS2025 016 (D) PARVIMDER: SINGH GAHLAUT
10 ITA 8974/DEL/2025 2017 {0] PARVINDER SINGH GAHLAUT
11 ITA B975/DEL/2025 2014-15 [A] KRISHAN KUMAR GUPTA
12 ITA 8978/DEL/2025 2023-2024 | [A] SPAY TECHNCLOGY PRIVATE LIMITED
13 ITA 8979/DELS2025 2021-22 [D] NOIDA GOLF COURSE SOCIETY
14 ITA 8980/DEL/2025 2015-2016 | [A] VEER PROJECTS INDIA PRIVATE LIMITED
15 ITA 8981/DEL2025 2004-05 [D] SHARP MINT LIMITED
16 ITA 8982/DEL/2025 2012-13 [A) RISHI PAL E
17 [TA 8983/DEL/2025 2013-14 [A} RISHI PAL I
18 ITA 8984/DELf2025 2014-15 [A) RISHI PAL
19 [TA 8985/DELS2025 2015-16 [A) RISHI PAL
20 TTA 8986/DEL/2025 2016-17 [4) RISHI PAL :
2 ITA 8987/DELf2025 2017-18 [A) RISHI PAL 1
22 TTA 8989/DEL/2025 2017-18 [A] GANPATHI ENTERPRISES




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES NEW DELHI

CAUSE LIST OF A BENCH FOR 25-MARCH-2026 (WEDNESDAY)

s Appeal Nomber Assmit. Year Assessee Name i Remarks
1 ITA 8990/DEL/2025 2019-20 [A} BRUGG CABLES {INDIA) PRIVATE LIMITED
2 TTA B991/DEL/2025 201920 (D] KNOWLEDGE HUB (INTERNATIONAL) PRIVATE LIMITED
3 ITA B992/DELf2025 2017-18 [D] SEMGAL JEWELS PVT LTD
4 ITA 8953/DELS2025 2016-17 [A] RAKA BAL
5 TTA B995/DEL/2025 2017-28 [4] RAM GUPTA
6 ITA §996/DEL/2025 2013-14 [A] TRANSLINE TECHNOLOGIES LIMITED
7 T4 B997/DEL/2025 2023-24 [A) HORIZON AEROSPACE (INDIA) PRIVATE LIMITED |
8 TTA B998/DEL{2025 2016-17 [D] SEEMA REALCON PRIVATE LIMITED
9 ITA 8959/DEL/2025 2021-22 [A] TOYO SPRINGS LIMITED
10 ITA 9000/DEL/2025 202324 [A] RAMESHWAR
11 TTA 9001/DEL/2025 2M3-14 [A] INDRAJ SINGH
12 ITA 9002/DEL/ 2025 2015-16 [A] SHYAM COMMUNICATION SYSTEMS
13 ITA S003/DELS2025 2015-16 [A] JIND CENTRAL CO-OP BANK LTD !
14 ITA S004/DEL/2025 2016-17 [A] JIND CENTRAL CO-OP BANK LTD. |
15 ITA 9006/DEL/ 2025 2019-20 [C] LOMCHAB MOTOR COMPANY PRIVATE LIMITED |
16 [TA S007/DEL/2025 2015-16 [A] AJRY KUMAR !
17 [TA 9008/DEL/2025 2018-19 [A] AJAY LOOMTEX PRIVATE LIMITED {
18 TTA $009/DEL/2025 2019-20 [A) AMAY LOOMTEX PRIVATE LIMITED r
19 ITA 9014/DEL{2025 2022-23 [4] RAMDEEP SINGH GOGNA l
20 TTA 901 5/DEL{2025 2017-18 [A] JANAK RAJ SHARMA |

=




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 02-MARCH-2026 (MONDAY)
Srl | Appeal Number |Assmt, Year Assessea Name Remarks
1 ITA 225/DEL/2025 2017-18 | [A] SANDEEP RAMNIKAL BOKADIA
2 | TTA 2438/DEL/2025 2016-17 | [A] PRAMOD KUMAR AGGARWAL
3 | ITA 2568/DELf2025 | 2016-17 [ [A) SANJAY KUMAR
4 | ITA 2789/DEL{2025 2022-23 | [D] ANISH YADAY
s CO 248/DEL/2025 2022-23 | [A] ANISH YADAVY
6 | ITA 4440/DEL/2025 2017-18 { [D] DALMIA CONTINENTAL PRIVATE LIMITED {E. FILING)
7 | ITA 4507/DEL/2025 2019-20 | [A] DUSHYANT SAINI (E.FILING)
8 | ITA 4692/DELf2925 | 2015-16 |[A) RAM BHAGWAN (E. FILING}
9 | ITA 6668/DEL/2025 | 2009-10 | [A] ROHIT GARG
10 | ITA 6670/DEL/2025 2009-10 | [A] COLOURS MULTIMEDIA PRIVATE LIMITED
11 | ITA 6671/DEL/2025 2020-21 | [A] SURENDER SONI
12 | ITA 6672/DEL/2025 2015-16 | [A] SIDH FARMS
13 | ITA 6673/DEL/2025 2012-13 | [A] SATISH CHAND TYAGI
14 | ITA 6674/DEL/2025 2021-22 1 [A] SAMIDH SHARMA
15 | ITA 6676/DEL/2025 2012-13 | [A] JAYPEECO INDIA PRIVATE LIMITED
16 | ITA 6677/DEL/2025 2017-18 | [A] CARE INDIA SOLUTION FOR SUSTAINABLE DEVELOPMENT
17 | ITA 6678/DEL/2025 2018-19 | [A] CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT
18 | ITA 6679/DEL/2025 2020-21 | [A] RAKESH BHATIA
19 | ITA 7103/DEL/2025 | 2015-2016 | [A] PRAMOD KUMAR AGGARWAL (E- (FILE))
20 | ITA 7834/DEL/2025 2015-16 pES‘]r é&%%ﬂopl\}lTMggl)) (AMALGAMATED COMPANY OF M/S JBM MA
21 | ITA 4746/DELf2025 2015-16 | [D] YASMEEN ABRAR (E.FILE)
o
': nt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 03-MARCH-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA4425/DEL/2025 | 2015-16 | [A] RAHUL MITTAL
2 | ITA 4619/DEL/2025 | 2022-23 |[A) GURVEER SINGH
3 | ITA4626/DEL/2025 | 2025-26 | [A) HARVINDRA SINGH
4 | ITA4638/DEL/2025 | 2016-17 | [A] UMAR DARA) (E.FILE}
5 | ITA 4639/DEL/2025 | 2011-12 | [A] ARVIND
6 ) ITA 4645/DEL/2025 | 2020-21 | [D] MUKESH SHARMA {E.FILE}
7 | TTA 4647/DEL/2025 | 2017-18 { [D] NAND GOPAL MARKETING PRIVATE LIMITED (E.FILE)
8 | ITA 4648/DEL/2025 2015-16 | [D] APACHE LABS PRIVATE LIMITED {E.FILE}
9 | ITA 4695/DEL/202S | 2014-201S | [A] APACHE LABS PRIVATE LIMTED (E. FILING)
10 | ITA 4700/DEL/2025 | 2015-16 | [A) APACHE LABS PRIVATE LIMITED (E. FILING)
11 | ITA 6680/DEL/2025 | 2012-13 | [A] AMIT VERMA
12 | ITA 6681/DEL/2025 | 2009-10 | [A] ANGAD & SONS REALCON PRIVATE LIMITED
13 | ITA 6682/DEL/2025 | 2013-14 | [A] ANGAD & SONS REALCON PRIVATE LIMITED
14 | TTA 6683/DEL/2025 | 2012-13 | [A] VINAY KUMAR SINGH
15 | ITA 6684/DEL/2025 | 2012-13 | [A] VINAY KUMAR SINGH
16 | ITA 668S/DEL/2025 | 2020-2021 | [A]} DELOITTE HASKINS & SELLS
17 | ITA 6686/DEL/2025 | 2021-22 | [A] DELOITTE HASKINS & SELLS
18 | ITA 6687/DEL/2025 | 2011-12 | [A] SAROJ MAKAN
19 | ITA 6688/DEL/2025 | 2019-20 | [A] DENSO INTERNATIONAL INDIA PRIVATE LIMITED
20 | ITA 66B89/DEL/2025 | 2017-18 |[D] RAMESH CHANDRA AGARWAL
21 | CO 272/DEL/2025 2017-18 | [A] RAMESH CHANDRA AGARWAL

4-Fab-2026]




INCOME YAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELH]

CAVUSE LIST OF B BENCH FOR 09-MARCH-2026 (MONDAY)

S | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 514/DEL/2025 2015-16 | [A] GRYPHON APPLIANCES LIMITED

2 | ITA 2569/DELf2025 2017-18 | [A) SAHANDAR PAL (E. FILE)

3 | ITA 2583/DEL/2025 | 2012-2013 | [A] NARENDRA PAL SINGH (E. FILE)

4 | TTA 4532/DEL/2025 2017-18 | [A] GURMUKH DAS {E. FILING)

5 | ITA 4533/DEL/2025 2018-19 | [A) GURMUKH DAS (E. FILING)

6 | ITA 6703/DEL/2025 2022-23 | TA] MAYANK JAIN

7 | ITA 6704/DEL/2025 2017-18 | [A] VEENA GUPTA

8 | ITA 6705/DEL{2025 2018-19 | [A] VEENA GUPTA

9 | ITA 6706/DEL/2025 | 2015-16 | ([A) SEEMA MITTAL

10 | ITA 6707/DEL{2025 2012-13 | [A] RAJAT ALLOYS PVT, LTD.

11 | ITA 6708/DEL/2025 2019-20 | [A] GURMEET SINGH

12 | ITA 6711/DEL/2025 | 2012-2013 | [A] RAMESH KUMAR BANSAL

13 | ITA 6712/DEL/2025 | 2013-2014 | [A] RAMESH KUMAR BANSAL

14 | ITA 6713/DEL{2025 2012-13 | [A] RISHABH HEIGHTS LIMITED (CHANGED TO- MITTAL REALTY LIMITED)
15 | ITA 6714/DEL/2025 2013-14 | [A] RISHABH HEIGHTS LIMITED{CHANGED TO- MITTAL REALTY LIMITED)
16 | ITA 6715/DEL/2025 | 2014-15 | [A] RISHABH HEIGHTS LIMITED{CHANGED TO MITTAL REALTY LIMITED)
17 | ITA 6716/DEL{2025 2015-16 | [A] RISHABH HEIGHTS LIMITED( CHANGED TO MITTAL REALTY LIMITED}
18 | ITA 6717/DEL/2025 2016-17 | [A] RISHABH HEIGHTS LIMITED(CHANGED TO-MITTAL REALTY LIMITED)
19 | ITA 3781/DEL/2023 | 2020-21 | [A) HINDUSTAN POWERPROJECTS PRIVATE LIMITED (E FILING)

nt Registrar
4-Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 10-MARCH-2026 (TUESDAY)
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 2104/DEL/2022 2010-11 | [D] D- ART FURNITURE SYSTEMS PVT LTD
2 | ITA 127/DEL/2023 2010-11 | [A] D-ART FURNITURE SYSTEMS PVT LTD
3 | ITA 128/DEL/2023 2011-12 | [A] D-ART FURNITURE SYSTEMS P.LTD
4 | ITA 194/DEL/2023 | 2011-12 | [D) D-ART FURNITURE SYSTEM P.LTD
5 | ITA 4014/DEL/2025 2017-18 | [A] ASHWANI KUMAR GUPTA
6 | ITA 4545/DEL/2025 | 2019-2020 | [A] ANSHU PAHWA, {E. FILING)
7 | ITA 4653/DEL/2025 2011-12 | [A] M/S FASHION ACCESSORIES (E FILE)
8 | ITA 4654/DEL/2025 2012-13 | [A] M/S FASHION ACCESSORIES (E FILE)
9 | ITA 4741/DELf2025 2014-15 | [D] ASHWANI KUMAR GUPTA (E FILE)
10 | ITA 4742/DEL/2025 2016-17 | [D] ASHWANI KUMAR GUPTA (E FILE)
11 | ITA 4743/DEL/2025 2017-18 | [D] ASHWANI KUMAR GUPTA (E FILE)
12 | ITA 4744/DEL{2025 2018-19 | [D] ASHWANI KUMAR GUPTA (E FILE)
13 | ITA 6718/DEL/2025 2018-19 | [A] SOCIETY FOR HUMAN TRANSFORMATION AND RESEARCH
14 | ITA 6722/DEL/2025 2019-20 | [D] DHAWAN DESIGNS PVT LTD
15 | ITA 6723/DEL/2025 2012-13 | [A] MUKESH KUMAR GIRI
16 | ITA 6724/DEL/2025 2013-14 | [A] MUKESH KUMAR GIRI
17 | ITA 6725/DEL/2025 2014-15 | [A] MUKESH KUMAR GIRI
18 | ITA 6726/DEL/2025 2015-16 | [A] MUKESH KUMAR GIRI
19 | ITA 6727/DEL/2025 2016-17 | [A] MUKESH KUMAFR GIRI
20 | ITA 67268/DEL/2025 2017-18 | [A] MUKESH KUMAR GIRI
21 | ITA 6729/DEL/2025 2018-19 | [A] MUKESH KUMAR GIRI
22 | ITA 6730/DEL/2025 2018-19 | [A] GEOTECH HOMZ PRIVATE LIMITED
23 | TTA 4627/DEL/2025 2016-17 | [A] SHAMINDER SINGH
24 | ITA 4628/DEL/2025 2017-18 | [A] SHAMINDER SINGH
25 | ITA 4629/DEL/2025 2018-19 | [A] SHAMINDER SINGH
mwi‘
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

= 2,_/
CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WERDNESDAY)

Sl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA S17/DEL/2025 2020-21 | [D] SICPA INDIA PRIVATE LIMITED

2 ITA 2588/DEL/2025 201112 | [A] ANIKT AGARWAL

3 ITA 2589/0EL/2025 201213 | (A] ANKIT AGARWAL

4 ITA 2590/DEL/2025 201314 | [A) ANKIT AGARWAL

3 ITA 2591/DEL/2025 2014-15 | [A) ANKIT AGARWAL

6 TTA 2592/DEL/2025 2015-16 | [A] ANKIT AGARWAL

7 TTA 2593/DEL/2025 201617 | [A) ANKIT AGARWAL

8 1TA 2594/DEL/2025 2017-18 | [A] ANKIT AGARWAL

9 ITA 2595/DEL/2025 2018-19 | [A] ANKIT AGARWAL

10 | I7TA 2596/DEL/2025 201920 | [A] ANKIT AGARWAL

11 | rma 2597/DEL/2025 2020-21 | [A] ANKIT AGARWAL

12 |  ITA 2598/DEL/2025 011-12 | (A] ALANKIT LTD

13 |  ITA 2599/DEL/2025 201213 | (A) ALANKIT LIMITED

14 |  TTA 2600/DEL/2025 2013-2014 | [A) ALANKIT LIMITED

15 |  ITA 2601/DEL2025 2014-15 | [A] ALANKIT LIMITED

16 | TTA 2602/DEL/2025 2015-16 | (A) ALANKIT LIMITED

17 | I7A 2603/DEL/2025 201617 | [A] ALANKIT LIMITED

18 |  ITA 2604/DEL/2025 2017-18 | [A) ALANKIT LIMITED

19 |  ITA 2605/DEL/2025 201819 | [A) ALANKIT LIMITED

20 |  ITA 2606/DEL/2025 201920 | (A] ALANIIT LTD

21 |  ITA 2607/DEL/2025 202021 | (A] ALANKIT LTD

22 | ITA2617/DEL/2025 2011-12 | (A] ALANKIT ASSIGNMENTS LIMITED
23 | T7A 2618/DEL/2025 2012-13 | [A) ALANKIT ASSIGNMENTS LIMITED
24 | ITA 2619/DEL/202S 2013-14 | (A] ALANKIT ASSIGNMENTS LIMITED
25 | ITA 2620/DEL/2025 2014-15 | [A] ALANKIT ASSIGNMENTS LIMITED
26 | T7A 2621/0EL/2025 2015-16 | (A) ALANKIT ASSIGNMENTS LIMITED
27 | 1TA 2622/D€1/2025 2016-17 [ [A] ALANKIT ASSIGNMENTS LIMITED
28 | ITA 2623/DEL/2025 2017-18 | [A] ALANKIT ASSIGNMENTS LIMITED
29 | ITA 2624/0EL/2026 2018-19 | [A] ALANKIT ASSIGNMENTS LIMITED
30 | 1TA 2625/DEL/2025 2019-20 | [A] ALANKIT ASSIGNMENTS LIMITED
31 TTA 2626/D61/2025 2020-21 [ [A] ALANKIT ASSIGNMENTS LIMITED
32 | ITA 2627/DEL/2025 201112 | [A] ALOK KUMAR AGARWAL

33 | ITA 2628/0€1/2025 201213 [ [A] ALOK KUMAR AGARWAL

34 | ITA 2629/DEL/2025 2013-14 | [A) ALOK KUMAR AGARWAL

35 | ITA 2630/DEL/202S 2014-15 | [A] ALOK KUMAR AGARWAL

36 | ITA 2631/DEL/2025 201516 | [A] ALOK KUMARAGARWAL

37 | ITA 2632/DEL/2025 201617 | [A] ALOK KUMAR AGARWAL

38 | TTA 2633/DEL/2025 2017-18 | [A] ALOK KUMAR AGARWAL

39 | ITA2634/DEL/2025 201819 | [A] ALOK KUMAR AGARWAL

40 | ITA2635/DEL/2025 201920 | [A] ALOK KUMAR AGARWAL

41 |  ITA 2636/DEL/2025 2020-21 | [A] ALOK KUMAR AGARWAL

42 | ITA2752/DEL/2025 2012-13 | [A] CHARANBIR SINGH SETHI

43 |  ITA 2755/DEL/2025 2020-21 | (D) SUJINDER SINGH

44 | ITA 447Y/DEL/2025 201516 | [A] SUNIL SHARMA




RN, e
CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY) — )
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Sl Appeal Number Assmnt. Year Assessee Name Remarks
45 | ITA 4518/DEL/2025 2021 [D] KARAN KUMAR AGARWAL (E. FILING}

% 1TA 4527/DEL/2025 201112 gg.)\'kTSAL INFRAPROJECTS PRIVATE LIMITED (MERGED WITH M/S NAYMAL REALTORS PVT.
47 ITA 4575/DEL/2025 2011-12 [A] AMAR PORTFOLIO PRIVATE LIMITED {E. FILING})

48 ITA 4694/DEL/2025 202021 [©] MEENU AHUJA {E. FILENG)

49 1TA 4913/DEL/2025 2017-18 [A] KUBER. RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHI
50 ITA 4914/DEL/2025 2018-19 [A] KUBER RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHI
51 ITA 4916/DEL/2025 2020-2021 | [A) MAYA AGRAWAL

52 1TA 4917/DEL/2025 2020-2021 | [A] ANJALT AGRAWAL

53 ITA 4525/DELf 2025 2019-20 [A] ALANKIT FOUNDATION, NEW DELHL

54 ITA 4926/DEL/ 2025 2020-21 [A) ALANKIT FOUNDATION, NEW DELHI

55 ITA 4928/DEL/ 2025 2020-2021 | [A] SHIKHA AGRAWAL

56 ITA 6555/DEL/2025 2012-13 [A] SURAI BHAN

57 1TA 6560/DEL/2025 2013-14 [A] FUSSY FINANCLAL SERVICES PVT LTD

58 ITA 6561/DELf2025 2021-22 [A] ARTEMIS MEDICARE SERVICES LIMITED

59 ITA 6563/DEL/ 2025 2017-18 [A] H.L. FENANCIERS PRIVATE LIMITED

&0 ITA 6731/DEL/2025 2015-16 [A) MUBARAK OVERSEAS PRIVATE LIMITEC

61 ITA 6732/DEL/2025 2016-17 [A]) MUBARAK OVERSEAS PRIVATE LIMITED

62 ITA 6733/0ELF2025 2017-18 [A] MUBARAK OVERSEAS PRIVATE LIMITED

63 ITA 6734/DEL/2025 2016-17 [A] PRAMOD BAHL

64 ITA 6735/DELf2025 2021-22 [A] LIFEWAY PUBLISHING INDIA PRIVATE LIMITED

65 ITA 6736/DEL/2025 2014-15 [A] RAJAT ALLOYS PVT, LTD.

66 ITA 6737/DEL/2025 2019-20 [A] RAJAT ALLOYS PVT. LTD,

67 ITA 6738/DEL/2025 2016-17 | [A] VINOD BAHL

68 ITA 6744/DEL/2025 2017-2018 | [A) GUDWALA & SONS

&9 ITA 120/DEL/2026 2013-14 [A] €L EDUCATE LIMITED

70 ITA 121/DELf2026 2017-18 [A] CL EDUCATE LIMITED

71 ITA 2383/DEL{2024 2015-16 [A] RAHUL GUPTA (E FILING}

72 ITA 2897/0EL/2025 2017-18 [D] MOHAN EXFORTS {INDIA) PVT, LTD (E. FILING)

73 TTA 4578/DEL{2025 2017-18 (D} 1OC SHARES TRUST (E. FILING}

74 ITA 4533/DEL/2025 2014-15 [D] AdaY KUMAR (E. FILING}

75 ITA 4605/DEL/ 2025 2015-16 [A)} USHA JAIN (E. FILING)

76 ITA 4616/DEL/ 2025 2021-22 (D] WORKEX SOLUTIONS AND SERVICES PRIVATE LIMITED (E. FILING)
7 1TA 4523/DEL/2025 2011-12 [A] GAURAY ANAND

78 ITA 6572/DEL/ 2025 201314 [D] M{S BALAJL MOBITECH PVYT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 12-MARCH-2026 (THURSDAY}

Sl Appeal Number | Assmt, Year Assessee Name Remarks
1 €O 194/DEL/2025 2012-13 | [A) PRABHATAM VENTURES PVT, LTD.

2 CO 195/DEL/2025 2012-13 | [A] PRABHATAM INVESTMENTS PVT. LTD.

3 CO 275/DELf2025 2013 [A] OPUS PROJECTS PVT. LTD,

4 CO 276/DEL/2025 2014 [A] OPUS PROJECTS PVT. LTD.

5 ITA 1969/DELf2024 2012-2013 | [A] GRID INDIA POWER CABLES PRIVATE LIMITED (E FILING)

6 ITA 2787/DEL/ 2024 2013-14 [O] THE GRID TNDIA POWER CABLES PVT. LTD. (E FILING)

7 ITA 4538/DEL/2025 2012-13 F[;E :é;\lTA DEVI JALAN LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL (E.
8 | ITA 4574/DELf2025 2012-13 | [D) PRABHATAM VENTURES PVT. LTD. (E. FILING)

9 [TA 4590/DEL/2025 2012-13 [D] PRABHATAM INVESTMENTS PVT. LTD. {E. FILING})

10 | TTA 4693/DEL/2025 2018-19 {D] GOLP PROIECTS DEVELOPERS PRIVATE LIMITED (E. FILING)

11 | ITA 4696/DEL/2025 2019-20 [A] PH INFRATECH (E. FILING)

12 | [ITA 6559/DEL/2025 2019-20 [A] WELSPUN AUNTA SIMARIA FROJECT PRIVATE LIMITED

13 | ITA 6748/DEL/2025 2022-23 [A] RAIIV MITTAL

14 | ITA 6749/DEL/2025 2010-11 [A] SAMEER BUX

15 | ITA 6750/DEL/2025 2010-11 | [A) SAMEER BUX

16 | ITA 5751/DEL/2025 2020-21 [A] ADITYA SETH

17 | TTA 6752/DEL/2025 2016-17 | [A] DELOITTE HASKINS & SELLS

18 | ITA 6754/DELJ2025 2021-2022 | [A] COSMO FILMS ESOP 2015 TRUST

19 | ITA 6755/DEL/2025 2017-18 {D] ANIULA SINGHAL

20 | ITA 6756/DEL/2025 2013-14 | {A] MONICA GOLD PIPES PRIVATE LIMITED

21 | ITA 6757/DELf2025 2013 [D] OPUS PROIECTS PVT. LTD.

22 | [TA 6758/DELf2025 2014 [D] OPUS PROJECTS PVT, LTD.

23 | TTA4717/DEL/2025 | 2010-2011 | [A]) RITU MERCANTILE PRIVATE LIMITED {(E. FILING}

24 | TTA 6568/DEL/2025 2026-27 | [A] OPEN BOOK FOUNDATION

25 | [ITA 6569/DEL/2025 2018-19 | [A] RELY TRAVEL COMPANY

26 | ITA 6809/DEL/2025 2018-19 | [A] NEELAM AGGARWAL

27 | ITA 7599/DEL/2025 2021-22 [A] ANIL HADA

28 | ITA 7622/DELS2025 2018-19 [A] SUNAINA AGGARWAL

29 | ITA 7632/DEL/2025 2014-15 [A] KAMAL PRAKASH GUPTA (E-(FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES. NEW DELHI
CAUSE LIST OF B BENCH FOR 16-MARCH-2026 (MONDAY)

S Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA 6755/DEL/2025 2017-18 | [D] SAMTA KALRA

2 ITA 6762/DEL{2025 2017-18 [A] PNB HOUSING FINANCE LTD.

3 ITA 6763/DEL/ 2025 2018-12 | [A] PNB HOUSING FINANCE LTD

4 | TTA 6765/DEL/2025 2017-18 | [A] GEETA BEHL

5 | ITA 6766/DEL/2025 - [A] VOCATIONAL EDUCATION FOUNDATION

6 ITA 6767/DELf2025 2020-21 [A} AMIT GUPTA

7 ITA 6768/DEL/2025 2018-19 [A] KRISHNA DEVI

8 | [ITA 6769/DEL/2025 2018-19 | [A] KRISHMA DEVI

9 ITA 6770/DEL/2025 2019-20 [A] ASHISH BANGA

10 | ITA 6773/DEL/2025 2009-2010 | [A) BRIN RESOURCES PVT LTD

11 | ITA 3255/DEL/2024 2019-20 | [A) RAMESH KESHERWANI

12 | ITA 3256/DEL/2024 2019-20 [A) RAMESH KESHERWANI

13 | TITA 3458/DEL/2025 2021-22 [A] SANTOSH PIGMENT AMD CHEMICAL INDUSTRIES P LTD

14 | TTA 4566/DEL/2025 2017-18 | {A] SH. MUNDHAR (E. FILING}

15 | ITA 4576/DEL/2025 2017-18 [A] FIROZ ALAM

16 | ITA 4585/DEL/2025 2012-13 [D] ALLEGIANCE MANAGEMENT SERVICES PRIVATE LIMITED (E. FILING)
17 | ITA 4597/DEL/2025 2020-21 | [A] VINEET PRATAP SHARMA (E. FILING)

18 | TTA 4613/DEL/2025 2021-22 [0] KISHORE KUMAR KAYA (E. FILING)

19 | TITA 4736/DEL/2025 2021-22 [D] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES PRIVATE LIMITED
20 | [ITA 5601/DEL{2025 2019-20 | [A] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES

21 | [ITA 5602/DEL/2025 2021-22 | [A] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES

22 | [TA 6557/DEL/2025 2011-12 | {A] NIPRO PHARMAPACKAGING INDIA PVT LTD

23 | ITA 6558/DEL/2025 2011-12 | [A] NIPRO PHARMAPACKAGING INDIA PVT LTD

24 | [TA 6573/DEL/2025 2012-13 [A] BELA MEHRA

25 | ITA 6574/DEL/2025 2015-16 [A) GAGAN MIGLANI

26 | ITA 6575/DEL/2025 2015-16 [A]) GAGAN MIGLANI

27 | ITA 6753/DEL/2025 2019-20 [D] SANTOSH PIGMENTS AND CHEMICAL INDUSTRIES

28 | ITA 9215/DEL/2025 2020-21 [D] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 17-MARCH-2026 (TUESDAY)

Srl Appaal Number | Assmt. Year Assessee Name Remarks
1 CO 131/DEL/2025 2020-21 | [A) TEENA GHAL

2 | ITA 4249/DEL/2024 2020-21 | {A) PRAYAS EXPORTS PVT. LTD.

3 ITA 2663/DELf2025 2016-17 [A] SRS KNQWLEDGE & TECHNOLQGIES PVT, LTD, (E. FILING)

4 ITA 4558/DEL/2025 2010-11 [A] ANOOP SINGH

s ITA 4559/DEL/2025 2009-10 [A] ANOOP SINGH

6 | TTA4560/DEL/2025 | 2011-12 | [A] ANOOP SINGH

7 TTA 4567/DEL/2025 2020-21 [D} TEENA GHAI (E, FILING)

8 ITA 4650/DEL/ 2025 2011-12 [D] M/S HABITAT INFRASTRUCTURE PVT, LTD (E FILE)

9 ITA 4655/DEL/2025 2017-18 [D] RAJ MALHOTRA (E FILE)

10 | [TA 6774/DEL/2025 2018-19 [A) KRISHAN KUMAR

11 | ITA 6775/DEL/2025 2024-2025 | [A] SRIKAYA HEALTH INSTITUTE

12 | TTA 6776{DELf2025 2024-2025 | [A] SRIKAYA HEALTH INSTTTUTE

13 | TTA 6777/DELf2025 2015-16 [D] FCI LIMITED

14 | [ITA 678C/DEL/2025 2017-18 [D) HAVELLS PVT LTD

15 | [ITA 6782/DEL/2025 2014-15 | [D] MOHAN KUMAR AGARWAL AND SON

16 | ITA 6783/DEL/2025 2017 S[SS]TI;H;\':?IG II;RIVATE LIMITED FORMALY KNOWN AS BANGALORE INTEGRATED
17 | TITA 6784/DEL/2025 2012-13 [A] SANJEEV MITTAL

18 | ITA 6785/DEL/2025 2013-14 | [A] SANIEEV MITTAL

19 | [ITA 6786/DEL/2025 2014-15 | [A] SAMJEEV MITTAL

20 | ITA 6787/DEL/2025 2015-16 | [A] SANJEEV MITTAL

21 | ITA 4719/DEL/2025 2011-12 [A] SANJAY KARNWAL (E.FILE)

22 | ITA 4733/DEL/2025 2015-16 [A] TUSHAR CHANANA (E.FILE})

23 | ITA 4734/DEL/2025 2016-17 [A) TUSHAR CHANANA (E.FILE)

Assistant Regfstra;'

=4

A [, 24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 18-MARCH-2026 (WEONESDAY)

5 Appeal Number | Assmt, Year Assessee Name Remarks
1 | ITA4509/DEL/2025 | 2016-17 |[A] ABHISHEK MALIK (E FILE)

P ITA 4568/DEL/2025 2017-18 fA] ABHISHEK MALIK (E FILE}

3 ITA 4577/DEL/2025 2018-15 [A] ABHISHEK MALIK (E FILE}

4 ITA 4651/DEL/ 2025 2014-15 [D] MUBARAK OVERSEAS PRIVATE LIMITED (E FILE}

5 ITA 4652/DEL{2025 2016-17 [D] MUBARAK OVERSEAS PRIVATE LIMITED (E FILE)

6 ITA 6393/DELf2025 2014-15 [A] MUBARAK OVERSEAS PRIVATE LIMITED

7 ITA 6788/DEL/2025 2017-18 [D] M/S PLASSER INDIA PRIVATE LIMITED

8 ITA 6785/DEL/2025 2021-22 [D] M/S PLASSER INDIA PRIVATE LIMITED

9 ITA 6790/DEL/ 2025 2022-23 [D] VIPIN SHARMA

10 | TTA 6791/DELf2025 2017-18 [A] ARCONIC OF INDIA PRIVATE LIMITED

11 | TITA 6792/DEL{2025 2016-17 [A] GEETANJALI DUTTA

12 | ITA 6793/DEL/2025 2017-18 [A] GEETANJALY DUTTA

13 | TTA 6794/DEL/2025 2018-19 | [A] GEETANJALY DUTTA

14 | ITA 6795/DEL/2025 2015-20 [A] GEETANJALY DUTTA

15 | TTA 6796/DEL/2025 2020-21 [A] GEETANIALY DUTTA

16 | TITA 6797/DEL/2025 2021-22 [A] GEETANJALY DUTTA

17 | ITA 4606/DEL/2025 2013-2014 | [A] GTV SEZ PHASE 1 PRIVATE LIMITED (E. FILING)

18 | TTA 4607/DEL/2025 2014-15 [A] GTV SEZ PHASE -1 PRIVATE LIMITED {E. FILING}

19 | TTA 4608/DEL{2025 2015-16 [A] GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING}

20 | TITA 4605/DEL/2025 2016-17 [A] GTV SEZ PHASE -1 PRIVATE LIMITED

21 | [TA 4610/DEL/2025 2016-17 [A] MAHAK SALES PRIVATE LIMITED {E. FILING)

22 | ITA 4611/DEL{2025 2017-18 | [A] MAHAK SALES PRIVATE LIMITED (E.FILE)

23 | ITA 4612/DEL/2025 2018-19 [A] MAHAK SALES PRIVATE LIMITED (E.FILE}

24 | ITA 4677/DEL/2025 2014 [D] GTV SEZ PHASE-1 PRIVATE LIMITED

25 | ITA 4678/DEL/2025 2015 [D] GTV SEZ PHASE-1 PRIVATE LIMITED

26 | TTA 4729/DEL/2025 2015 [D] MUBARAK OVERSEAS PVT, LTD. (E.FILE)

27 | ITA 4730/DEL/2025 2017 [D] MUBARAK OVERSEAS PVT. LTD. {E.FILE)

28 ITA 4731/DEL/2025 2017-18 [D] MUBARAK OVERSEAS PRIVATE LIMITED (E.FILE)

29 | ITA 4732/DEL/2025 2018 {D]) MUBARAK OVERSEAS PVT, LTD, (E.FILE}

30 | ITA 6950/DEL/2025 2012-13 [A] SUDHIR KUMAR KHEMKA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 19-MARCH-2026 (THURSDAY)

Sl | Appeal Number |Assmt. Year Assesses Name Remarks
1 | ITA799/DEL/2024 2014-15 | [A] PARAS MAL LODHA (E-  FILE})

2 | ITA 800/DEL/2024 2015-16 | [A] PARAS MAL LODHA (E- ( FILE))

3 | ITAs01/DEW2024 2016-17 | [A] PARAS MAL LODHI (E- { FILE)}

4 | ITA 802/DEL/2024 2017-18 | [A] PARAS MAL LODHA (E- { FILE))

5 | ITA875/DEL/2024 2013-14 | [D] PARAS MAL LODHA (E FILING)

6 { ITA876/DEL/2024 2017-18 | {D] PARAS MAL LODHA (E FILING)

7 | A 6798/DEL/2025 | 2020-21 | [A] ARVIND KUMAR JHA

ITA 6799/DEL/2025 | 2021-22 |[A] ARVIND KUMAR JHA

9 | ITAGBDO/DEL/2025 | 2017-18 | [A) ASHOK KUMAR KOHLI

10 | ITA 6802/DEL/2025 | 2015-16 | [A] NITIN SACHDEVA

11 | TTA6B03/DEL/2025 { 2015-16 | [A] NITIN SACHDEVA

12 | ITA6804/DEL/2025 | 2014-15 |[D] PARSVNATH LANDMARK DEVELOPERS PVT LTD

13 | ITA6805/DEL/2025 | 2017-18 | [D) WEST HARYANA HIGHWAYS PROJECTS PVT LTD

14 | ITA6806/DEL/2025 | 2018-19 |[A} MUBARAK OVERSEAS PRIVATE LIMITED

15 | ITA6810/DEL/2025 | 2017-18 | [A] SKIPPING STONES ENTERTAINMENT PRIVATE LIMITED

16 | ITA6811/DEL/2025 | 2017-18 | [A] ORIENTAL TOLLWAYS PVT LTD

17 | TTA6BI2/DEL/2025 | 2017-18 | [A] ORIENTALTOLLWAYS PVT LTD

18 | ITA 1961/DEL/2023 | 2011-12 |[D] PRATEEK MADHAN

19 | ITA2823/DEL/2025 | 2013-14 |[A) CPR CAPITAL SERVICES LTD

20 | ITA4706/DEL/2025 | 2017-18 [ [A] ASHISH KUMAR

21 | ITAS144/DEL/2025 | 2017-18 | [D] ASHISH KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 8 BENCH FOR 23-MARCH-2026 (MONDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | [TA423/DEL/2025 2014-15 | [A] CHOPRA FILLING STATION
2 ITA 4524/DELS2025 2017-18 [A] KAUSTUBH GUPTA
3 TTA 4657/DEL 2025 2015-16 | (D) AASTHA APPARELS PRIVATE LIMITED (E FILE)
4 ITA 4658/DEL{2025 2016-17 [D] AASTHA APPARELS PRIVATE LIMITED (E FILE)
5 ITA 4659/DEL/2025 2017-18 [D] AASTHA APPARELS P. LTD (E FILE)
6 ITA 4660/DEL/2025 2018-19 [D] AASTHA APPARELS PRIVATE LIMITED {E FILE)
7 ITA 4661/DEL/2025 2019-20 [D] AASTHA APPARELS PRIVATE LIMITED (E FILE)
8 ITA 4662fDELS2025 2019-20 [D] JBB APPARELS P LTD (E FILE)
9 ITA 4667/DEL/2025 2017-18 (0] M/S COTTON WORKS (€ FILE)
10 ITA 6813/DEL/2025 2013-14 [A] AMIT KUMAR AGGARWAL
11 ITA 6B814/DEL/2025 2018-19 {A] KBC TRAVELS
12 ITA 6816/DELS2025 2015-20 [A] VIKAS JALAN
13 ITA 6817/DEL{2025 2015 [D] IFCI LIMITED
14 ITA 6818/DEL/2025 2021-22 [A] ARVIND KUMAR JHA
15 ITA 6819/DEL/2025 2021-22 [A] ARVIND KUMAR JHA
16 ITA 6820/DEL/2025 2022-23 [D] AMAN
17 ITA 6821/DELf 2025 2015 [D] INDIA TOURISM DEVELOPMENT CORPORATION LIMITED
18 ITA 6822/DEL/2025 2020-21 [A] RUPESH KUMAR VASHIST
19 ITA 2719/DEL/2025 2017-18 [A] ORRIS INFRASTRUCTURE PVYT LTD (E. FILING)
20 ITA 2724/DEL/2025 2021-22 [A] CREATIVE THIMKS MEDIA PRIVATE LIMITED (E. FILING}
21 ITA 4582/DELS2025 2018-19 (D] AMBASHAKTI UDYOG LIMITED (E. FILING)
22 ITA 4720/DEL/2025 2013-14 [D] AASTHA APPARELS PRIVATE LIMITED {E.FILE)}
23 ITA 4721/DEL/2025 2014-15 {D] AASTHA APPARELS PRIVATE LIMITED (E.FILE)
24 ITA 4727/DEL/2025 202526 [A) SETH LAL CHAND DHARMARTH SANSTHAN (E.FILE}
25 ITA 4728/DEL{2025 2019-20 [D] GRATIK TUBES PVT, LTD, (E.FILE)
26 ITA 4738/DEL/2025 2021-22 [D] RAHEES AHMAD (E.FILE)
27 ITA 4739/DELf2025 2017-18 [D] M/S.LEELA TOURISM AND HERITAGE PVT.LTD. (E.FILE)
28 ITA 6577/DELf2025 2017 [D] PUSHPA AGGARWAL (E. FILING)
29 ITA 6605/DELS2025 2022-23 [A] STERLING AGRO INDUSTRIES LTD
30 ITA 6606/DEL/2025 2023-29 [A] STERLING AGRO INDUSTRIES

LN%RM:
7 [ 24-Feb-2026]
O



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 24-MARCH-2026 (TUESDAY)
S | Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA6B24/DEL/2025 2018-19 | [A] VINAY RAWAL
2 | ITA 6B25/DEL/2025 2017-18 | {D) KAPOOR WATCH COMPANY PRIVATE LIMITED
3 | ITA 6826/DEL/2025 2018-19 | [D) KAPOOR WATCH COMPANY PRIVATE LIMITED
4 | ITA 6827/DEL/2025 2019-20 | (D) KAPOOR WATCH COMPANY PRIVATE LIMITED
S | ITA6828/DEL/2025 2020-21 | [D] KAPODR WATCH COMPANY PRIVATE LIMITED
6 | ITA6829/DEL/2025 2021-22 | [D] KAPGOR WATCH COMPANY PRIVATE LIMITED
7 | ITA 6830/DEL/2025 2022-23 | [A] WWH INDIA PRIIVATE LIMITED
8 | ITA6831/DEL/2025 2015-16 | [A] SANDEEP KUMAR
9 | ITA6832/DEL/2025 2017-18 | [A) KARVY INNOTECH LIMITED
10 | ITA 6833/DEL/2025 2018-19 | [A] KARVY INNOTECH LIMITED
11 | ITA 3019/DEL/2022 2017-18 | [A] GE INDIA INDUSTRIAL PRIVATE LIMTED
12 | ITA 3020/DEL/2022 2018-19 | [A] GE INDJA INDUSTRIAL PRIVATE LIMTED
13 | ITA 2827/DEL/2024 2021-22 | ([A] VIKRAM BAKSHI (E- FILE)
14 | ITA 3031/DEL/2024 2020-21 | [A) VIKRAM BAKSHI {E- FILE)
15 | ITA 3671/DEL/2024 2022-23 | [O) PEETHAMBRA GRANITES PRIVATE LIMITED
16 | ITA 3B4/DEL/2025 2021-22 | [A] VIKRAM BAKSHI (E. FILING)
17 | ITA 2704/DEL/2025 2017-18 | [A] ADIHM DEVELOPERS PVT LTD
18 | ITA 2705/DEL/2025 2018-19 | [A) ADIHM DEVELOPERS PVT LTD
19 | ITA 2729/DEL/2025 2018-19 | [A] HARSH JINDAL {E. FILING)
20 | ITA 6576/DELf2025 2016-17 | [D) NARAYAN DASS KHANDELWAL (E. FILING)
21 | ITA 6590/DEL/2025 2021-22 | [A] PUNJAB NATTONAL BANK
22 | TTA 6592/DEL/2025 2017-18 | [A) ASHISH JAIN
23 | ITA 6984/DEL/2025 2012-13 | [A) MfS RAMA FOOD GRAIN €O,
24 | SA613/DEL/2025 2012-13 | [A] M/S RAMA FOOD GRAIN CO.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 25-MARCH-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 4631/DEL/2025 2016-17 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

2 ITA 4632/DEL{2025 2017-18 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

3 ITA 4633/DEL/2025 2018-19 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

4 ITA 4634/DEL{2025 2019-20 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

5 ITA 4635/DEL/2025 2020-21 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED

] ITA 4636/DEL/2025 2021-22 [A) ALSORG INTERIORS INDIA PRIVATE LIMITED

7 ITA 4637/DEL{2025 2022-23 [A] ALSORG INTERIORS INDLA PRIVATE LIMITED

8 ITA 6834/DEL/2025 2011-2012 | [A] DEEPTI CHAWLA

9 ITA 6836/DEL/2025 2018-19 | {A] SANRAJ IMPEX PRIVATE LIMITED

10 ITA 6837/DEL/2025 2021-22 [A] PANKAJ CHOPRA

11 ITA 6B39/DEL/2025 216 [D] SANJAY AGGARWAL

12 ITA 6840/DEL/2025 2018-19 [A] PLUS INC

13 ITA 6844/DEL/2025 2016-17 [A] SAMJEEV MITTAL

14 ETA 6845/DEL/2025 2017-18 [D] KHANDELWAL CHAIN COMPANY

15 ITA 1102/DEL/2023 2017-18 [A) VE COMMERCIAL VEHICLES LTD:

16 ITA 2891/DEL/2025 2016-17 [D] ASHISH MADAN (E. FILE)

17 ITA 2892/DEL/2025 2017-18 [D] ASHISH MADAN (E. FILE)

18 ITA 2893/DELf2025 2018-19 [D] ASHISH MADAN {(E. FILE)

19 ITA 4550/DELf2025 2017-2018 | [A} MOON HERBAL LABORATORIES PRIVATE LIMITED (E. FILING)

20 ITA 6123/DEL{2025 2020-21 [A] PILOT INDUSTRIES LTD

21 ITA 6124/DEL/2025 2021-22 [A) PILOT INDUSTRIES LTD

22 ITA 6125/DELf2025 2022-23 [A] PILOT INDUSTRIES LTD

23 ITA 6126/DELf2025 2023-24 [A] PILOT INDUSTRIES LTD

24 | ITA 6127/DELf2025 2024-25 [A] PILOT INDUSTRIES LTD.

25 | [ITA 6565/DEL/2025 2019-20 | [D] PILOT INDUSTRIES LIMITED

26 | ITA 6566/DEL/2025 2021-22 | [D] PILOT INDUSTRIES LIMITED

27 | ITA 6567/DEL/2025 2023-24 | [D] PILOT INDUSTRIES UMITED

28 ITA 5841/DEL{2025 2018-19 [O] PILOT INDUSTRIES LIMITED

29 ITA 6842/DEL/2025 2020-21 [D] PILOT INDUSTRIES LIMITED

30 ITA 6843/DEL/2025 2022-23 [D] PILOT INDUSTRIES LIMITED

31 ITA 6584/DEL/2025 2017-18 [A] ANKIT GUPTA

32 ITA 6596/DEL/2025 2017-18 [A] SHADT LAL KATYAL

33 | ITA6598/DEL/2025 2015-16 | [A] ADITY SHARMA

34 ITA 6600/DEL/2025 2018-19 [A] R.K. & COMPANY MANPOWER PRIVATE LIMITED

35 ITA 6601/DEL/2025 2019-20 [A] R.K. & COMPANY MANPOWER PRIVATE LIMITED

36 ITA 6602/DELY2025 2020-21 [A] R.K. & COMPANY MANPOWER PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 30-MARCH-2026 (MONDAY)

) | Appeal Number Assmt. Year Assessee Name Remarks
1 | 1a 20000612025 2014-15 IEIT.]I ;I-I(l;l).L INTERNATIONAL PROJECT MANAGEMENT (INDIA) PRIVATE LIMITED (E.
2 ITA 6846/DEL/2025 2016-17 {A] CHAITANYA JEWELLERS PRIVATE LIMITED
&) ITA 6850/DEL/2025 2020-21 [D] MAHARISHI MARKANDESHWAR TRUST
4 ITA 6851/DEL/2025 2022-23 [A) NAVNEET NANDLAL GOENKA
5 ITA 6852/DEL/2025 2022-23 [A) A K S ENTERPRISES
& ITA 6853/DEL/2025 2018-19 [O] NIKITA INDUSTRIES PRIVATE LIMITED
7 ITA 6854/DEL{2025 2018-19 [D] SANTUR BUILDERS PRIVATE LIMITED
8 ITA 6855/DEL{2025 2020 [D] SURESH GOYAL
9 ITA 6864/DELf2025 2015-16 [A] SANGEETA SINGAIL
10 ITA 6865/DEL/2025 - [A] ALL INDIA WELFARE CENTRE
11 ITA 6866/DEL/2025 2018-19 {A] VRS FOODS LTD
12 ITA 3556/DEL/2023 2011-12 [A] PHOOL SINGH RAGHAV (E FILING)

13 ITA 2475/DEL/2025 201e-17 [D] ASHUTOSH INFRA PRIVATE LIMITED (E. FILE)

14 ITA 2907/DEL/2025 2018 [D] AL-HAMD AGRO FOOD PRODUCTS PRIVATE LIMITED {E. FILING)

15 | 1TA 6585/0EL/2025 2019-20 | [A] TATA STEEL LIMITED
16 ITA 6593/DEL/2025 2023-24 (4] ACE FINANCE CO.

17 ITA 6594/DEL/2025 2022-23 [A] ACE FINANCE CO.

18 ITA 6599/DEL/2025 2021-22 [A] ASHRAF HUSSAIN
19 ITA 2666/DEL/2023 2012-13 [A] HARIOM MEDIA SERVICES PRIVATE LIMITED (E FILING)
20 ITA 6604/DEL/2025 2015-16 [A] MAMTA PANDEY
A= zeremaozg




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 01-APRIL-2026 (WEDNESDAY)

sl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6867/DEL{2025 2016-17 | [A] COLVIN CARE PVT LTD
2 ITA 6868/DEL/2025 2012-13 {A] HARVIK INFRASTRUCTURES PRIVATE LIMITED
3 ITA 6869/DEL/2025 2021-22 [A] AASHIRWAD OIL & AGRO INDUSTRIES
4 | 1raes70/DEL/2025 2017-18 | [A] PLASSER INDIA PVT LTD
5 ITA 6872/DEL{2025 2019-20 [A] PRAMOD KUMAR GUPTA
6 ITA 6873/DELf2025 2021-22 [A] PRAMOD KUMAR GUPTA
7 ITA 6874/DELS2025 2015-16 [A] SHAMSHER SINGH
8 | [ITA6876/DEL/2025 2011-12 | [A] SUNNY CHEMICA PRIVATE LIMITED
9 ITA 6877/DEL/2025 2012-13 [A] SUNNY CHEMICAL PRIVATE LIMITED
10 ITA 6878/DEL/2025 2013-14 [A] SUNNY CHEMICAL PRIVATE LIMITED
i1 ITA 6879/DELS2025 2014-1% [A] SUNNY CHEMICAL PRIVATE LIMITED
12 ITA 6880/DEL/2025 2015-16 [A] SUNNY CHEMICAL PRIVATE LIMITED
13 ITA 6881/DEL/2025 2016-17 [A) SUNNY CHEMICALS PRIVATE LIMITED
14 ITA 6882/DEL/2025 2017-18 [A] SUNNY CHEMICALS PRIVATE LIMITEL
15 ITA 6983/DEL/2025 2018-19 [A) SUNNY CHEMICALS PRIVATE LIMITED
16 TTA 6884/DEL/2025 2019-20 {A] SUNNY CHEMICALS PRIVATE LIMITED
17 ITA 6885/DEL/2025 2020-21 [A] SUNNY CHEMICALS PRIVATE LIMITED
18 ITA 6886/DEL/2025 2021-22 [A] SUNNY CHEMMICALS PRIVATE LIMITED
19 | ITA 5817/DEL/2025 2018-19 [A] SH. VIJAY ANAND CHAURASIA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 02-APRIL-2026 (THURSDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6887/DEL/2025 2015-16 [A] DEVESH VARSHNEYA
Z ITA 6888/DEL/2025 2018-17 {A] DEVESH VARSHNEYA
3 ITA 6889/DEL/2025 2017-18 [A] DEVESH VARSHNEYA
4 TTA 6890/DEL/2025 2018-19 [A] DEVESH VARSHNEYA
5 | ITA6891/DEL/2025 2019-20 | [A) DEVESH VARSHNEYA
6 ITA 6892/DEL/2025 2020-21 [A) DEVESH VARSHNEYA
7 ITA 6893/DEL/2025 2021-22 [A) DEVESH VARSHNEYA
8 ITA 6895/DEL/2025 2012 [D] SANJEEV MITTAL
9 ITA 6896/DELf2025 2013 [D] SANJEEYV MITTAL
10 ITA 6897/DEL/2025 2014 [D] SANIEEV MITTAL
1 ITA 6898/DEL/2025 2015 [D] SANJEEV MITTAL
12 ITA 6899/DEL/ 2025 206 [D] SANJEEY MITTAL
13 ITA 558/DEL/2025 2018-19 [A] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES (E- FILE)
14 TTA 559/DEL/2025 2021-22 {A] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES (E- FILE)
15 ITA 5280/DEL{2025 2018-19 [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
16 ITA 5281/DELf2025 2021-22 [D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
17 ITA 6608/DEL/2025 2018-19 [A] SHRIMP IMPORVEMENT SYSTEMS INDIA P LTD
18 ITA 6609/DEL/2025 2018-19 [A] AHUJA AND ANAND BUILDWELL PRIVATE LIMITED
19 ITA 6610/DEL/2025 2020-21 {A] AHUJA AND ANAND BUILDWELL PRIVATE LIMITED
20 ITA 6611/DEL/2025 2011-12 [A] SATYENDAR KUMAR JAIN
21 ITA 6612/DEL{2025 2012-13 [A] SATYENDAR KUMAR JAIN
22 ITA 6613/DEL/2025 2015-16 [A] SATYENDAR KUMAR JAIN
23 ITA 6614/DEL/2025 2016-17 [A] SATYENDAR KUMAR JAIN
24 ITA 6615/DELf2025 2018-19 [D1 M/S.NIKITA INDUSTRIES PRIVATE LIMITED (E. FILING)
47!.913 Ragisﬁ%r
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 02-MARCH-2026 (MONDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 730/DEL/2025 2021-22 | [A] SPAN AIR PVT LTD

2 ITA 7170/DEL/2025 2018-19 [D] THE SILK FACTORY

3 ITA 7171/DEL/2025 2018-19 [A] AMIT KUMAR

4 ITA 7172/DEL/2025 2017 [D] S R TIMBERS

5 ITA 7173/DELf2025 2012-13 [A] SH. PRAMOD KUMAR GUPTA

6 ITA 7174/DEL/2025 | 2018-2019 | [A] ANIL KUMAR THAKUR

7 ITA 7175/DELf2025 | 2013-2014 | [A]) PITAM SINGH (THROUGH LEGAL HEIR GAURAV NAGAR}
8 | ITA 7176/DEL/2025 2017-18 | [A] RISHABH DAWAR

S [TA 7177/DEL{2025 2017-18 [A] NARESH KUMAR JAIN

10 | ITA 717B/DEL{2025 2017-18 [A] ANAND KUMAR JAEN

11 | ITA 7179/DEL/2025 2017-18 [A] PAWAN KUMAR KHERA

12 | ITA 71B0/DEL/2025 2014-15 [A] VARSHA VASWANI

13 | ITA 71B1/DEL/2025 2018-19 [A] ANISH AHMAD

14 | ITA 71B3/DEL{2025 s [A] THE TOY ASSOCIATION OF INDIA
15 | ITA 7184/DEL/2025 2014-15 [A] SAMIR KUMAR DATT

16 | ITA 7185/DEL/2025 2014-15 [A] RESHAM DATT

17 | ITA 3036/DEL/2025 2010-11 [A} CONTINENTAL CONSTRUCTION LTD
18 | ITA 3105/DEL/2025 2018-19 | [A] KALIT CHARAN SHARMA

19 | ITA 4755/DEL/2025 2017-18 [A] VIVEK MITTAL

20 | ITA 7092/DEL/2025 2019-20 { [A] CHEMICAL AGENCIES

21 | ITA 7108/DEL/2025 2017-18 | [A] GAGAN DEEP KHATTAR

22 | ITA 7109/DEL/2025 2017-18 [A] GAGAN DEEP KHATTAR

23 | ITA 7110/DEL/2025 2017-18 [A] GAGAN DEEP KHATTAR

24 | ITA 7111/DEL/2025 2017-18 [A] GAGAN DEEP KHATTAR
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 03-MARCH-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | TTA 1635/DELf2023 2018-19 [ [A] IMRAT

2 | ITA 3735/DEL{2024 2013-14 [ [D] P P JEWELLERS EXPORTS (E- FILE)

3 | ITA 3552/DELf2024 2013-14 | [D] P P JEWELLERS EXPORTS (E- FILE)

4 | ITA 3080/DEL/2025 2016-17 | [D] MOHAN ENTERPRISES

5 | ITA4927/DEL/2025 | 2016-2017 | [A]J APACHE LABS PRIVATE LIMITED

6 | ITA 4932/DEL/2025 2019-20 | [A) SHASHI BALA

7 | ITA 4839/DEL/2025 2016-17 | [A] NEHRU BAL NIKETAN PRABANDH SAMITI

8 | ITA 4852/DEL/2025 2019-20 | [A] SHRI LAKSHMI ASSOCIATES

9 [TA 4853/DEL/2025 2020-21 [A] SHRI LAKSHMI ASSOCIATES

10 | ITA 7187/DEL/2025 2015-16 | [A] ROCKS BUILDCON P LTD

11 | ITA 7188/DEL/2025 2015-16 | [A] ROCKS BUILDCON P LTD

12 § ITA 7189/DEL/2025 2016-17 [A] PARICHAY TRADECOM P LTD

13 | ITA 7190/DEL/2025 2020-21 | [A] AL-DUA FOOD PROCESSING PVT LTD

14 | ITA 7191/DEL/2025 2021-22 | [A) AL-DUA FOOD PROCESSING PVT LTD

15 | ITA 7192/DEL/2025 2023-24 | [A] AL-DUA FOOD PROCESSING PVT LTD

16 | ITA 7193/DEL/2025 2022-23 [A] AL-DUA PROCESSING PVT LTD

17 | ITA 7194/DEL/2025 2020-21 [A] AL-HAMD AGRO FOOD PRODUCTS PVT LTD

18 | ITA 7195/DEL/2025 2021-22 | [A] AL-HAMD AGRO FOOD PRODUCTS PVT LTD

19 | ITA 7196/DEL{2025 2022-23 | [A] AL-HAMD AGRO FOOD PRODUCTS PVT LTD

20 | ITA 7197/DELf2025 2023-24 [A] AL-HAMD AGRO FOOD PRODUCTS PVT LT

44— 24-Feb-2026,
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 05-MARCH-2026 (THURSDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 53/DEL/2026 2017-18 | [A} Mf5 OK PLAY INDIA LTD,
2 ITA 7198/DEL/2025 2017-18 [A] M/S OK PLAY INDIA LTD.
3 ITA 7159/DEL{2025 2022-23 [A] M/S OK PLAY INDIA LTD.
4 ITA 1935/DEL/2024 2014-15 [A] KUBER PLANTERS LIMITED {{E-FILE})
5 ITA 1937/DEL/2024 2016-17 [A) KUBER PLANTERS LIMITED {({E-FILE})
6 [TA 1938/DEL/2024 2017-18 [A] KUBER PLANTERS LIMITED ((E-FILE})
7 | ITA 1939/DEL/2024 | 2018-19 | [A]) KUBER PLANTERS LIMITED ((E-FILE))
8 ITA 4979/DEL/2024 2015-16 [2] KIND BUILDING SOLUTIONS PRIVATE LIMITED
9 | ITA 3098/DEL/2025 2020-21 | [A] ALOK SINGH
10 | ITA 4837/DEL/2025 2016-17 | [A] SUNDER MARKETING ASSOCIATES
11 | ITA 4854/DEL/2025 2018-19 [A] GOLDEN RAIN DEVELOPERS PVT. LTD
12 | ITA 7200/DEL/2025 2014-15 | [A] SHREE GANESH SAW MILLS
13 | ITA 7201/DEL/2025 2011-12 | [A] RAVI CHOPRA
14 | ITA 7202/DEL/2025 2021-22 [A] SMRIDHI AGGARWAL
15 | ITA 7203/DEL/2025 2016-17 5[82;1%?'1‘;‘ TONAL INSTITUTE OF AVIATION MANAGEMENT AND RESEARCH
16 | 1TA 7204/DEL/2025 2018-19 SESJCIIE\I(IONAL INSTITUTE OF AVIATION MANAGEMENT AND RESEARCH
17 | ITA 7206/DEL/2025 2013-14 | [A] AMAN AGARWAL
18 | ITA 7207/DEL{2025 2014-15 | [A] AMAN AGARWAL
19 | ITA 7208/DEL/2025 2015-16 [A] AMAN AGARWAL
20 | ITA 7209/DEL/2025 2016-17 [A] AMAN AGARWAL
21 | ITA 7210/DEL/20Q25 2017-18 [A] AMAN AGARWAL
22 | ITA 7211/DELf2025 2017-18 [A] AMAN AGARWAL
23 | ITA 4915/DEL/2025 2017-18 i [A] BASANT RAI HUKAM CHAND JAIN PRIVATE LIMITED
Y T
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 09-MARCH-2026 (MONDAY)

Srl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA1526/DEL{2023 2019-20 | [A] KEYMAN TRADING SERVICES PVT. LTD.
2 ITA 1525/DEL/2023 2018-19 [A] KEYMAN TRADING SERVICES PVT. LTD
3 ITA 4587/DEL/2024 2017-18 [A] RAJESH GUPTA (E- FILE)
4 ITA 5505/DEL/2024 2012-13 [Al KRISH ROAD CARRIERS PRIVATE LIMITED
S | ITA 5462/DEL/2024 2017-18 | [D] JAGDISH KUMAR DHINGRA
i} ITA 3094/DEL/2025 2018-19 [A] HERG FINCORP LTD
7 ITA 3101/DEL/2025 | 2018-2019 | [A] DHARAM PAL SINGH
8 ITA 4842/DEL{2025 2016-17 [A] ALKA JINDAL
9 ITA 7212/DEL{2025 2018-19 [A] SIDHIVINAYAK ASSOCIATES
10 1 ITA 7213/DELS2025 2009-10 [D] M/5 CASIO INDIA CO. PVT LTD
11 | ITA 7215/DELf2025 2018-19 [A] DHARAMPAL PREMCHAND LTD
12 | ITA 7216/DEL/2025 2014-15 [A] AGC PROJECT PRIVATE LIMITED
13 | ITA 7218/DEL/2025 2017-18 [ [A] RAMIT KUMAR
14 | ITA 7220/DELf2025 2016-17 [D] AMARJIT MEHTA
15 | ITA 7221/DEL/2025 2018-19 | [D] AMARIIT MEHTA
16 | ITA 7222/DELf2025 2020-21 | [D] AMARIIT MEHTA
17 | ITA 7225/DEL/2025 2019-20 | [D] AMARJIT MEHTA
1§ | ITA 7223/DEL/2025 | 2019-2020 | [A} GARNET VENEER AND DECORS LIMITED
19 | ITA 7226/DEL{2025 | 2020-2021 | [A) GARNET VENEER AND DECORS LIMITED
20 | ITA 3062/DEL/2025 2017-18 [A] SHRI HARI INDUSTRIES
21 | ITA 4911/DEL/2025 2012-13 | [A] VIKAS CHOUDHARY
22 | TTA 4984/DELf2025 2012-13 [A]J P M AIR PRODUCTS PRIVATE LIMITED
23 | ITA 5003/DEL/2025 2015-16 [A] SHRI KRISHNA HARE EDUCATIONAL TRUST (E- (FILE)}
24 | ITA 2976/DEL/2025 2021-22 [A] G.D. GOENKA PVT LTD
25 | ITA 2975/DEL/2025 2020-21 | [A] G.D. GOENKA PVT LTD
26 ITA 338/DEL/2026 2025-26 [A] MHB TRUST
27 | TITA 337/DEL/2026 2025-26 | [A] MHB TRUST
28 | ITA 470/DEL/2026 2011-12 | [A] SANGEETA GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE L1ST OF C BENCH FOR 10-MARCH-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 8341/DEL{2019 2011-12 | [D] KROSS DIAMONDS PVT, LTD.
2 | ITA 4598/DEL{2024 2016-17 | [A] RAJESH KATHURIA
3 t ITA 1316/DEL/2025 2017-18 | [A) SANDEEP KUMAR AGARWAL
4 ITA 4758/DEL/2025 2016-17 | [A] PRIYANKA BHAGAT
5 ITA 4792/DEL/2025 2018 [DF RAJEEV KUMAR MITTAL
6 | ITA 4797/DEL/2025 2014-15 | [A} FROST FALCON DISTILLERIES LTD.
7 TTA 4814/DEL/2025 2024-25 [A] G D EDUCATION SQCIETY
8 | ITA 4845/DEL{2025 2014-15 | [A] ARCHANA GOEL
9 | ITA 4846/DEL/2025 2015-16 | [A] PALURI RAGHAVAN GOPALA
10 | ITA 4878/DEL/2025 2017-18 [A] VINOD KUMAR JAIN
11 | ITA 4949/DEL/2025 | 2017-2018 | [A] ALOK AGARWAL & SONS HUF
12 | ITA 4950/DEL/2025 | 2019-2020 | [A] ALOK AGARWAL & SONS HUF
13 | ITA 4958/DEL/2025 | 2019-2020 | [A] ANKIT AGARWAL HUF
14 | ITA 4966/DEL/2025 | 2019-2020 | [A) JAGMOHAN KEJRIWAL
15 | ITA 7224/DEL{2025 2015-16 | [A] MAHESH KHANDELWAL
16 | ITA 7228/DEL{2025 | 2017-2018 | [A] DHAMPUR COOPERATIVE CANE DEVP UNION LTD
17 | ITA 7229/DEL/2025 2010-11 [A) RAKESH KUMAR BAJAY
18 | ITA 7231/DEL{2025 2021-22 | [A] SUNIL KUMAR AGARWAL
19 | ITA 7234/DEL/2025 2011-12 | [A] M/S SAD BHAWNA
20 | ITA 7235/DEL/2025 2013-14 | [A} B C POWER CONTROLS LIMITED
21 | ITA 7236/DELf2025 2020-21 | [D] SKAEL ENTERPRISE PRIVATE LIMITED
22 | ITA 7239/DELf2025 2025-26 [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT
23 | ITA 7240/DELf2025 2025-26 | [A] SOCIETY FOR PEDIATRIC CELLULAR THERAPY AND TRANSPLANT
24 ITA 558/DEL/2026 2017-18 [A] SAMUNDER SAREE CENTRE
25 ITA 530/DEL/2026 2021-22 [A) SWATI KKATYAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 11-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2425/DEL/2023 2011-12 | [A] IRIS REAL ESTATE P. LTD. ((E-FILE))
2 | ITA 4031/DEL/2024 2017-18 | [D] KAUSHAL KISHOR MISHRA
3 | ITA 4590/DEL/2024 2019-20 | [A] VIPIN JAIN
4 | ITA 4594/DEL/2024 2022-23 | [A] VIPIN JAIN
5 | ITA 5066/DEL/2024 2012-13 | [A] VIPUL AGRAWAL
6 | ITA 1382/DEL{2025 2013-14 | [D] AMITA KAPUR
7 CO 28B/DEL{2026 2013-14 [A] AMITA KAPUR
3 ITA 3081/DEL{2025 2017-18 [A] ARVIND CHADHA
9 [TA 4798/DEL/2025 2017-18 [A] ASHWANI CHOPRA
10 | ITA 1369/DEL/2025 2015-16 [A] RAJEEV AGGARWAL
11 | ITA 1370/DEL{2025 2016-17 [A] RAJEEV AGGARWAL
12 | ITA 1376/DEL/2025 2017-18 | [A] RAJEEV AGGARWAL
13 | TTA 13B1/DEL{2025 2018-19 [A] ABVPASB14C
14 | ITA 1397/DEL/2025 2019-20 | [A] RAJEEV AGGARWAL
15 | ITA 1380/DEL/2025 2019-20 [A] RAJEEV AGGARWAL
16 { ITA 7241/DEL/2025 2026-27 [A] SHRI HARI HAR CHARITABLE AND WELFARE TRUST
17 | ITA 7242/DEL/2025 2011-12 [D] FORTUNE LAND AND HOUSING PRIVATE LIMITED
18 | ITA 7243/DEL/2025 2021-22 | [A] CARGO MOTORS PRIVATE LIMITED
19 | TITA 7244/DEL/2025 2022-23 [D] SACHIN GAUR
20 | ITA 7245/DEL/2025 2017-18 [A] ROHIT SOQD
21 | TTA 7246/DEL/2025 2012-13 [D] OXY HOMEZ PROMGTERS PVT LTD
22 | ITA 7247/DEL{2025 2017-18 [A] INDER MOHAN KUKREJA
23 | ITA 7248/DEL/2025 2018-19 | [D] NIRBHAY GOYAL
24 | ITA 7249/DEL/2025 2017-18 [A] PANKAD GUPTA
25 | ITA 7250/DEL/2025 2018-19 [A] PANKAD GUPTA
-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 12-MARCH-2026 (THURSDAY)
s Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1794/DEL/ 2022 2008-09 | [A] KARAMVEER DALAL
2 | ITA 1882/DEL/2023 2017-18 [ [A] ASHOK KUMAR GUPTA {R/M)
3 ITA 2543/DEL/2023 2012-13 [A] IRIS REAL ESTATE PRIVATE LIMITED {(E-FILE))
4 [TA 962/DEL/2024 2013-14 [ [A] VAYAM TECHNOLOGIES LIMITED
5 ITA 1052/DEL/2024 2013-14 [D} VAYAM TECHNOLOGIES LIMITED
6 | ITA 3567/DEL/2024 2017-18 | [A] RAO MOHAR SINGH EDUCATIONAL SOCIETY
7 | ITA 4752/DEL{2024 2017-18 | [A] RAO MOHAR SINGH EDUCATIOMAL SOCIETY
8 | ITA 5584/DEL{2024 2018-19 | [A] KRISHAN MALIK
9 | ITA5375/DEL/2024 2012-13 | {D] INDIAN INSTITUTE FOR TECHNICAL EDUCATION
10 | ITA 5368/DEL/2024 2015-16 | [D] INDLAN SQCIETY FOR TECHMICAL EDUCATION
11 | ITA 5370/DEL/2024 2016-17 | [D] INDIAN SOCIETY FOR TECHNICAL EDUCATION
12 | ITA 1422/DELf2025 2023-24 [D] NIMBUS HARBOR FACILITIES MANAGEMENT PRIVATE LIMITED
13 | FTA 2939/DEL/2025 2017-18 | [D] TOP-TECH CABLES PRIVATE LIMITED
14 CO 25/DEL/ 2026 2017-18 [A] TOPTECH CABLES PRIVATE LIMITED, DELHI
15 | ITA 3022/DEL/2025 2013-14 | [A] LALITA RANI
16 | ITA 4789/DEL/2025 2017-18 | [D] DEVKI DEVI FOUNDATION
17 | ITA 4807/DEL/2025 2014-15 [A) ZF STEERING GEAR (INDIA) LIMITED
18 | ITA 4976/DEL/2025 2016-17 [A] VENELEC ELECTROMECH INDUSTRIES PVT LTD.
19 | ITA 6470/DEL/2025 2021-21 | [A] OM PARKASH
20 | ITA 7251/DEL/2025 2012-13 | [D] TREMENDOUS MINING AND MINERALS PVT. LTD.
21 | TTA 7252/DEL/2025 201314 | [D) GAMUT COMMERCIALS PRIVATE LIMITED
22 | ITA 7254/DEL/2025 2012-13 | [A]} NET AGRI COMPANY LIMITED
23 | TTA 7256/DEL/2025 2017-18 [A] VINAY CHAWLA
24 | ITA 7257/DELf2025 2011-12 [A] M/S DEPENDABLE TRANSPORT PRIVATE LIMITED
25 | ITA 7258/DEL/2025 2012-13 | [A] M/S MERAMANDALI FINVEST LIMITED
26 | ITA 7260/DEL/2025 2022-23 | [A] SHABDARTH
27 | ITA 7261/DEL{2025 2012-13 | [A] BIKRAM EXPORTS
28 1 ITA 7262/DEL/2025 2015-16 {A] BIKRAM EXPORTS
29 | ITA 7263/DEL/2025 2016-17 [A] BIKRAM EXPORTS
Assistant Registrar)
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INCOME TAX APPELLATE TRIBUNAL, DELH NEW DELHI

CAUSE LIST OF C BENCH FOR 16-MARCH-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 985/DEL/2023 201516 lflﬂlJTlglgAL BULLION LLP (SUCCESSOR ENTITY OF M/S. JINDAL BULLION

2 ITA 986/DEL/2023 2016-17 L[lﬁlnglli\l[E))AL BULLION LLP {SUCCESSOR ENTITY OF M/S. INDAL BULLION

3 ITA 987/DEL/2023 2017-18 [A] INDAL BULLION LLP (SUCCESSOR ENTITY OF M/S, JINDAL BULLION

LIMITED)
4 ITA 592/DEL/2024 2020-21 [A] REAL CAPITAL TOWERS PRIVATE LIMITED (E FILING)
2010-2011
5 ITA 911/DEL/2024 ONWARDS [A] KALAKAR TRUST

6 | 1TA 2337/DEL/2024 | 2015-16 | [D] IRIS PIONEER INFRAPROJECT PRIVATE LIMITED ({E-FILE))

7 ITA 567/DEL/2025 2019-20 | [A] KAPIL RAJ ANAND

8 ITA 733/DEL/2025 2018-19 | [D]) INTERNATIONAL LAND DEVELOPERS PRIVATE LIMITED

9 | ITA 4781/DEL/2025 2023-24 | [D] SUPREME SECURITIES LIMITED

10 | ITA 4791/DEL/2025 2013 [D] DEEPAK

11 | [ITA 4804/DEL/2025 2014-15 | [D] ALOK DHIR

12 | ITA 4805/DEL/2025 2014-15 | (D] ALOK DHIR

13 | TTA 4806/DEL{2025 2013-14 | [D) CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED

14 CO 270/DEL/2025 2013-14 | [D] CORPORATE INTERNATIQMAL FINANCIAL SERVICES LIMITED

15 | ITA 7264/DEL/2025 2011-12 | [A] DEEPAK GARG

16 | ITA 7265/DEL/2025 | 2014-2015 | [A] DEEPAK GARG

17 | ITA 7266/DEL/2025 | 2015-2016 | [A] DEEPAK GARG

18 | ITA 7267/DEL/2025 2017-18 | [A] DEEPAK GARG

19 | ITA 726B8/DEL/2025 2010-11 | [A} AMUNRA PROPERTIES PRIVATE LIMITED

20 | ITA 7270/DEL/2025 2017-18 | [A] TSERING WANGCHUK

21 | ITA 7271/DEL/2025 2020-2021 [ [A] TATHAGAT

22 | ITA 7272/DEL/2025 | 2021-2022 | [A] TATHAGAT

23 | TTA 7273/DEL/2025 | 2022-2023 | [A] TATHAGAT

24 | ITA 7274{DEL{2025 2017-18 | [D] AANCHAL NAGAR

Assistant Registra
A—  24-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 17-MARCH-2026 (TUESDAY)

Sl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA768/DEL/2024 | 2011-12 | [A1J M CHEMICAL CO. ((E-FILE))
2 ITA 769/DEL/2024 2012-13 | [A) 3 M CHEMICAL €O, ({E-FILE))
3 ITA 770/DEL/2024 2013-14 [A] 3 M CHEMICAL CO ((E-FILE})
4 ITA 787/DEL/2024 2014-15 [Al J M CHEMICAL CO. ({E-FILE)}
5 [TA 2428/DEL/2024 | 2017-2018 | [A]IL FS ENERGY DEVELOPMENT COMPANY LIMITED ({E-FILE))
& [TA 2701/DEL 2024 2017-18 [D] IL AND FS ENERGY DEVELOPMENT COMPANY LIMITED (E- { FILING )}
7 | ITA 2429/DEL/2024 | 2018-2019 | [A] IL FS ENERGY DEVELOPMENT COMPANY LIMITED ((E-FILE})
8 ITA 2768/DEL/2024 2018-19 [D] IL AND FS ENERGY DEVELQPMENT COMPANY LIMITED (E- ( FILING ))
9 ITA 1366/DEL/2025 2014-15 [A] AMRIK SINGH THROUGH LEGAL HEIR KAWALPREET KAUR
10 | ITA 4967/DELf2025 2015-16 [A&] MAHABIR PARSHAD GUPTA, NEW DELHIL
11 | ITA 4968/DEL/2025 2016-17 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
12 | ITA 4969/DEL/2025 2017-18 | [A] MAHABIR PARSHAD GLIPTA, NEW DELHI
13 | ITA 4970/DEL/2025 2018-19 | [A] MAHABIR PARSHAD GUPTA, NEW DELHI
14 | 1TA 4971/DEL/2025 2019-202¢ | [A] MAHABIR PARSHAD GUPTA
15 ¢+ ITA 4972/DEL/2025 2020-21 [A] MAHABLR PARSHAD GUPTA, NEW DELHI
16 | ITA 7275/DEL/2025 2020-21 | [D]) TRESOR SYSTEMS PVT, LTD.
17 | ITA 7276/DEL/2025 2016-17 [A] NAMAN MADAN
18 | ITA 7277/DELf2025 2017-18 | [A] NAMAN MADAN
19 | ITA 7278/DELf2025 | 2008-2009 | [A] INDIAN RCADS CONGRESS
20 § ITA 7279/DELf2025 2017-18 [A] RANBIR SINGH GODARA
21 | ITA 7280/DEL/2025 201¢-11 | [A] GULSHAN GROVER
22 | ITA 7281/DEL/2025 2016-17 [A] VISHNOE TRADERS PVT, LTD.
23 | ITA 7282/DELS2025 2017-18 | [A] SANJEEV KUMAR
24 | TTA 7283/DEL{2025 2017-18 | [D] BOMBAY HIGHWAY CARRIERS PRIVATE LIMITED
25 | ITA 7284/DEL/2025 2017-18 | [A) VORTEX SYSTEMS PRIVATE LIMITED

SO a2
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 18-MARCH-2026 (WEDNESDAY)

Srl Appeal Number |Assmit, Year Assessee Name Remarks
1 | ITA 1375/DEL{2022 2011-12 | [D] JAGAT OVERSEAS
2 CO 117/DELf2023 2011-12 [A] JAGAT OVERSEAS
3 CO 118/DEL{2023 2012-13 | [A] JAGAT OVERSEAS
4 | ITA 1376/DEL{2022 2012-13 | [D] JAGAT OVERSEAS
5 | ITA 2102/DEL/2022 2015-16 | [D] JAGAT AGRO COMMODITIES PVT LTD
6 1TA 2199/DEL/2022 2015-16 [D] JAGAT OVERSEAS
7 ITA 5060/DEL/2024 2016-17 [D] JOSHITA EXIM PVT LTD
8 CO 37/DELf2026 2016-17 [A] JOSHITA EXIM PVT LTD
9 ITA 3584/DEL/2024 2011-12 [D] IMTIYAZ AHMED ANSARI
10 CO 107/DEL{2024 2011-12 {D] IMTEYAZ AHMED ANSARI
11 | ITA 5628/DEL/2024 2017-18 [D} PURAN CHAND
12 | ITA 3093/DEL/2025 2021-22 [A] SWIFTLY COMMERCE TECH PVYT LTD
13 | ITA 7285/DEL/2025 2012-13 [A} BRIDGECON INFRA CONSULTANTS
14 | ITA 7286/DEL/2025 2021-22 [A) AVAADA CLEAN PROJECT PRIVATE LIMITED
15 | ITA 7288/DEL/2025 2016-17 | [D] NTPC VIDYUT VYAPAR NIGAM LIMITED
16 | ITA 7292/DEL/2025 2019-20 [A) SHRINE EMPIRE GALLERY PVT, LTD.
17 | ITA 7293/DEL/2025 2019-20 [A] SHRINE EMPIRE GALLERY PVT. LTD.
18 | ITA 7294/DEL/2025 2020-21 | [A) SUSHMA KAPUR
19 | ITA 7295/DEL/2025 2014-15 [A] MANOJ GARG
20 | ITA 7296/DEL/2025 2025-26 [A] CENTRE FOR SCIENCE TECHNOLOGY AND INNOVATION
21 | ITA 7298/DEL/2025 = [A] NITI CHETNA FOUNDATION
22 | ITA 7299/DEL/2025 - [A] NITI CHETNA FOUNDATION
23 | ITA 1799/DELS2023 2012-13 [A] ISH BUILDCON PRIVATE LIMITED
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 19-MARCH-2026 (THURSDAY)
Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | TTA 7300/DEL/2025 2017-18 [ [A] SANKYU INDIA LOGISTICS & ENGINERING PRIVATE LIMITED
2 | ITA 7301/DEL/2025 2018-19 | [A] SANKYU INDIA LOGISTICS & ENGINERING PRIVATE LIMITED
3 | ITA 5782/DELf2024 2005-06 | [A] V & S INTERNATIONAL PRIVATE LIMITED (E FILE}
4 [TA 1389/DEL/2025 2020-21 [D] ERNST & YOUNG SERVICES PRIVATE LIMITED
5 ITA 1408/DEL/2025 | 2017-2018 | [A] MUKESH KUMAR GARG
& [TA 7046/DELf2025 | 2018-2019 | [A] MILLENNIUM BUILD-CON
7 ITA 7047 /DEL/2025 2011 [D] TARINI ENTERPRISES LIMITED
8 | ITA 7048/DEL/2025 2012 [D] TARINI ENTERPRISES LTD.
) ITA 7049/DEL/2025 2019-20 [D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED
10 | CO 273/DEL/2025 2019-20 | [A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED
11 | ITA 7050/DEL/2025 2020-21 | [D] TRISHASHNA HOLDINGS & INVESTMETNS PVT. LTD
12 | €O 274/DEL/2025 2020-21 | [A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD
13 | ITA 7051/DEL/2025 2014-15 3 [A] MI INDUSTRIES (INDIA) PRIVATE LIMITED
14 | ITA 6823/DEL/2025 2017-18 [A] CINFLEX INFOTECH PRIVATE LIMITED
15 | ITA 7308/DEL/2025 2017-18 | [D] CINFLEX INFOTECH PRIVATE LIMITED
16 | ITA 7106/DELf2025 2022-23 fA] RAMESH ZALPURI
17 | ITA 7219/DEL/2025 2023-24 [A] ANANT PAL SINGH
18 | ITA 7287/DEL/2025 2023-24 [A] RAJESH BHATIA
19 | ITA 7302/DEL/2025 2018-19 [A] SANDEEP SINGLA
20 | ITA 7303/DEL/2025 2014 [D] SHAMSHER SINGH
21 | ITA 7304/DEL/2025 2019-20 | [A] M/S SPAR GEO INFRA PVT LTD, DELHI
22 | TTA 7305/DELf2025 2014-15 [A] MASCOT REALTECH PRIVATE LIMITED
23 | ITA 7306/DEL/2025 2024-2025 | [A] GANDHI MANDELA FOUNDATION
24 | ITA 7307/DEL{2025 2021-22 | [A] RAMSHANKAR SINGH
25 | ITA 7309/DEL/2025 2017-18 [D] G.H.S. FINANCE PRIVATE LIMITED
26 | ITA 7690/DEL/2025 2015-16 [D] AKC RETAILERS PRIVATE LIMITED
27 ITA 377/DEL/2026 2012-13 [A] AKC RETAILERS PRIVATE LIMITED
28 | ITA 9182/DEL/2025 2023-24 [A] MONTAGE ENTERPRISES PRIVATE LIMITED
29 ITA 82/DEL/2026 2023-24 fA] DINESH KUMAR JAIN (E-(FILE}}
30 | ITA 398/DEL/2026 2022-23 | [A] HARVINDER SINGH MATHARU
31 | ITA 644/DELf2026 2022-23 | [A] M/S ULTIMATE FLAXIPACK LIMITED
32 ITA 645/DEL/2026 2023-24 [A] M/S ULTIMATE FLEXIPACK LIMITED

=l 8
Assistant Regist}ar
/Ao 24-Feh-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 23-MARCH-2026 (MONDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2456/DEL{2022 2015-16 | [D] GOLFGREEN INFRA PVT LTD
2 CO 175/DEL2022 2015-16 [A) GOLFGREEN INFRA PVT LTD
3 ITA 3028/DEL/2022 2017-18 [0] GOLFGREEN INFRA PVT LTD.
4 ITA B07/DEL/2023 2013-14 [A] KANTA DEVI JALAN {LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL }
] ITA 808/DEL/2023 2014-15 | [A]) KANTA DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL )
6 ITA B09/DEL/2023 2015-16 [A] KANTA DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL )
7 ITA 810/DEL/2023 2016-17 {A] KANTA DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL )
8 ITA 203%/DEL/2024 2017-18 {D] MIRASSIC REFINMERS AND JEWELS PVT LTD ({E-FILE))
9 CO 165/DEL/2025 2017-18 [A] JURASSIC REFINERS AND JEWELS PVT LTD
10 { ITA 1299/DEL/2025 2018-19 [A] MR. PRAKASH CHAND AGRAWAL
11 | ITA 1300/DEL/2025 2019-20 [A] MR, PRAXKASH CHAND AGRAWAL
12 | ITA 2990/DEL/2025 2018-19 [A] WORLDFA EXPORTS PRIVATE LIMITED
13 | ITA 3026/DELf2025 2017-18 | [D] CURQ INDIA PVT LTD
14 | ITA 3067/DELS2025 2017-18 {A] CATCHY PROP-BUILD PVT LTD
15 | 1TA 3209/DEL/2025 2020-21 | [A] VINEET RAHEJA
16 | ITA 7312/DEL/2025 | AATCS5503) | [D] M/S. STAR LANCRAFT PVT. LTD.
17 | ITA 7313/DEL/2025 2017-18 | [A] SH. PIYUSH SINGLA
18 | ITA 7314/DEL/2025 | 2018-2019 | [A) MUKESH SONI
19 | ITA 7315/DEL/2025 2018-19 [A] YKK INDIA PRIVATE LIMITED
20 | ITA 7317/DEL/2025 2012-13 [A] MONICA SACHDEWA
21 | [ITA 7318/DEL/202S 2021-22 [A] DAYANAND SOCIAL WELFARE EDUCATIONAL SAMITI
22 | ITA 7319/DELf2025 2017-18 [A] SUNIL KUMAR BANSAL
23 | ITA 7320/DEL/2025 2014-15 [ [A] SANJAY SINGH
24 | ITA 7321/DEL/2025 - {A] KHUSHAAL HAPPINESS FOUNDATION
25 | ITA 7322/DELf2025 - {A] KHUSHHAALL HAPPINESS FOUNDATION
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 24-MARCH-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3061/DEL{2025 2018-19 | [D] KRISH CEREALS PRIVATE LIMITED

2 CO 232/DEL/2025 2018-19 [A] KRISH CEREALS PRIVATE LIMITED

g ITA 3103/DEL/2025% 2014-15 [A) GUJARAT GUARDIAN LIMITED

4 | ITA4784/DEL/2025 | 2016-17 | [D] GUIARAT GUARDIAN LIMITED

5 [TA 4785/DEL/2025 2017-18 [D] GUIARAT GUARDIAN LIMITED

6 ITA 4786/DEL/ 2025 2018-19 (D] GUJARAT GUARDIAN LIMITED

7 ITA 4812/DEL/2025 2020-21 [E] GUJARAT GUARDIAN LIMITED

8 ITA 3190/DEL/2025 2020 [D] MANAY SANSKAR SHIKSHA SANSTHA

9 | ITA 3206/DEL/2025 2018-19 | [A] ALANKIT ASSQCIATES PRIVATE LIMITED

1o | ITA 4813/DEL/2025 2016-17 | [D] GARIMA SHOWBIZ PVT LTD

11 CO 169/DEL{2025 2016-17 [A] GARIMA SHOWBIZ PVT LTD

12 | ITA 4753/DELf2025 2024-25 [A] SPORTSEED FOUNDATION

13 { ITA 4754/DEL/2025 2024-25 | [A] SPORTSEED FOUNDATION

14 | ITA 4809/DEL/2025 2021-22 [E] DROOM TECHNOLOGY LTD.

15 | TTA 4918/DEL/2025 2018-19 [A] FARIM AHMED ABBASI

16 | ITA 7324/DEL/2025 2023-24 | [A] ANKIT BHATIJA

17 | ITA 7325/DEL{2025 2015-16 [A] SUBROS LTD.

18 | ITA 7326/DEL/2025 2016-17 [ [A] SUBROS LTD.

19 | ITA 7327/DEL/2025 2017-18 1[A] SUBROCS LTD.

20 | TTA 7328/DEL/2025 2016-17 [A] DEPUTY GOTHWAL CONSTRUCTIONS PRIVATE LIMITED
21 | TTA 7329/DEL{2025 2017-18 | [A] R.N OVERSEAS

22 | ITA 7330/DEL/2025 | 2012-2013 | [A] MUKUL DIXIT

23 | ITA 7331/DEL/2025 2013-14 [A] BABA ALLOY PRIVATE LIMITED

24 | TTA 7332/DEL/2025 2011-12 [A] ANAR OILS PVT LTTD

25 | ITA 7333/DEL/2025 2017-18 [A] VIVEK GUPTA

26 | ITA 7334/DEL/2025 2018-19 | [A] VIVEK GUPTA

27 | TTA 4978/DEL/2024 2016-17 [D] JAGRITI PLASTICS LIMITED

28 CO S0/DELf2025 2016-17 {A] JAGRITI PLASTICS LIMITED

Assistant Registrar,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 25-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1778/DEL{2023 2014-15 | [D] JINDAL ITF LIMITED
2 | ITA 1779/DELf2023 2018-19 | [D] JINDAL ITF LIMITED
3 | ITA 1659/DEL/2023 2018-19 | [A] JINDAL ITF LIMITED
4 [TA 4929/DEL/2024 2011-12 [A] JASBIR SINGH
5 | ITA5187/DEL 2024 2011-12 | [A] JASBIR SINGH
6 | ITA 5188/DEL/2024 2011-12 | [A] JASBIR SINGH
7 | ITA 3038/DEL/2025 2023-24 | [A] BHARAT GAURAV AWARD FOUNDATION
8 | ITA 3039/DEL/2025 2023-24 | [A] BHARAT GAURAV AWARD FOUNDATION
9 [TA 3089/DEL/2025 2011-12 [A] GULMOHAR REALBUILD PVT LTD
10 | ITA 4748/DEL/2025 2023-24 [A] DEEPIKA SHARMA
11 { ITA 7000/DEL/2025 2017-2018 | [A] RADHA KISHAN GOBIND RAM LIMITED
12 | ITA 7003/DEL/2025 2014-15 [A] ABHISAR ESTATES PRIVATE LIMITED
13 | ITA 7004/DEL/2025 2015-16 | [A] ABHISAR ESTATES PRIVATE LIMITED
14 | ITA 700S5/DEL/2025 2016-17 | [A] ABHISAR ESTATES PRIVATE LIMITED
15 | ITA 7007/DEL/2025 2018-19 [A] NAVNEET NANDLAL GOENKA.
16 | ITA 7008/DEL/2025 2019-20 | [AJ NAVNEET NANDLAL GOENKA
17 | ITA 7009/DEL/2025 2020-21 | [A] NAVNEET NANDLAL GOENKA
18 | ITA 7335/DEL/2025 NA [A] SHRI SHYAM PREM MANDAL GURGACN
19 | ITA 7336/DEL/2025 2017-18 | [A] SUMIT GUPTA
20 | ITA 7337/DEL/2025 2018-19 | [A] AMIT JAIN
21 | ITA 7338/DEL/2025 2019-20 [A] PUREWAYS INFRA PRIVATE LIMITED
22 | ITA 7340/DEL/2025 2016-17 | {A] VIVEK GUPTA
23 | ITA 7341/DEL/2025 2015-16 | [A] VIVEK GUPTA
24 | ITA 7342/DEL/2025 2013-14 | [A] ANAR QILS PVT LTD
25 | ITA 7343/DEL/2025 2012-13 | [A] ANAR OILS PVT LTD
26 | ITA 7344/DEL{2025 2009-1¢ | [A] ABHYUDAYA HOUSING & CONSTRUCTIONS PRIVATE LIMITED
27 | ITA 7345/DEL/2025 | 2022-2023 | [A] NCR WAREHOUSING PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
CAUSE LIST OF € BENCH FOR 30-MARCH-2026 (MONDAY)

Sl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3871/DEL/2023 2011-12 | fA] JAGDISH PRASAD SHARMA {(E-FILE))

2 | ITA 2150/DEL/2024 2018-19 | [D] RAMPAL SINGH (E FILING}

3 | ITA 3058/DEL/2025 2021-22 | [A] SACHIN GOEL HUF

4 ITA 3059/DEL/2025 2022-23 [A] SACHIN GOEL HUF

5 | ITA 4181/DEL/2025 2018-19 | [A] PULKIT GUPTA (E- FILE)

6 | 1TA 4793/DEL/2025 2009-10 éélf!diiill\“S’AT SAHEB HOUSING AND INFRASTRUCTURE DEVELOPMENT

7 | ITA 2994/DEL/2025 2015-16 | [A] VAIBHAV GARG

8 ITA 4796/DEL/2025 2024-25 | [A] MUSSOORIE INTERNATIONAL SCHOOL SOCIETY

9 ITA 5716/DEL{2024 2017-18 | {A] INDER PAL DOGRA

10 | ITA 7346/DEL/2025 2015-16 | [A] MANO] GARG

11 | ITA 7347/DEL/2025 2025-26 | [A) LADQ FOUNDATION

12 | ITA 7348/DELf2025 2014-15 | [A] MANST THUKRAL

13 | ITA 7349/DEL/2025 2025-26 | [A] LADO FOUNDATION

14 | ITA 7352/DEL/2025 2017-18 fA] MADAN MOHAN GUPTA

15 | ITA 7354/DEL/2025 2017-18 | [A] KAMINI DEVI

16 | ITA 7353/DEi/2025 2009-10 | [A] ANAR OILS PVT LTD

17  ITA 7350/DEL/2025 2010-11 [A] ANAR QILS PVT LTD

18 | ITA 7358/DEL/2025 2010-11 ] [A] ANAR OILS PVT LTD

19 | ITA 7357/DEL/202% 2012-13 | [A] ANAR OILS PVT LTD

20 | ITA 7356/DEL/2025 2013-14 | [A] ANAR QILS PVT LTD

21 | ITA 7359/DEL/2025 2011-12 | [A] ANAR OILS PVT LTD

22 | ITA 7032/DEL/2025 2019-20 | {A] BASHESHAR DAYAL HUF

23 | ITA 7034/DEL/2025 2013-14 | [A] PREMPAL SINGH INDIVIDUAL

24 | ITA 7037/DEL/2025 2017-18 A[é]G i:wl::fNOJ AGGARWAL THRU. LEGAL REPRESENTATIVE SMT MEENU

25 | ITA 7042/DEL/2025 2017-18 | [A] CODEBLUE CLOTHING PVT LTD

=N
Assistant Registrarn

A 24-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 01-APRIL-2026 (WEDNESDAY)

sl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 362/DEL/2019 2011-12 | [A] KIRAN WATI

2 ITA 683/DEL/2025 2018-i9 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
3 ITA 684/DEL/2025 2019-20 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
4 ITA 685/DEL/2025 2020-21 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
5 TTA 686/DEL/2025 2021-22 [A] WINNER CONSTRUCTIONS PRIVATE LIMITED
6 ITA 1278/DEL/2025 2016-17 [A] PARMOD KUMAR MADAN

7 | ITA 1413/DEL{2025 2014-15 | [D] ARUN KUMAR KANOIIA

8 CO 113}/DEL/2025 2014-15 [A] ARUN KUMAR KANOJIA

9 ITA B854/DEL/2025 2015-16 [D] SAMS REAL ESTATE PVT. LTD.

10 CO 234/DELf2025 2015-16 {A] SAMS REAL ESTATE PVT. LTD.

11 ITA 851/DEL/2025 2016-17 [O] SAMS REAL ESTATE PVT. LTD.

12 CO 233/DEL/2025 2016-17 [A] SAMS REAL ESTATE PVT, LTD.

13 | ITA 3149/DEL/2025 2016-17 | [A] MANU AGGARWAL

14 | ITA 4801/DEL/2025 2023-24 [A] MORGAN POWER GENERATION PVT. LTD.

15 | ITA 4811/DEL/2025 2021-22 [] RAJENDRA KUMAR

16 CO 29/DEL/2026 2021-22 [A] MAHENDRA KUMAR LEGAL HEIR OF LT. SH. RAJENDRA KUMAR
17 | ITA 7052/DELf2025 2017-18 | [A] SUDESH GUPTA

18 | ITA 7053/DEL/2025 2018-19 | [A] SUDESH GUPTA

19 | I7A 7054/DEL{2025 2018-19 [A] SUDESH GUPTA

20 | I7TA 7065/DEL/2025 2017-18 | [A] SAVITRI CHATURVEDI

21 | ITA 7067/DEL/2025 2016-17 [A] PRADI KUMAR SETHI

22 | ITA 7361/DEL/2025 2020-21 [A] PUREWAYS INFRA PRIVATE LIMITED

23 | ITA 7362/DEL/2(25 NA [A] SHRI SHYAM PREM MANDAL GURGAON

24 | TTA 7363/DEL/2025 2014-15 [A] ELEGANT IT SOLUTIONS PRIVATE LIMITED
25 | ITA 7364/DEL/2025 2019-20 [A] AMIT JAIN

26 | ITA 7365/DEL/2025 2012-13 [A} BABA ALLOYS PRIVATE LIMITED

27 | ITA 7366/DEL{2025 2018-19 | [A] PURSHOTTAM LAL DHINGRA

=W
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 02-APRIL-2026 (THURSDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2582{DEL/2023 2014-15 | [A] KRISHAN KUMAR

2 ITA 680/DEL/2025 2013-14 | [A] SATISH KUMAR

3 ITA 1425/DEL/2025 2018-19 [A] VINOD KUMAR

4 ITA 1426/DEL/ 2025 2019-20 [A] VINOD KUMAR

5 ITA 1427/DEL/2025 2020-21 [A] VINOD KUMAR

6 ITA 1444/DEL/ 2025 2021-22 [A] VINOD KUMAR

7 | TITA 1528/DEL/2025 2015-16 | [A} MUKESH KUMAR (€E- FILE)

8 ITA 7058/DELS2025 2019-20 [A] A)AY SETHI

9 ITA 7072/DELf2025 2017-18 [A] SESCON BUILDERS PRIVATE LIMITED

10 | ITA 7073/DEL/2025 2019-20 [A] ANIL SAINL

11 | ITA 7075/DEL/2025 2021-22 [A] ILD MILLENNIUM PVT LTD

12 | TTA 7086/DEL/2025 2017-18 | [A] AJAY SETHI

13 | TITA 7087/DELf2025 2018-19 | [A] AJAY SETHI

14 | ITA 7091/DEL/2025 | 2014-2015 | [A]) SANJEEV KUMAR

15 CO 277/DEL{ 2025 2017-18 [A] POONAM MALHOTRA

16 | ITA 3193/DEL/2023 2020-21 [D] KIRAN PAL KHATANA ({E-FILE})

17 | ITA 4901/DEL/2025 2017-18 [A) BALWANT SINGH

18 | ITA 7099/DEL/2025 2023-24 [D] RASHMI BAJAD

19 | ITA 7104/DEL{2025 2017-18 [D] PCONAM MALHOTRA

20 | ITA 421/DEL/2024 2018-19 | [A) INTERNATION TRACTORS LIMITED ({E-FILE)}
21 [TA 438/DEL/2024 2010-11 [A] INTERNATION TRACTORS LIMITED (E-FILE})
22 [TA 442/DEL/2024 2018-19 [D] INTERNATIONAL TRACTORS LTD. ((E-FELE))
23 [TA 549/DEL/2024 2020-21 [D] INTERNATIONAL TRACTORS LTD, {(E-FILE)}
24 [ ITA 2635/DEL{2024 2018-19  j [A] KOHINOOR FOODS LIMITED ((E-FILE))

o>
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D RENCH FOR 02-MARCH-2026 (MONDAY)

Srl Appeal Number Asymt. Yoar Assessee Name Remarks
1 ITA 2172/DELf2019 201112 {A] TURNER BROADCASTING SYSTEM ASIA PACIFIC INC,
2 ITa 2173/DEL/2019 2015-16 [A] TURNER BROADCASTING SYSTEM ASLA PACIFIC INC.
3 TTA 3421/DELf2023 202322 [A) DENSO INTERNATIONAL ASTA Q0. LTD. tINTL. TAXATION {E-FILLING})
4 1TA 3846/DEL/2023 2021-22 [A] HOME CREDIT INTERMATIONAL A.S. {INTL. TAXATION E-{FILING))
S TTA 1970/ DEL/2025 2018-19 [A] BECHTEL POWER CORPORATION
6 ITA 1577/DEL 2025 2022-23 [A] BECHTE LIMITED
7 TI(IT)A 18/DEL/2025 2016 (D] TATA NYK SHIPPING PTE LTD
L] TT{IT)A 19/DEL/2025 2023-24 [D] CONCENTRIX DAKSH SERVICES INDIA PRIVATE UMITED
9 IT{IT)A 20/DEL/2025 2023-24 [A) TURKISH AIRLINES INC
10 IT{IT)& 21/DEL{2025 2015-16 [A] PINGGAC GROUP COMPANY LIMITED
1 TT{IT)A 22/DEL/2025 2016-17 [A] PINGGAQ GROUP COMPANY LIMITED
12 IT{[T)A 23/DEL/2025 2018-19 [A] PINGGAC GROUP COMPANY LIMITED
13 IT{IT)A 24/0EL 2025 2023-22 [A] PINGGAQ GROUP COMPANY LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 05-MARCH-2026 (THURSDAY)

sri | Appeal Number “z:‘: Assessee Name Remarks
(A ]
1| ast/oerp0zs |2022-2023 |[A] FIREEVE IRELAND LIMITED
TTIMA -
2 | yese/otiraoas | 202223 | A] TORAY ADVANCED MATERIALS KOREA INC
TMA ]
3| gsoistzs | 202324 |[A] RAKESH BHARGAVA
IT(IT)A .
4| 26/otireozs | 2016-17 |[D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED
T(MA )
5| o7 aas | 201617 | D] GAMMA PIZZAKRAFT LANKA (PRIVATE) LIMITED
TTaDA
6| aapapoas | 201617 |[AJALOK GUPTA |
; ITIA 201415 | (D] BHARTI TELEPORTS LTD. (NOW KNOWN AS INDG ;
29/DEL/2025 TELEPORTS LTD.) !
(A ]
81 so/ociozs | 201718 [[A] SINOGAS MANAGEMENT PTE LTD
TTmA -
9| 31ioeao2s | 201920 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED
A )
10{ 5 e a5 | 2022:23 |[A] BECTON DICKINSON INDIA PRIVATE LIMITED
IT(TP)A - :_
U oroeezs | 2020-2L |[A] RAJINDER KAUR E
A _ i
12| 4 1o5/pEt /2025 | 201819 | (A1 JUNGLEE GAMES INC. |
i’ A o721 | TA] TABLEAU INTERNATIONAL, UNLIMITED COMPANY ;
2137/DEL/2023 (RECONSTRUCTED)
™A .
14 5639/DEL/2018 2012-13 [ [A] BOMBARDIER TRANSPORTATION GMBH (5.G.) |
15 |ITA 863/DEL/2023| 2018-19 |[A] SURENDRA PAL GARG (INTL. TAXATION) |
16 {ITA 999/DEL/2025| 2018-19 | [A] HITRUST SERVICES CORP




[ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 09-MARCH-2026 (MONDAY)

s Appeal Number Assmt. Year Assessae Name Remarks
1 IT{IT)A 33/DELf2025 2016-17 [A] VISHAL MISHRA

2 IT(ITHA 34/DELS2025 2017-18 [D] AEDAS PTE. LTD.

3 IT(IT)A 35/DELS2025 2016-17 [D] AEDAS PTE. LTD.

4 | IT(IMA 36/DEL/2025 2012-13 | [D] FLOUR TRANSWORLD SERVICES INC.

5 IT(IT)A 37/DEL/2025 2011-12 [D] HONDA MOTOR CO LTD

6 IT(IT)A 38/DEL/2025 2018-19 {D] KLM ROYAL. DUTCH AJRLINES

7 | TIT(IT)A 39/DEL/2025 2021-22 | [D] KLM ROYAL DUTCH AIRLINES

g IT(IT)& 40/DELf2025 2022-23 [D] KLM ROYAL DUTCH AIRLINES

9 | TT(IT)A 41/DEL/2025 2023 [D} KLM ROYAL DUTCH AIRLINES

10 IT(IT)A 42/DEL/2025 2016-17 [A] SONIA KOHLI

11 TT(IT)A 43/DEL/2025 2022-23 [A] TOLL GLOBAL FORWARDING {INDIA} PRIVATE LIMITED

12 IT(IT)A 44/DEL/ 2025 2018-19 [D] AEDAS PTE. LTD.

13 IT{IT)A 45/DEL 2025 2021-22 [] AEDAS PTE, LTD.

14 IT{IT)A 46/DE/2025 2020-21 [D] AEDAS PTE. LTD,

15 IT(IT)A 47/DEL/2025 2019-20 {D] AEDAS PTE. LTD.

16 | [T(IT)A 48/DEL/2025 2011-12 | (D] SAMIEEV CHADHA

17 IT(IT)A 49/DEL/ 2025 2023-24 (A} BHUPENDER SINGH

18 IT(IT)A S0/DELS2025 2022-23 [[¥] AEDAS PTE. LTD.

19 IT{IT)A &/DEL{2(26 2023-24 [A} EXPEDITORS INTERNATIOMAL OF WASHINGTON, INC

20 TTA 1230/DELf2025 2022-23 [A] CAIRN UK HRCLDINGS LIMITED

21 ITA 183G/DELf2025 2022-23 [A] COPERION GMBH

2 ITA 7598/DELS2025 2022-23 [A] BHILWARA GREEN ENERGY LIMITED

23 ITA 7615/DELf2025 2020-21 [D} DEGOLYER AND MACNALIGHTON CORP

24 ITA 7619/DELf2025 2024-25 [A] BBC WORLED DISTRIBUTION LEMETED i

25 ITA 7650/DELf2025 2016-17 [A] BSC CBC JOINT VENTURE

26 SA 49/DELS2026 2023-24 [A] EXPEDITORS INTERNATIONAL OF WASHINGTCN, INC :

3 R
Qﬁd&nt Rogistran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 10-MARCH-2026 (TUESDAY) |

Sl Appeal Number Assmt. Year Assessee Nama Remarks

1 | IT{IT)A 2088/DEL/2025 2022-23 | [A] APPDYNAMICS INTERNATIONAL LIMIYED

2 [T(IT)A S2/DEL/2025 2017-18 [ [A] BBC GLOBAL NEWS LIMITED

3 IT{IT)A 53/DEL/2025 2018-19 [ [A) BBC GLOBAL NEWS LIMITED

4 IT(ITA S4/DEL/2025 2019-20 {A] BBC GLOBAL NEWS LIMITED

5 IT(IT)A S5/DEL/2025 2020-21 [A] BBC GLOBAL NEWS LIMITED

6 IT(IT)A 56/DEL/2025 2021-22 {A] BBC GLOBAL NEWS LIMITED

7 | IT(IT)A S7/DEL/2025 2022-23 | [A) ZOYA 2AKI

8 IT(IT)A 60/DEL/2025 2016-17 | {A] REKHA GUPTA

9 ITA 1480/DEL/2025 2022-23 [A] SAIF PARTNERS INDIA IV LIMITED

10 ITA 1886/DELf2025 2022-23 [A] EXPEDIA LODGING PARTNER SERVICES SARL

11 ITA 1943/DEL 2025 2018-19 [A] EXPEDIA LODGING PARTNER. SERVICES SARL

12 ITA 2654/MUM/2016 2012-13 [A] KRAFT HEINZ FOODS COMPANY( EARLIER KNOWN AS H.JHEINZ COMPANY) i

13 TTA 599/DEL/2025 2017-18 | [A] DIPENDRA KUMAR SINGH (E- FILE) '
i ntRagistrar/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 11-MARCH-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 | TT{IT)A 5147/DELJ2025 2019-20 [ [D] SATINDER PAL SINGH CHADDHA
2 [T{IT)A S42/0EL/2025 2022-23 fA] SPLENDOUR MARINE TRADING FZE
3 IT{IT)A 58/DEL/2025 2019-20 {D] HCL TECHNOLOGIES UMITED
4 | rtrama seoeL2028 2020-21 | [D] HCL TECHNOLOGIES LTD.
5 IT{IT)A 61/DEL/2025 2022-23 fA] CLEAN SOLAR POWER(DHAR) PRIVATE
6 TTA 1533/DEL/2025 2022-23 [A] A.T. KEARNEY LIMITED
7 ITA 2411/DEL/2023 2020-21 [A] TRAVELPORT GLOGAL DISTRIBUTION SYSTEM BY (INTL. TAXATION)
8 ITA 3601/DEL/2023 2021-22 [A] SPLENDOUR MARINE PTE LTD. (INTL. TAXATION {E-FILLING))
9 ITA 3602/DEL/2023 2021-22 | [A] SPLENDOUR MARINE TRADING FZE (INTL. TAXATION {E-FILLING))
10 ITA 548/DEL/2025 2018-19 [A) HONDA R&D COMPANY LEMITED (5/G)
11 ITA 912/DEL/2025 2018-19 [A] HONDA MOTOR CO., LTD,
12 ITA 913/DEL/2025 2022-23 [A] HONDA MOTOR CO., LTD.




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 12-MARCH-2026 (THURSDAY)

S Appeal Rumbar Assmt, Year Assesseg Name Remarks
1 | IT{IT)A 62/DEL/2025 2018-1% | [D] CARGILL INCORPORATED

2 | ITUT)A 63/DEL/202S 2020-21 | {D] CARGILL INCORPORATED

3 | IKIT)A 64/DEL/2025 2021-22 | [D] CARGILL INCORPORATED

4 | IT{IT)A 65/DEL/2025 2022-23 | [D] CARGILL INCORPORATED

5 | IT(IT)A 66/DEL/202S 2022-23 | [A] CLEAN WIND POWER (SATARA) PRIVATE LIMITED

6 | IT(IT)A 67/DEL/2025 2022-23 | [A] CLEAN WIND POWER (RATLAM) PRIVATE LIMITED

7 | IT(IT)A 68/DEL/2025 2022-23 | {A] CLEAN WIND POWER{PIPLGDA) PRIVATE LIMITED

8 | IT{ITA 69/DEL/2025 2017-18 | [A] RENU CHANDNA

5 | I[T{IMA 70/DEL/2025 2022-23 | {A] CLEAN SOLAR POWER {GULBARGA) PRIVATE LIMITED

10 | TTA 1931/DEL/202S 202223 | [A] DOW JONES & COMPANY INC,

11 | TTA 2856/DEL/2022 2017-18 | D] RAYTHEON COMPANY (INTL. TAXATION)

Assistant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 16-MARCH-2026 (MONDAY)

sd Appeal Number Assmt, Year Assessee Name Remarks
1 IT{IT)A 1/DEL/2025 2019-20 1 [D} AIR FRANCE

2 IT(IT)A 10/DELf 2025 2021-22 [A] PRITAM SINGH

3 IT{IT)A 11/DEL/2025 2022-23 [A} PRITAM SINGH

4 IT(IT)A 2/DEL/2025 2020-21 | [Dj AJR FRANCE

5 IT(IT)A 4/DEL/2025 2017-18 | [D} M/S AVECTO INC.

6 IT{IT)A S5/DEL/2025 2015-16 (0] BORGWARNER, MORSE TEC LLC

7 IT{IT)A B/DEL/2025 2019-2¢ ] SOKTAS TEKSTIL SANAYI VE TICARET AS

8 ITA 188/DEL{2014 2006-07 [A] UTSTARCOM INC. (INTL, TAXATION} !
9 ITA 3460/DEL{2018 2012-13 [A] UPAID SYSTEMS LTD. {INTL. TAXATION) }
10 ITA 5207/DEL{ 2025 2019-20 {A] AIR FRANCE i
11 TTA 5328/DEL/2024 2016-17 | [D] TIMES CONTENT LIMITED (NOW KNOWN AS TIMES INTERNET LIMITED) (E FILE) !
12 ITA 5331/DEL/ 2024 2017-18 [D] TIMES CONTENT LIMITED (NOW KNOWHN AS TIMES INTERNET LIMITED) (E FILE) I
13 | ITA 5333/DEL/2024 2018-19 | [D] YIMES CONTENT LIMITED( NOW KNOWN AS TIMES INTERNET LIMITED) (E FILE) ]
14 ITA 8770/DEL2G019 2016-17 | [A] GEODATE ENGINEERING S.P.A. (R/M) !




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 17-MARCH-2026 (TUESDAY)

]

S Appeal Number Assmt. Year Assessee Name Remarks
1 | mma 1n3eEL2025 | 202223 | 1A) ENSONO INC
2 IT(IT A 6/DELf2025 2020-21 [O] VARUN BEVERAGES LIMITED
3 | ITA 1074/DEL/2025 2022-23 | [A] ZTE CORPORATION (5/G)

4 | 1ma 1083/0EL/2025 202223 | [A] SHALINI KANWAR CHAND

5 ITA 1696/0EL/2022 2018-19 [A] SABRE MARKETING NEDERLAND, BY, (INTL. TAXATION)
& ITA 1697/DELS2022 2015-20 [A] SABRE MARKETING NEDERLAND,BY. {INTL. TAXATION)
7 ITA 1893/DELS2025 2022-23 [A] MARKS & SPENCER PLC

B ITA 3309/DEL/2015 2011-12 [A] M/S, THAKKAR STEEL

9 ITA 533/DELS2025 201516 [A] MASSAN RAZA RIZVI SYED

10 TTA B47/DEL/2025 2022-23 [A] SABRE GLOBAL TECHNOLOGIES LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 18-MARCH-2026 (WEDNESDAY) ,
S |  Appeal Number | Assmt. Year Assessee Name | Rematks
1 | IT(IT)A 1522/DEL/2025 | 2022-23 | [A] SANKO SHOJI €O, LTD.
2 | mumA7yDE2025 | 202324 | [A] MANDIRA KANOL
3 | ITOTA72/DEL2025 | 202324 | [A] SAKET KANOI
4 | ITOMA73/DEY2025 | 2020-2021 | [A] RISHI ANAND
5 | mumazepeyz0s | 200819 | (D) DEVINDER ARORA
] ITA 1671/DEL{2017 2010-11 [A} MITSUBISH] CORPORATION
7 | rea1s0meL2015 2009-10 | (D] M/S. MITSUBISHI CORPORATION
8 { ITA 194/DEL/2015 2009-10 | [A] MITSUBISHI CORPORATION
9 | T7A 1988/DEL/2025 202223 | [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED
10 | ITA 3528/DEL/2023 2021-22 | [A) AMPLITUDE, INC, (INTL. TAXATION E- (FILING))
1| A $33/DEL/2021 2017-18 | [A] KAPIL MEHTA
——t
O 24-Feb-2028/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 19-MARCH-2026 (THURSDAY)
s Appeal Number Assmt. Year Assessee Name Remarks
U | IT{IT)A 1969/DEL/2025 2022-23 | {A] GE DIGITAL INTERNATIONAL LLC

2 IT{IT)A 75/DEL/ 2025 2023-24 {A] HIRERIGHT LLC {%/G)

3 TT{IT A 77/DELS2025 2023-24 {A] NEP SINGAPORE PTE. LTD.

4 IT(IT)A 78/DEL/2025 2023-24 [A] DONALDSON COMPANY INC.,

IT{IT)A 79/DEL/2025 2017-18 (A] AJIT SINGH

6 ITA 1646/DEL/2025 2018-19 {A] MRS, RAN] KISHIN CHANDIRAMANI

7 ITA 1947/DELf2025 2022-23 [A] GE ENERGY PARTS INC (5/G)

8 ITA 2430/DELf2024 AY 2016-17 | [A] CRICKET AUSTRALIA (INTL. TAXATION E-{FILING)}

9 ITA 2431/0ELf2024 AY 2016-17 | [A] CRICKET SOUTH AFRICA (INTL. TAXATION (E-FILING))

10 ITA 3701/DEL/2023 2021-22 [A] FIREEYE IRE!J\ND LIMITED {INTL. TAXATION (E-FILLING})

11 ITA 376/DEL/2020 2016-17 [A] THYSSEN XRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION}
12 ITA 4045/DEL/2019 2014-15 | [A) M/S. THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION) i
13 ITA 825/DEL/2023 2020-21 [A] FIREEYE IRELAND LIMITED (INTL. TAXATION) '
14 ITA 3050/DEL/2019 2015-16 [A) THYSSEN KRUPP SYSTEMS ENGINEERING GMBH (INTL. TAXATION) ‘




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 23-MARCH-2026 (MONDAY)
sd Appeal Number Assmt, Year Assesses Name Remarks
1 ITA 1401/0EL/2025 2022-23 | [A] SIEYUAN ELECTRIC CO.LTD §
2 ITA 1860/DEL/2024 2013-14 | [A) SHIMI2U CORPORATION (INTL. TAXATION (E-FILLING)) ?:
3 ITA 1861/DEL/2024 201415 | [A] SHIMIZU CORPORATION {INTL. TAXATION (E-FILLING)) ;
4 ITA 1862/DEL/2024 2015-16 | [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING})
5 ITA 1863/DEL/2024 2016-17 | [A] SHIMIZU CORPORATION {INTL, TAXATION (E-FILLING})
6 ITA 1864/DEL/2024 2017-18 [A] SHIMIZU CORPORATION {INTL. TAXATION {E-FILLING))
7 | ITA 1865/DEL/2024 2018-19 | [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING))
8 { ITA2083/DEL/2022 2019-20 | [A] SIEYUAN ELECTRIC CO. LTD, (INTL. TAXATION) .f
o | A 3828/DEL/2023 202122 ([1':417 ﬁ;ﬁ% %achg-L }Itmgl;}mom (NOW KNOWN AS NOKIA NETWORKS FRANCE} !
10 | ITA 5302/DEL/2018 2013-14 | [D] GURPREET SINGH DHILLON (INTL. TAXATION) |
11 | ITA S318/DEL2018 2013-14 | [A] GURPREET SINGH DHILLON (INTL. TAXATION)
12 ITA 761/DEL/2025 202223 | [A] S&P GLOBAL RATINGS SINGAPORE PTE. LTD,

t Registras




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 24-MARCH-2026 (TUESDAY)

s Appeal Number Assmt. Year Assessee Name : Remarks
1 ITA 3244/DEL/2023 2021-22 [A] ORACLE AMERICA INC. {INTL. TAXATION)
(-'_1 b J
Ista'%n' I
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CAUSE LIST OF D BENCH FOR 25-MARCH-2026 (WERNESDAY) |
|
s Appeal Number Assmt. Year Assessee Name Remarks
i IT(IT)A 9/DEL/2025 2012-13 [D] SATINDER SONDHI
2 [TA 2081/DELf2025 2022-23 [Al} BAKER. HUGHES ENERGY TECHNCOLOGY UK LIMITED
3 TTA 2211/DEL{2023 2020-21 [A]J SABRE GLBL INC. {INTL. TAXATION)
4 TTA 2244/DEL{2023 2020-21 {A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION {E- {FILING}}
s ITA 2281 /DEL/2019 2015-16 [A] HERBERT SMITH FREEHILLS LLP (INTL. TAXATION}
[ ITA 2352/DELf2022 2018-19 [A] HERBERT SMITH FREERILLS LLP (INTL. TAXATION}
7 TTA 3209/DEL/ 2023 2021-22 {A] HERBERT SMITH FREEHILLS LLP (INTL. TAXATION (E FILING})
B TA 3220/DEL{2023 2021-22 [A] SABRE GLOBAL TECHNOLOGIES LIMITED {INTL. TAXATION {E- (FILING})
9 ITA 3233/DEL/2023 2021-22 | [A] SABRE GLBL INC, {INTL. TAXATION { £ FILING))
1D TTA 720/DELf2025 2022-23 {A] SABRE GLBL INC.
'
|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 02-MARCH-2026 (MONDAY)

Srl | Appeal Number A::::_t Assessee Name Remarks
1 | ITA 4424/DEL/2024 | 201516 | [A] NAVNEET DAWAR
2 [ ITA 5043/DEL/2024 2015 [D] NAVNEET DAWAR
3 | TTA908/DEL/2025 | 2018-19 |[A] AUM JEWELS
4 | TTA909/DEL/2025 | 2017-18 |[A] AUM JEWELS
5 [ITA 1227/DEL/2025{ 2014-15 | (D] GEM AGROFOODS PVT. LTD.
6 | ITA 1249/DEL/2025 2015 {D] GURMEET KAUR
7 | ITA S315/DEL/2025 | 2015-16 | [A} LEON REALTORS PRIVATE LIMITED
8 |ITA5316/DEL/2025 | 2016-17 | [A] LEON REALTORS PRIVATE LIMITED
9 | ITAS317/DEL/2025 [ 2017-18 |[D] ANR INTERNATIONAL PRIVATE LIMITED
1G | ITA 5318/DEL/2025 | 2019-20 | [D] PUN2 LLOYD LTD
11 | ITA 7399/DELf2025 20034 [A] ORIENTAL APPARELS
12 | ITA 7400/DEL/2025 | 2012-13 | [A} SHRI ANJANI KUMAR PANDEY
13 | TTA 7401/DEL/2025 | 2020-21 | [A] RAIESH KUMAR MISHRA
14 | ITA 7402/DEL/2025{ 2023-24 | [A] KRISHAN MODI
15 | ITA 7403/DEL/2025 |  2014-15 | [A) NDTV CONVERGENCE LIMITED
16 | ITA 7404/DEL/2025 | 2014-15 | [A] NEW DELHI TELEVISION LIMITED
17 { ITA 7405/DEL/2025 | 2015-16 | [A} NEW DELHI TELEVISION LIMITED
18 | ITA 7406/DEL/2025 | 2014-15 | [A] J.M HOUSING LIMITED
19 | ITA 7407/DEL/2025 | 2015-16 | [A] J.M HOUSING LIMITED
20 | ITA 7408/DEL/2025 | 2016-17 | [A) J.M, HOUSING LIMITED
21 | TTA 7409/DEL/2025 | 2017-18 | [A] ). M, HOUSING LIMITED
22 | ITA 5081/DEL/2025 | 2012-13 | [A) MALL HOTEL LIMITED
23 | ITA 5062/DEL/2025 | 2013-14 | [A] MALL HOTEL LIMITED
24 | ITA 5063/DEL/2025 | 2014-15 | [A] MALL HOTEL LIMITED
25 | TTA S5216/DEL/2025 2017 {D) GROWTHPATH SOLUTIONS PRIVATE LIMITED

20-Feb-2046



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 03-MARCH-2026 (TUESDAY)
sri| Appeat Number | ATSmt. Assessee Name Remarks
1 | ITA 2474/DEL/2022 | 2015-16 | [A] MADHU GOYAL

2 |7a 2958/DEL/2024 ] 201516 | [A] NEHA SALWAN

3 | ITA3252/DEL/2025 | 2015-16 |{A] MARG REALCON PVT LTD

4 | ITA 3261/DEL/2025 | 2010-11 | [A] NEEV REALCON PVT LTD

5 | ITA 3262/DEL/2025 | 2014-15 | [A] NITIN KUMAR GUPTA

6 |TTA3263/DEL/2025| 2015-16 | (A} NITIN KUMAR GUPTA

7 {ITA3394/DEL/2025 | 2014-15 | [A] MAXFLOW PUMPS INDIA PVT. LTD.

8 | ITA3413/DEL/2025 | 2017-18 | [A] DEV RAJ SHARMA

9 | ITA 3415/DEL/2025 | 2018-19 | [A] RAKESH KUMAR

10 | TTA 3427/DELJ2025 | 2015-16 | [A] KARAN GOMBER

11 | ITA 3428/DEL/2025 | 2016-17 | A} KARAN GOMBER

12 | ITA 3432/DEL/2025 | 2020-21 | [A] SHREE ANJANEY TRADERS LLP

13 | ITA 4992/DEL/2025 | 2012-13 | [A) RAINBOW INFRACON PRIVATE LIMITED

14 | 17 4994/DEL/2025 | 2018-19 | [A) DIVYA ENTERPRISES

15 | TTA 4995/DEL/2025 | 2019-20 | [A] DIVYA ENTERPRISES

16 | ITA 5153/DEL/2025 | 2017-18 | [A) VIMAL CHAWLA CHARITABLE TRUST

17 | I7A 5154/DEL/2025 | 2018-19 | [A] VIMAL CHAWLA CHARITABLE TRUST

18 | ITA 7410/DEL/2025 | 2017-18 | [A] SANRAY HOSPITALITY PRIVATE LTD

19 | ITA 7412/DEL/2025 | 2016-17 | [A]} NEERAJ HOSIERY INDIA PRIVATE LIMITED

20 | ITA 7413/DEL/2025 | 2017-18 | [A] NEERAJ HOSIERY INDIA PRIVATE LIMITED

21 | ITA 6100/DEL/2024 | 2017-18 | [A] MANESH GUTPA

22 | 1Ta 7388/DEL/2025 | 2017-18 | [A) PIVUSH JAIN

23 | ITA 7394/DEL/2025 | 2019-20 | [A] SURINDER KOHLE

Py
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 09-MARCH-2026 (MONDAY)
Srl | Appeal Number A‘::::,t’ Assessee Name Remarks
1 FITA S135/DEL/2025 | 2017-18 | [A] SAMPARK INDIA LOGISTICS LIMITED
2 | ITA 5335/DEL/2025| 2018-19 | [D] MANCHANDA AND MANCHANDA BUILDERS PRIVATE LIMITED
3 | ITA S338/DEL/2025| 2014-15 | [D] NLDK TIMBERS PRIVATE LIMITED
4 | ITAS339/DEL/2025 | 2014-15 |[D] NLDK TIMBERS PRIVATE LIMITED
5 | ITA 5349/DEL/2025 | 2017-18 | [A] SONA BLW PRECISION FORGINGS LIMITED
6 | ITA 5350/DEL/2025 | 2018-19 { [A] SONA BLW PRECISION FORGINGS LIMITED
7 | ITA 7428/DEL/2025 1 2009-10 | [A] JAGAT SINGH
8 | ITA 7429/DEL{2025 | 2026-2027 | [A] INTERNATIONAL NAVODAYA CHAMBER OF COMMERCE
9 | ITA 7430/DEL/2025 | 2026-2027 | [A] INTERNATIONAL NAVODAYA CHAMBER OF COMMERCE
10 | ITA 7431/DEL/2025 | 2024-25 { [A] KARMA ECOTECH PVT. LTD
11 | ITA 7433/DEL/2025 | 2013-14 | [A] VED PRAKASH
12 | ITA 7434/DELf2025 | 2013-14 | [A] NORTHERN REALTY INFRA PRIVATE LIMITED
13 | ITA 7435/DELf2025 2023 [D] RAHUL GARG
14 | ITA 7436/DELJ2025 | 2016-17 | [A) ACCENTURE IMPEX PRIVATE LIMITED
15 | ITA 7437/DEL/2025 | 2016-17 | [A] M/S CARE INDIA SOLUTION FOR SUSTAINABLE DEVELOPMENT
16 | ITA 7438/DEL/2025 | 2022-23 | [A] M/S CARE INDIA SOLUTION FOR SUSTAINABLE DEVELOPMENT
17 | ITA 7439/DEL/2025 | 2023-24 | [A] M/S CARE INDIA SOLUTIONS FOR SUSTAINABLE DEVELOPMENT

0-Feb-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 10-MARCH-2026 (TUESDAY)

SH | Appeal Number A\s,:':: Assessee Name Remarks
1| 3385 /geilzozs 2014-15 | [A] SUSHIL KUMAR JAIN
2 | 350y ,&‘Lms 2018-19 | [A] GANGESHWARI METALS PRIVATE LIMITED
3| 7a43 /[I;-Ts?.nozs 2013-14 | [A] PAWAN KUMAR MITTAL HUF
4| saaq /fI)-:-E?JZOZS 2014-15 | [A] PAWAN KUMAR MITTAL HUF
3 “1;2?_/2025 2022-23 | [A] RAHUL VARMA
3 . /|I:E./2025 2022-23 | [A] SANJAY GUPTA
7 | sas II.!E.IZOZS 2017-18 | [D] USHA RANI
8 | 7asy ,&’Lms 2022-23 | [A] SNEH SANSKAR GURUKUL TRUST
9 | sass /éﬁ/zozs 2017-18 | [A] KUSHAL TIMBER PRIVATE LIMITED

B2
Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 11-MARCH-2026 (WEDNESDAY)
Srl | Appeal Number A,z:':‘ Assessee Name Remarks
1 |CO 229/DEL/2025| 2016-17 |[A] SH. RAJEEV DHINGRA
2 | co 12/DEL/2026 | 2016-17 |[A] SH. NAVEEN MANCHANDA
3 [ITA 915/DEL/2024{ 2017-18 |[A] M.K. GUPTA AND SONS HUF
4 3568,[1}&,202 4 | 2012-13 | [A] NAVEEN TIMBER PVT. LTD.
5 3544/&?./2024 2016-17 | [D] MGM REALTORS PRIVATE LIMITED
6 3256[[1)2/2025 2013-14 | [A] FUTURESTIC INTERNATIONAL PVT LTD
7| 3303 /éTE?./zozs 2016-17 | [D] ADROIT FINANCIAL SERVICES PVT, LTD
8 3403/3;./2025 2014-15 | [A] FUTURESTIC INTERNATIONAL PVT LTD
9 5364]&‘:/2025 2016-17 | [D] SH. RAJEEV DHINGRA
10 5368/[1)27./2025 2016-17 | [D] SH. NAVEEN MANCHANDA
1 7453/?57./2025 2021-22 | {A] ANUBHAV JAIN
12 74601&7_/2025 2014-15 | [A] SH. YOGESH JINDAL
13| e /gs?./zozs 2015-16 | [A] SH. YOGESH JINDAL
14 74621&7_/2025 2016-17 | [A] SH. YOGESH JINDAL
15 463 /IT‘JEJZOZS 2018-19 | [D] SITA DEVI MALHOTRA CHARITABLE TRUST
16 7464155’?_12025 2017-18 |{A] NEELAM
17§ 2ae6 /EI;I-E?JZOZS 2023-24 | [A] IASPIRE MIND FOUNDATION
18 7457&’?_,2025 2023-24 | [A) IASPIRE MIND FOUNDATION
19 7468&‘:/2025 2011-2012 | [A] BABU AUGUSTINE
20 7469,&?_/2025 2016-17 | [A] HIMMAT YADAV
21| 4are l[IJTETJZOZ o | 2018-19 | [D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
B
nt Registrar
N e ai




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 12-MARCH-2026 (THURSDAY)

Srl { Appeal Number A\s,:?rt' Assessee Name Remarks
00 /[I:Ejzozs 2017-18 | [A] NV DISTILLERIES PVT LTD.

2 |ITA 595/DEL/2024| 2013-14 |[A] NARBIR SINGH AND CO

3| 3505 /grei/zoz 4 |2018-2019| [A] MANIKIEET SINGH KaLS

4| 3574 ,&’?_,2025 2014-15 | [A] PRATAP BURMAN

5 | 3320 IEE?JZOZS 2018-19 | [A] PANKAJ SETHI

6 | 3349 /[I)TE‘?_IZOZS 2013-14 | [A] ANKIT AGGARWAL

7| 3390 /&?./2025 2017-18 | [D] ADVERMARK WIRESMITH PVT LTD

8 | s300 /gs?./zozs 2013-14 | [A] ARVR EDUCATION SOCIETY

9| 2ury /E)Tstjzuzs 2015-16 | [A] GURCHARAN SINGH BHATIA

10| 47 /g)TE?JZOZS 2023-24 | [A] AHLUWALIA CONTRACTS INDIA LTD

1] 495 /&?./2025 2015-16 | [A] PUSHPA DEVI BAGLA (L/H OF LALIT KUMAR BAGLA)
12| S0 /rI:E./zozs 2016-17 | [A] PUSHPA DEVI BAGLA (L/H OF LALIT KUMAR BAGLA)
13| 540 I&T_mzs 2014-15 { [A] HINDUSTAN ADHESIVES LTD

14| L4rg /&112025 2015-16 | [A] HINDUSTAN ADHESIVES LTD.

15 | 2480 III;TET./ZOZS 2018-19 | [A] SIMMOTRONICS INFOTECH P LTD.

16 | a3 /gst/zozs 2017-18 | [A] MANOU BAIAD

17| 7ag4 /lI)TE?./zozs 2017-18 | [A] MANIU BAJAJ

18 | s4g5 /glfsﬂi/zozs 2017-18 | [A] MANJU BAJA)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 16:MARCH-2026 (MONDAY)

Sri

Appeal Number

Assmit,
Year

Assessee Name Remarks

ITA 7487/DEL/2025

2018-19

[A] GOPAL AGGARWAL

ITA 7488/DEL/2025

2019-20

[A] ABHISHEK GUFTA

ITA 7489/DEL/2025

2020-21

[A] ABHISHEK GUPTA

| W

ITA 7490/DEL/ 2025

2020-21

[A] SYSTEM PLANTATIONS & INVESTMENTS PVT. LTD.

ITA 7491/DEL/2025

[A] NANHI S1 CHIDIYA TRUST

ITA 7492/DEL/2025

2022-23

[A] PARAG GUPTA

ITA 7493/DEL/2025

2013-14

[A] M/S THE LAXMIPATHI BALAJI SUGAR & DISTILLIERIES (P} LIMITED

ITA 7495/DEL/2025

2019-20

{A] DECCO APPLIANCES PRIVATE LIMITED

LT I - T B I = Y

ITA 7496/DEL/2025

2022-23

[A] M/S DECCO APPLIANCES PRIVATE LIMITED

TTA 7497/DEL/ 2025

2019-20

[A] ATUL JAIN

1

ITA 7498/DEL/2025

2022-23

[A] ATUL JAIN

12

ITA 3203/DEL/ 2024

2017-18

{A] MANISH JAIN

13

ITA 1453/DEL/2025

[A] RAJESH KAPOOR

14

ITA 3590/DEL/2025

2013-14

[A] P.P. JEWELLERS PVT LTD

15

ITA 3591/DEL/2025

2017-18

[A] PP. JEWELLERS PVT LTD

16

ITA 5047/DEL/2025

2017-18

[A] KESHARDEO AGARWAL

17

ITA S048/DEL/2025

2017-18

[A] KESHARDEQ AGARWAL

18

ITA 5068/DEL/2025

2012-13

[A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED

19

ITA S069/DEL/2025

2015-16

{A]) M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED

20

ITA 5070/DEL/2025

2016-17

[A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED

21

ITA 5071/DELS2025

2015-16

[A] M/S ENSO INFRASTRUCTURES PRIVATE LIMITED

ITA 5072/DEL/2025

2016-17

[A] M/S ENSO INFRASTRUCTURES PRIVATE LIMITED

23

ITA 5086/DEL/2025

2019-20

[A] CHATTAN CLIMBING SPORTS SOLUTIONS LLP

24

ITA 5212/DEL/2025

2017-18

[A] HARJINDER SINGH

25

ITA 5213/DEL/2025

2016-17

{A] INFINITE LUXURY BRANDS PRIVATE LIMITED

26

ITA 5263/DEL/2025

2016-17

[A] ARNON BUILDERS AND DEVELOPERS PRIVATE LIMITED

27

ITA 5331/DEL/2025

2016-17

[D] ENSO INFRASTRUCTURES PVT LTD

28

ITA 8080/DEL/2025

2019-20

{D] CHATTAN CLIMBING SPORTS SOLUTIONS LLP

Assistant Rogfsﬁ'aj
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF £ BENCH FOR 17-MARCH-2026 (TUESDAY)
Sri | Appeal Number A;::‘:‘ Assessee Name Remarks
1 | ITA 2838/DEL/2025{ 2009-10 | [D] MR CONSULTANTS PRIVATE LIMITED

2 { ITA 3485/DEL/2025 | 2009-201Q | {A] MR) CONSULTANTS PRIVATE LIMITED

3 | ITA 7499/DEL/2025 | 2019-20 | [A] M/S PUNJAB AGRO INDUSTRIES

4 | ITA 7500/DEL/2025 NA [A] MANDIR LAKSHMI NARAYAN TRUST

5 | ITA 7501/DEL/2025 | 2020-2021 | [A] RAHUL SAHDEV SURI

6 | ITA 7502/DEL/2025 | 2018-2019 { [A] SUKHBER TYAGI

7 | ITA 7503/DEL/2025 | 2018-2019 | [A] SUKHBER TYAGI

8 1 ITA 7504/DEL/2025 | 2018-2019 | [A] SUKHBER TYAGI

9 | 1TA 7505/DEL/2025 | 2011-12 ég&ggRL:.InSO'I:ﬁéNDUST RIAL AND INFRASTRUCTURE DEVELOPMENT
10 | 17 7506/DEL/2025 | 201213 é&]‘l?gﬁ‘lnse.fﬁﬁ_;NDUSTRm AND INFRASTRUCTURE DEVELOPMENT
11 | ITA 7507/DEL/2025{ 2013-14 | [D] SARAL ELECTRONICS PRIVATE LIMITED

12 | ITA 7508/DEL/2025 | 2018-19 | [A] MAHESH TANWAR

13 { CO 291/DEL/2025 | 2014-15 | [A] ADROIT FINANCIAL SERVICES PVT LTD

14 { CO 292/DEL/2025 | 2014-15 | [A] ADROIT FINANCIAL SERVICES PVT LTD

15 | ITA 3483/DEL/2025 | 2019-20 | [A] AJAY KUMAR SINGH

16 | ITA 3527/DELf2025 | 2016-17 | [A] AMIT RANA

17 | ITA 3528/DEL/2025 | 2017-18 | [A] AMIT RANA

18 | ITA 3534/DEL/2025 | 2014-15 | [D] ADROIT FINANCIAL SERVICES PV/T LTD

19 | ITA 5203/DEL/2025 | 2017-18 | [A] ANUPAM SHARMA

20 | ITA 7381/DELf2025 | 2023-24 | [D] SACHIN SHARMA

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 18-MARCH-2026 (WEDNESDAY)

sri| Appeal Number | ASSt. Assessee Name Remarks
1 | 1TA 3501/DEL/2025 | 2020-21 | [A] ARUN PATI TRIPATHI
2 |17 4196/DEL/2025 | 202021 | (D) ARUN PATI TRIPATHI
3 | A 5433/DEL2025 | 2017-18 | [A] AMIT GUPTA (B FiLE)
4 | A 7767/0eL2025 | 2017-18 | (D) AMIT GUPTA
5 | ITA 7520/DEL/2025 | 2020-21 | {A] BYTEDANCE (INDIA) TECHNOLOGY PRIVATE LIMITED
6 |ITA 7509/DEL/2025 | 2012-13 | [A] NAREN NANDA
7 | ITA7510/DEL/2025 | 2019-20 | [A) SHANKAR METAL & ALLOYS
8 |I7A7511/DEL/2025 | 2013-14 | [A] SHEELA GAUTAM
9 | A 7512/DEL/2025 | 2057-18 | [A] R K LUMBERS PRIVATE LIMITED
10 | ITA 7513/DEL/2025 | 202223 | (D] M/S ADVANT IT PARK PRIVATE LIMITED
11 | TTA 7514/DEL/2025 | 2010-11 | [A] NAFISA
12 | 1A 7515/DEL2025 | 2018-19 | [A] M/S BABA SHAD BHURA PARBANDHAK KAMETY
13 | Ta 7517/0EL/2025 | 2015-16 | (D] AN
14 | ITA 7518/DEL/2025 | 202021 | [A) SCHOOL OF ENGIERING AND APPLIED SCIENCES
15 | TTA 7519/DEL/2025 | 2020-21 {[A] MEERUT COOPERATIVE CANE DEVELOPMENT UNION LTD
16 | ITA 5077/DEL/2025 | 2018-19 | [A] SUNANDA POLYMERS LLP
17 | ITA 5122/DEL/2025 | 2017-18 | [A] SLV SECURTTY SERVICES PRIVATE LIMITED
18 | ITA 5268/DEL/2025 | 2017 | (D] DHAWAN CREATIVE PRINTS PRIVATE LIMITED
19 | 1A 5269/0EL/2025 | 202223 | [D) DEEPAK MITTAL
20 | A s27aeL2025 | 2017 gggmu?ﬁﬁgm'z THROUGH LEGAL HEIR M5. KAVITA
21 | ITA 5275/0EL/2025 | 2018-19 | [A] IMPERIAL LIFE SCIENCE PRIVATE LIMITED
22 | 1A 5819/DEL/2025 | 2016-17 | (D] SUNANDA POLYMERS
23 | TTA 7393/DEL/2025 | 2014-15 | (D] MICROSOFT CORPORATION (INDIA) PRIVATE LIMITED
.
nt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 18-MARCH-2026 (THURSDAY)

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 3566/DEL/ 2025

2020-21

[A] MAHINDER SINGH RATHEE

ITA 5270/DEL/2025

2017-18

{D] SURESH KUMAR

ITA 7521/DEL/2025

2025-26

[A} WEBPULSE FOUNDATION

ITA 7522/DEL/2025

2013-14

[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

ITA 7523/DEL/2025

2014-15

[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

ITA 7524/DEL/2025

2016-17

[D] SOFTWARE TECHNOLOGY PARKS OF INDIA

ITA 7525/DEL/2025

2017-18

(D] SOFTWARE TECHNOLOGY PARKS OF INDIA

ITA 7526/DEL/2025

2016-17

[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

O o | ~vN]o|wv )b

ITA 7527/DEL/2025

2016-17

{D] VSM TOWNSHIP INDIA PRIVATE LIMITED

ITA 7528/DEL/2025

2017-18

[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

1

ITA 7529/DEL/2025

2018-19

[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

12

ITA 7530/DEL/2025

2015-20

[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

13

TTA 7531/DELf2025

2020-21

[D] VSM TOWNSHIP INDIA PRIVATE LIMITED

14

CO 1/DEL/2026

2017-18

[A] SH, MANMOHINDER PAL SINGH

15

ITA 1396/DEL/2023

2016-17

[D] N V HOLDING (INDIA) P.LTYD

16

ITA 1096/DEL/2024

2014-15

[A] NV DISTILLERIES(UK) PVT LTD

17

ITA 2493/DEL/2024

2011-12

[A] VISHWAS MARKETING SERVICES PRIVATE LIMITED

13

ITA 5189/DEL/2024

2017-18

[D] SH. MANMOHINDER PAL SINGH

19

TTA 5108/DEL/2025

2020-21

[A] FLORENCE NIGHTINGALE EDUCATIONAL SQCIETY

20

ITA 5235/DEL/2025

2016-17

[A) NAI DISHA EDUCATION SOCIETY

21

ITA 5237/DEL/2025

2016-17

[A] FEGERATION OF HOTEL & RESTAURANT ASSOCIATIONS OF INDIA

22

ITA 5238/DEL/2025

2017-18

[A) FEDERTATION OF HOTEL & RESTAURANT ASSOCITAITON OF INDIA

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 23-MARCH-2026 (MONDAY)

sd Appeal Number Assint, Year Assessee Name Remarks
1 | MA7532/0EL/2025 | 201920 | (D] VIMAL INTERNATIONAL PRIVATE LIMITED

2 ITA 7533/DEL/2025 2013-14 | [A) MS JASMINE SAREEN

3 | mA7SIDE2025 | 201314 | [A) MS JASMINE SAREEN

4 | TA7SI6/DE2025 | 2013-14  |[A) DEEPAK VATS

s | mazswpewzos | 20z LT ey VY OF HS NATIVE BUILDCON PVT LTD WHICH
6 | ma7sIDEV2025 | 202021 | ({A] PACE BUILDCON PRIVATE LIMITED

7 | MA7SI/0EL/2025 | 201819 | ([A) MEERUT COOPERATIVE CANE DEVELOPMENT UNION LTD
8 | IA7S40/EI/2025 | 202223 | [A) MEERUT COOPERATIVE CANE DEVELOPMENT UNION LTD
9 | TA7S4LDEY2025 | 201920 | ([A] KBH ENERGY AND INFRA SERVICES PRIVATE LIMITED

10 CO 282/DEL/2025 2017-18 | {A] WRESTLING FEDERATION OF INDIA

11 | TA1823/DEL2023 | 201617 | [D] OSPREY E COMMERCE PRIVATE LIMITED
12 | TAIG9/DEL2023 | 2016-17 | [A) OSPREY E COMMERCE PRIVATE LIMITED
13 | MAM1e/DEL2024 | 202122 [[A) ONEHUB (CHENNAI) PRIVATE LIMITED
14 | TAS8I/DEY2024 | 2011412 (D) VAYAM TECHNOLOGIES LIMITED

15 | ITA1232/0E2025 | 201819 | {D) NANDAN GUPTA
16 | DAIEDEU2025 | 202122 | [A] M/S NAD SPIRITS & BEVERAGES PRIVATE LIMITED
17 | FA3IBY/DE2025 | 201112 (D] ANOVA INFRACON PVT. LTD.
18 | [TA33BH/DEL/2025 | 2012-13 | (D] ANOVA INFRACON PRIVATE LIMITED

19 | TA3398/DEU2025 | 201516 |(A) GHAZIABAD CONTAINERS PRIVATE LIMITED
20 | ITA3SGYDE202S | 202122 |{A] NEXGEN INFRACON PVT, LTD.
21 | TIA3SBYDEL2025 | 200021 | [A] ). SAGAR ASSOCIATES
22 | TTA3SO7/DEL/2025 | 201718 | [A] MANTOLA COOPERATIVE THRIFT AND CREDIT SOCIETY LIMITED
23 | ITA3SO/DEL2025 |  2016-17  |[A] BAUSCH AND LOMB INDIA PRIVATE LIMITED
24 | [TA3GIZ/DEL2025 | 2016-17 | [D]SH, RAJINDER PRASHAD SINGHAL
5 | TA3GI/DELU2025 | 202122 | [D) SH. GAJENDER SHARMA
26 | MA361S/DEL202S | 2011-12 | [D) ESAV D ART INDO INDIA PRIVATE LIMITED
27 | TTASOS/DEL/2025 |  2012-13  |{A] M/S. SADHNA BIO-OILS PRIVATE LIMITED
28 | [TASOA9/DEL2025 | 2018-19 | [D) TODAY HOTELS ANDHRA PVT LTD
29 | TASOS7/DEL2025 | 201617 | [A] LUOR NANO TECHNOLOGY PRIVATE LIMITED
30 | TASOSH/DEL/2025 | 2016-17 | A) LUXOR NANO TECHNOLOGY PRIVATE LIMITED
31 | ITASWOZ/DEL2025 | 2017-18 | [A} CYBER MEDIA (INDIA) LIMITED
32 | TTASIGHDEL202S | 2014-15 | [A) YUM RESTAURANTS (INDIA) PRIVATE LIMITED
33 | TASIP0/DEU2025 | 2017-18 [ [O] WRESTLING FEDERATION OF INDIA
3 | ITASI75/DEL/2025 | 2017-18 | {D] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
35 | MASI76/DEW2025 | 201718 | [A) GARG ENTERPRISES
3% | MASI7Z/DEU2025 | 202223 | [A] ARUSH GUPTA
37 | TASISO/DEL2025 | 201213 | {A] SHRISHTI BUILDHOME PRIVATE LIMITED
38 | TA5IBHDEL2025 | 201213 | [A] ASHOK SETH

39 | MAS32DEU2025 | 202021 | [D}ALSORG INTERIORS INDIA PRIVATE LIMITED
40 | TTA737UDEV202S | 2012-13 | [A) MALKHAN SINGH

m#
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 24-MARCH-2026 (TUESDAY)

s Appeal Number Assmt, Year Assesses Name Remarks
1 ITA 7542/DEL/ 2025 2024-25 [A] GANPATI HOLDINGS PRIVATE LIMITED

2 TTA 7543/DEL/2025 2013-14 [D] FORTUNRE LAND & HOUSING (P} LTD

3 ITA 7544/DEL/2025 2012-13 [A] SANGITA GARG

4 ITA 7545/DEL/2025 2022-23 [A] MUKESH YADAV

5 TTA 7546/DEL/ 2025 2013-14 {D} PAWAN FINVEST PRIVATE LIM{TED

& ITA 7547/DELS2025 2025-26 [A] SHAKTT SEWA SANSKRITI FOUNDATION

7 ITA 7548/DELf2025 2025-26 [A] SHAKTI SEWA SANSKRITI FOUNDATION

a ITA 7549/DEL/2025 2017-18 [A] ANSHUL AGARWAL

9 TTA 7550/DEL/2025 2013-14 [0] MICROSOFT CORPORATION {INDIA) PRIVATE LIMITED
10 ITA 7551/DELS2025 NA [A} SHRI 108 GUPTI SAGAR DHAM JAIN TRUST

11 ITA 3853/DEL/2023 2020-21 [A] NITA PURI

12 ITA 825/DELf2024 2017-18 [A] MICROMATIC MACHINE TOOLS PVT, LTD.

13 ITA 17B4/DEL/2024 2011-12 [A] LALESHWAR KUMAR RAUT

14 ITA 4173/DEL/2024 2012-13 {D] NAINI EXPORTS PVT, LTD,

15 TTA 1048/DEL/2025 2014-15 [D] GAGNISH ARORA

16 1TA 3521/DELS2025 2018-19 [D] MAHAMAYA PRO MINES AMD MINERALS INDIA PVT, LTD,
17 TTA 3601/DEL/2025 2020-21 {A] B H TRADING CO

18 ITA 3602/DELS2025 2020-21 [A] BABOO RAM HARI CHAND

13 [TA 5021/DEL/2025 2021 [D] RAHUL

0 ITA 5123/DELJ2025 2018-19 [A] CHANDA ARORA

21 ITA 5137/DEL/2025 2016-17 [A} ARCSERVE SOFTWARE SOLUTIONS PRIVATE LIMITED
22 ITA 5230/DEL/2025 2016-17 [D] ARCSERVE INDIA SOFTWARE SOLUTIONS PVT LTD

23 ITA 5276/DEL/2025 2017-18 [D] DEEPAK GUPTA

-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 25-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA1B13/DEL/2024 | 2015-16 |[A] ROHIT BAL

2 | ITA 1814/DEL/2024 2016~17 | [A] ROHIT BAL

3 | ITA 1815/DEL/2024 2018-19 | [A] ROHIT BAL

4 | ITA 1816/DEL/2024 2019-20 | [A) ROHIT BAL

5 | ITA 7553/DEL/2025 2015-16  { [A] AKASH KHARI
6 | ITA 7554/DEL/2025 2016-17 | [A] AKASH KHARI
7 | ITA 7555/DELS2025 2017-18 | [A] AKASH KHARI
8 | ITA 7556/DEL/2025 2018-19 | [A] AKASH KAHRI
9 | ITA 7557/DEL/2025 2019-20 | [A] AKASH KHARI
10 | TTA 7558/DEL/2025 2020-21 | [A] AKASH KHARI
11 | ITA 7559/DEL/2025 2020-21 | [A) AKASH KHARIT
12 { ITA 7560/DEL/2025 2020-21 | [A] AKASH KHARI
13 | TTA 7561/DEL/2025 2020-21 | fA] AKASH KHARI
14 | ITA 7562/DEL/202S 2021-222 | [A] AKASH KHARL
15 | ITA 7563/DEL/2025 2021-22 | [A] AKASH KHARS
16 | TTA 7564/DELV2025 | 2021-22 | [A) AKASH KHARI
17 | TITA 7565/0EL/2025 2021-22 | [A] AKASH KHARI
18 | ITA 7566/DEL/2025 2021-22 | [A] AKASH KHAR]
19 | 1TA 7567/DEL/2025 2021-22 | [A] AKASH KHARI
20 | TTAS258/DEL/2025 | 2021-2022 |[A] TARUN KUMAR SAHAY (HUF)

Wt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 30-MARCH-2026 (MONDAY)

Srl

Appeal Number

Assmt.
Year

Assessee Name Remarks

ITA 7568/DEL/2025

2025-26

[A] IMPACTING LIVES FOUNDATION

ITA 7569/DEL/ 2025

2025-26

[A) IMPACTING LIVES FOUNDATION

ITA 7570/DEL/2025

2017-18

{A] SUNEEL GARG

ITA 7572/DEL/2025

2026-27

fA] CENTRE FOR PUBLIC INITIATIVE

ITA 7573/DEL/2025

2026-27

[A]) CENTRE FOR PUBLIC INITIATIVE

ITA 7574/DEL/2025

2020-21

[A] INDERJIY SINGH KALRA

SNl {uv | b W N

ITA 7575/DEL/2025

2013-14

[A]} SUKHDA HOSPITALITY PRIVATE LIMITED

ITA 7576/DEL/ 2025

2014-15

{A] SUKHIJA HOSPITALITY PRIVATE LIMITED

w | @

ITA 7577/DEL/2025

2015-16

[A] SUKHDA HOSPITALITY PRIVATE LIMITED

ITA 7584/DEL/2025

NA

[A] M/S C DASS FOUNDATION

11

ITA 3531/DEL/ 2025

2020-21

[A) AMAZON TRANSPORTATION SERVICES PRIVATE LIMITED

12

ITA 3562/DEL/2025

2020-21

[A} APPARIO RETAIL PRIVATE LIMITED

13

ITA 5231/DEL/2025

2011-12

{D] GENNEXT PROMOTERS PRIVATE LIMITED

14

ITA 5233/DEL/2025

2017-18

[A] SAMPARK INDIA LOGISTICS LIMITED

15

ITA 7387/DEL/2025

2017-18

[A] MANISH JAIN

TR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW UgLna

CAUSE LIST OF F BENCH FOR 02-MARCH-2026 (MONDAY)

srl | Appeal Number A:se::t Assessee Name Remarks
q 91,%?555)1297 01{0:!:1986 [A] SHAILANDRA MAHTO
26/04/1996
2 QZ}E(ESL‘j’i’;g? 01}0?{;;1986 [A] SURAJ MANDAL
26/04/1996
3 99}&5&1’397 01/0‘::;1986 [A] SIMON MARANDI
26/04/1996
o] mssn | g snsy some
26/04/1996
s | 4%%')1’;98 21791%79”1?139;% [A] JHARKHAND MUKTI MORCHA PARTY
6 | I7A 1737/DEL/2016 | 2011-12 |{A] PHI SEEDS PVT. LTD.
7 | 1TA 9674/DEL/2019 | 2016-17 | [A] PHI SEEDS PVT. LTD.
8 | ITA 3432/DEL/2018 | 2010-11 |[A] AMRIT BANASPATI COMPANY LTD.
9 | ITA 3433/DEL/2018 | 2011-12 |[A] AMRIT BANASPATI COMPANY LTD,
10 | ITA 3434/DEL/2018 | 2012-13 |{A] AMRIT BANASPATI COMPANY LTD.
11 | ITA 4023/DEL/2018 | 2010-11 |[D] AMRIT BANASPATI COMPANY LTD.
12 | ITA 4924/DEL/2018 | 2011-12 | [D] AMRIT BANASPATT COMPANY LTD.
13 | ITA 4925/DEL/2018 | 2012-13 | [D} AMRIT BANASPATI COMPANY LTD.
14 | ITA 2576/DEL/2022 | 2017-18 |{[D} RAJBIR L/H SHRI RAJESH
15 | ITA 5485/DEL/2025 | 2017-18 | [A] KIRTI CHUGH (E FILE)
16 | ITA 5651/DEL/2025 | 2019-20 | [A] PARVINDER SINGH TANEJA
17 | ITA 5652/DEL/2025 | 2021-22 |[A] PARVINDER SINGH TANEJA
18 | ITA S653/DEL/2025 | 2023-24 | [A] PARVINDER SINGH PANEJA
m;m%}%i
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CAUSE LIST OF F BENCH FOR 03-MARCH-2026 (TUESDAY)
Srt | Appeal Number A:'se:’rt' Assessee Name Remarks
1 | ITA 3418/DEL/2014 {1 2008-05 |[A} M/S. BELIEF CHITS PVT. LTD.
2 FITA4397/DEL/2016 1 2009-10 | [A] SHRI CHARANIIT SINGH (R/M)
3 §ITA 4398/DEL/2016 | 2010-11 [ [A] SHRI CHARANIIT SINGH (R/M)
4 { ITA4399/DEL/2016 | 2011-12 [{A] SHRI CHARANIIT SINGH (R/M)
5 | ITA535/DEL/2019 | 2014-15 | [A] AAMBY VALLEY LTD.
6 | ITA 5654/DEL/2025 [ 2015-16 |[D] SUBHASH
7 { ITA 5655/DEL/2025 1 2010-11 {[A] AT GUPTA
8 | ITAS656/DEL/2025] 2019-20 |[A] JR JINDAL INFRAPROJECTS PRIVATE LIMITED
9 | ITA 5658/DEL/2025 | 2020-21 {[D] CORPORATE INFOTECH PVT LTD
10 | ITA 5660/DEL/2025 | 2020-21 |[D} MATOD INDUSTRIES PVT. LTD.
11 | ITA 5662/DEL/2025 | 2017-18 |[[A] RAKESH SAWHNEY
12 | ITA 5664/DEL/2025 ¢ 2013-14 {[A] M/S ATOLL VYAPAAR () LTD.
13 | ITA 5665/DEL/20251 2014-15 |[{A] ATOLL VYAPAAR (P) LTD,
14 | ITA 5666/DEL/2025 | 2015-16 |[A] ATOLL VYAPAAR (P) LTD.
15 | FTA 5667/DEL/2025 | 2016-17 | [A] ATOLL VYAPAAR (P) LTD.
16 { ITA 5668/DEL/2025 ( 2018-19 |{A] ATOLL VYAPAAR (P) LTD.
17 | ITA S669/DELf2025 | 2019-20 |[A] ATOLL VYAPAAR (P) LTD,
18 § ITA 5670/DEL/2025 | 2020-21 |[A] ATOLL VYAPAAR (P) LTD.
19 | ITA 780/DEL/2019 | 2014-15 [[D] AMBAY VALLEY LTD,

PR s -
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INCOME TAX APPELLATE TRIBUN__L, DELHI BE!!Q!:]E§ NEW DELH]

CAUSE LIST OF F BENCH FOR 05-MARCH-2026 (THURSDAY)

Assmt,

Srl | Appeal Number Year Assessee Name Remarks
1 [ ITA 376B/DELf2015| 2008-09 [[D] M/S OCL INDIA LTD.
2 | ITA 3815/DEL/2015 [ 2009-10 | [D] M/S OCL INDIA LTD,
3 | ITA 4069/DEL/2015 | 2008-09 | [A] OCL INDIA LTD.
4 | ITA 4070/DEL/2015 | 2009-10 [ [A] OCL INDIA LTD.
5 | ITA 1291/DEL/2017 | 2010-11 | fA] OCL INDIA L¥D.
6 | ITA 3877/DEL/2017 | 2011-12 |[A] OCL INDIA LTD.
7 | ITA 5567/DEL/2017 | 2013-14 | [A] OCL INDIA LTD,
B | ITA 6445/DEL/2017 | 2013-14 | [D] OCL INDIA LTD.
9 | ITA 6566/DEL/2017 ¢ 2009-10 }[A] OCL INDIA LTD.
10 { ITA 2575/DEL/2018 ; 2012-13 |[A] OCL INDIA LTD
11 | ITA 3110/DEL/2018 | 2012-13 | [D] OCL INDIA LTD
12 | ITA 5050/DEL/2018 | 2014-15 |[A] OCL INDIA LTD
13 | ITA 5254/DEL/2018 | 2014-15 | [D] OCL INDIA LTD
14 | ITA 6727/DELJ2018 ] 2015-16 | [A] OCL INDIA LTD
15 | ITA 7324/DEL/2018 | 2015-16 |{D] OCL INDIA LTD.
16 | ITA 5671/DEL/2025 | 2016-17 }[A] MUKUL VERMA (E FILE)
17 | ITA 5672/DEL/2025 | 2018-19 {[A] DHARMBATI (E FILE)
18 | ITA 5673/DEL/2025 [ 2009-10 {[A] FRIENDS INFRASTRUCTURE PRIVATE LIMITED (E FILE)
19 | ITA 5675/DEL/2025 | 2014-15 }[A] SAURABH GUPTA (E FILE)
20 | ITA 5678/DEL/2025 | 2023-24 |[A] AADI NATH UR HOMES INFRAREAL TECH LLP
21 | ITA 5680/DEL/2025 [ 2013-14 |[A] SANT LAL
22 | ITA 5681/DEL/2025 [ 2020-21 |[D] NITESH PUROHIT
23 | ITA 5682/DELf2025 ( 2012-13 | [A] NEWAGE CAPITAL SERVICES PRIVATE LIMITED
24 | ITA 5683/DEL/2025 | 2018-19 |[D] ECOGREEN ENERGY GWALIOR PRIVATE LIMITED
25 | ITA 5684/DEL/2025  2017-18 | [A] SHIV WALLIA

Asststa E Reg;;tra#:

v/ 24-Feb-2026)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHED, news vo: .-

CAUSE LIST OF F BENCH FOR 09-MARCH-2026 (MONDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2708/DEL/2008 2005-2006 | [D] TEAM PLUS SECURITIES LTD
2 ITA 3901/DELf 2009 2004-05 [D] M/S. TEAM PLUS SECURITIES LTD
3 ITA 5579/DEL/2016 2012-13 [D] M/S GRAND VENICE DEVELOPERS PVT. LTD.
4 ITA 5243/DEL/2017 2010-11 [D] VISHAL GOLD & PRECIOUS STONES PVT. LTD,
5 ITA 2429/DEL/2019 2009-10 [A] KAMAL JOSHI (R/M)
6 ITA 3068/DEL/2019 2014-15 [A} SURYA KIRAN EXIM
7 ITA 578/DEL/2020 2015-16 | [A] AJAY GUPTA
8 ITA 174G/DEL/ 2021 2015-16 [A] VIJAY KUMAR GUPTA
S L0 19/DEL/2026 2(18-19 [A} PRAMOD KUMAR
10 CO 16/DEL/2026 2014-15 {A] PRAMOD KUMAR
11 CO 17/DELf2026 2016-17 [A] PRAMOD KUMAR
12 CO 18/DEL/2026 2017-18 {A] PRAMOD KUMAR
13 ITA 3724/DEL/2025 2014-15 [D] PRAMOD KUMAR (E FILE)
14 ITA 3725/DELf2025 2015-16 [D] PRAMOD KUMAR, (E FILE}
15 ITA 3726/DEL/2025 2016-17 [D] PRAMOD KUMAR (E FiLE}
16 ITA 3727/DELf2025 2017-18 [D] PRAMOD KUMAR (E FILE})
17 ITA 3728/DELf2025 2018-19 [D] PRAMGCD KUMAR (E FILE)
18 | ITA 3839/DEL/2025 2015-16 [A] NARAYAN SECURITIES LIMITED {E FILE)
19 ITA 5685/DEL/2025 2015-16 [A} NILESH KUMAR THAKKAR
20 | ITA 5686/DEL/2025 2016-17 [A} NILESH KUMAR THAKKAR
21 ITA 5687/DEL/2025 2017-18 [A] NILESH KUMAR THAKKAR
22 ITA 5688/DELf2025 2018-19 [A] NILESH KUMAR THAKKAR
23 | [ITA 5689/DEL/2025 2019-20 [A] NILESH KUMAR THAKKAR
24 | [ITA 5690/DEL/2025 2020-21 [A] NILESH KUMAR THAKKAR
25 ¢ ITA 5691/DEL/2025 2021-22 [A] NILESH KUMAR THAKKAR
26 ITA 5652/DEL{2025 2022-23 [A] RASOQOL AHMAD
27 ITA 5653/DEL/2025 2023-24 [A] RASOOL AHMAD
28 ITA 5694/DEL/2025 2017-18 [A] SAKSHI LINGERIE PRIVATE LIMITED




1 TAX APPELLATE T ,[DELH] BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 10-MARCH-2026 (TUESDAY)

Srt | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA8254/DEL/2025 2018-159 [ [A] INTOUCH MOBICARE PRIVATE LIMITED ($/G)
2 | r7a 8255/DEL/2025 2019-20 [ fA] INTOUCH MOBICARE PRIVATE LIMITED (S/G)
3 | [TA 5708/DEL/2016 2010-11 [ [A] GRP AUTO
4 | ITA 3295/DEL/2019 2010-11  {[A] RAMESH KUMAR
5 | ITA 9676/DEL/2019 2005-06  {[A] NARESH CHANDER
6 | ITA 1628/DEL/2020 2013-14 [ [A} ANU) BUILDCON PVT LTD
7 | ITA S412/DEL/2025 2015-16 [ [A) INCKAH INFRASTRUCTURE TECHNOLOGIES PVT LTD.
8 | ITA 5413/DEL/2025 2018-19 [ {A] BHARTIYA INTERNATIONAL LTD.
9 | ITA5414/DEL/2025 2018-19 [ [A} AVNI POLYMERS PVT LTD,
10 | ITA 5415/DEL/2025 2019-20 [ [A] AVNI POLMYERS BVT.LTD
11 | ITA 5695/DEL/2025 2013-14 [ [A] PIONEER DEALTRADE PRIVATE LIMITED
12 | ITA 5696/DEL/2025 2014-15 [ [A] M/S PIONEER DEALYRADE PRIVATE LIMITED
13 | ITA 5697/DEL/2025 2015-16 | [A} M/S PIONEER DEALTRADE PRIVATE LIMITED
14 | ITA 5698/DEL/2025 2016-17 | fA) M/S PIONEER DEALTRADE PRIVATE LIMITED
15 | ITA 5699/DEL/2025 2015-16 [ [A] M/S VISIONARY INFRAPROJECTS PRIVATE LIMITED
16 | ITA 5700/DEL/2025 2012-13 [ [A] VIJAY KUMAR
17 | 17A 5701/DEL/2025 2013-14 [ [A] VI3AY KUMAR
18 | ITA 5702/DEL/2025 2014-15 | [A] VIJAY KUMAR
19 | ITA 5703/DEL/2025 2015-16 | [A] VIJAY KUMAR
20 | ITA 5704/DEL/2025 2016-17 | {A] ARYA VIDYA SABHA/THROUGH ITS PRINCIPAL OFFICER SHRI ARVIND KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 11-MARCH-2026 (WEDNESDAY)
) | Appea) Number | Assmt. Year Assessee Name
1 | T7A 2921/DELf2016 2011-132 [ [A] JALANDHAR AMRITISAR TOLLWAYS LTD.
2 ITA 3926/DEL/2017 2012-13 [A] JALANDHAR AMRITSAR TOLLWAYS LTD,
3 | ITA 3927/DEL/2017 2012-13 | [A] JALANDHAR AMRITSAR TOLLWAYS LTD.
4 ITA 4214/DEL/2017 2012-13 [D] JALANDHAR AMRITSAR TOLLWAYS LTD
5 ITA 21/DEL{2018 2012-13 [A] RAGHAV ADITYA CHITS P.LTD
6 | ITA 3240/DEL/2018 2008-09 | [A] SANGEET SINGH SOM
7 | TTA 3241/DEL/2018 2014-15 | [A] SANGEET SINGH SOM
8 1 ITA 6246/DEL/2018 2012-13 | [A] PURVA ALLOYS LTD.
9 ITA 6301/DEL/2018 2012-13 [D] PURVA ALLOYS LTD.
10 | TITA 3356/DEL/2019 2014-15 [A] ULTERIOR HOLDINGS PVT. LTD.
11 | ITA 7905/DEL/2019 2015-16 | [D] FIRST CLASS INFRABUILD PVT LTD
12 | ITA 8689/DEL/2019 2016-17 | [D] KV GLOBAL PVT LTD
13 | [TA 9006/DEL/2019 2014-15 | [A] PANKA) SETHI L/H BRI) MOHAN SETHI
14 | ITA 9089/DEL/2019 2007-08 | [A] AANCHAL IMPEX PVT LTD
15 | ITA 589/DEL/2020 2011-12 | [A] DEEPAK BHARDWA)
16 | ITA 1709/DEL/2020 2017-18 | {A] PEEJAY INDUSTRIES PVT LTD
17 | ITA 1385/DEL/2021 | 2014-2015 |[A] AADINATH INDIA PVT. LTD
18 | TTA 2875/DEL{2024 2017-18 | [D] PEEJAY INDUSTRIES PVT. LTD.
19 y ITA 3773/DEL/2025 2014-15 [A} ISP PROJECTS (P) LTD
20 | ITA 3774/DEL{2025 2015-16 | [A} JSP PROJECT (P) LTD
21 | ITA 3775/DEL/2025 2016-17 | [AJ ISP PROJECT (P} LTD
22 | ITA 3776/DEL/2025 2019-20 [A] ISP PROJECTS (P) LTD
23 | ITA 3777/DEL/2025 2020-21 | [A] JSP PROJECT (P) LTD
24 | ITA 3778/DEL{2025 2021-22 | [A] ISP PROJECTS (P) LTD
25 { ITA 3779/DEL/2025 2013-14 [©] THE AMUSEMENT ROOMS PVT. LTD.
26 | ITA 3780/DEL/2(25 2015-16 [D] THE AMUSEMENT ROOMS PYT LTD
27 ITA 3781/DEL/2025 201617 [D] THE AMUSEMENT ROOMS PVT. LTD.
28 | ITA 3783/DEL/2025 2020-21 | [A) DEEPAK SAINI
29 | ITA 3786/DEL/2025 2014-2015 | [A] AJAY BANSAL
30 | ITA 5705/DEL/2025 2012-13 [A] SUNITA GUPTA
31 | ITA5766/DEL/2025 2018-19 | [A] M/S PH INFRATECH PVT. LTD.

Assigtant RegishH
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI )
CAUSE LIST OF F BENCH FOR 12-MARCH-2026 {THURSDAY)
sl Appeal Number ] Assmt. Year Assessee Name Remarks
1 |17(ssya 182/DEL/2003 1;1??60 [A] S. KRISHNA KUMAR {(OLD APPEAL/TOP PRIORITY))
2 {IT(SS)A 183/DEL/2003 1;1.2?9;0 [A] ADARSH KUMAR ((OLD APPEAL/TOP PRIORITY))
3 {Im(ss)A 185/DEL/2003 | LAIOKO 4] LisHA KRISHNA KUMAR ((OLD APPEAL/TOP PRIORTTY))
4 |IT(53)A 189/DEL/2003| 33O} {A] SREEDEVI PILLAI ((OLD APPEAL/TOP PRIORITY))
5 117(s5)A 325/DEL/2005 | ' OH50 1 | (A] 5. KRISHNA KUMAR (HUF) ((OLD APPEAL/TOP PRIORITY))
6 | IT(ss)a 12/0EL/2011 Uéﬁﬂﬁgg;" {A] VENAD PROPERTIES PVT. LTD.
7 | ITA1342/DEL/2000 | 1996-1997 |[A]VENAD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
8 | ITA4087/DEL/2001 | 1997-1998 |[A] VENOD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
9 | 17 4088/DEL/2001 | 19981999 |[A] VENOD PROPERTIES (P) LTD. ((OLD APPEAL/TOP PRIORITY))
10 | ITA 3550/DEL/2002 | 1999-2000 |[A} VINOD PROPERTIES PVT, LTD, ((OLD APPEAL/TOP PRIORITY))
11 | ITA1799/DEL/2006 | 2001-2002 |{A] SARLA FASHION GARMENTS
12 | ITA402/DEL/2015 | 201112 | [A]M/S. M A PROJECTS PVT. LTD.
13 | ITA1513/DEL/2019 | 2013-14 | [A] MOHIT GARG
14 | ITA3787/DEL/2025 | 2018-19 | [A] SANJAY JAIN
15 | ITA3788/DEL/2025 | 201920 |[A] SANJAY JAIN
16 | ITA3789/DEL/2025 | 2020-21 |([A) SANJAY JAIN
17 | ITA3790/DEL/2025 [ 2021-22 | [A] SANJAY JAIN
18 | ITA3791/DEL/2025 | 2022-23 |[A] SH. SURINDER SINGH
19 | ITA3792/DEL/2025 | 201819 | [A) SUSHIL KUMAR
20 | ITA3793/DEL/2025 | 201617  |{A] SHIVANG VASHISTHA
21 | ITA5569/DEL/2025 | 2019-20 |{A] PRIORITY MEDIA PRIVATE LTD
R =
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELtu

—
CAUSE LIST OF F BENCH FOR 16-MARCH-2026 {MONDAY)
sl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1976/DELf2008 2000-2001 | [A} JET LIFE {INDIA) LTD
2 | ITA2121/DEL/2008 | 2000-2001 |[D]JET LIFE (INDIA ) LTD.
3 | ITA 440/DEL/2009 200102 | [A]JET LIFE (INDIA) LTD
4 ITA 3663/DEL/2009 2004-05 [D] M/S JET LITE {INDIA)
5 ITA 3686/DEL/2009 2004-05 [A] M/S. JET LITE (INDIA) LTD
6 ITA 2055/DELf2011 2002-03 fA] M/S JET LITE {INDIA} LTD,
7 ITA 2084/DEL2011 2005-06 {A] M/S JET LITE {INDIA} LTD.
3 ITA 2085/DELf2011 2006-07 [A} M/S JET LITE {INDIA} LTD,
9 | ITA2472/DEL/2011 | 2002-03 | [D} JET LITE (INDIA) LTD.
10 ITA 4885/DELf2011 2007-08 [A] M/S. JET LITE {INDIA} LTD.
11 ITA 4886/DEL/2011 2008-09 [A] M/S, JET LITE (INDIA} LTD.
12 ITA 3510/DEL/2013 1594-95 D} M/S. JET LITE {INDIA) LTD.
13 ITA 3330/DEL{2014 2007-03 {D] M/S, JET LITE {INDIA) LTD.
14 ITA 3331/DEL/2014 2008-09 [D3 M/5, JET LITE (INDIA) LTD.
15 ITA 1544/DEL/2015 2007-08 [A] JET LITE (INDIA) LTD.
16 ITA 3236/DEL/2016 2010-11 [D] M/S. JET LITE (INDILA) LTD.
17 ITA 1952/DEL/2017 2014-15 [D] M{S. JET LITE (INDIA) LTD.
18 ITA 2724/DELf2016 2011-12 [A} M/S. ADMIRAL FINSTOCK PVT. LTD.
19 ITA 7022/DELf2018 2008-09 [D] SAPIENT CORPORATION PVT. LTD.
20 ITA 1753/DEL/ 2018 2012-13 [A) SAPIENT CONSULTING PVT, LTD.
21 ITA 6899/DEL/2018 2013-14 [D] ALICE DEVELOPERS P.LTD
22 ITA 6500/DELf2018 2014-15 [D] ALICE DEVELOPERS PLTD
23 ITA 7235/DEL/2018 2013-14 fA} SAHARA TUTNER CON STRUCTIONS LTD
24 ITA 5508/DEL/2025 2012-13 [A] BALBIR SINGH
nt Registrar| .
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 17-MARCH-2026 (TUESDAY)

sH Appeal Number | Assmt. Year Assessee Name Remarks
1 FTA 4966/DEL/2013 2007-08 (Es]cl\g)ﬁs?:ﬁggow LEC)ONSTRUCT’ION & INFRASTRUCTURE P, LTD.
2 | 1A 4967/DEL/2013 2008-09 ([;gc%ﬁs?:ﬁgsmoﬁ éZ}ONSTRUCT ION & INFRASTRUCTURE P. LTD.
3 ITA 3069/DEL/2015 2010-11 {A] M/S. OMAM CONSULTANTS PVT. LTD. (260A)
4 ITA 3070/DEL/2015 2011-12  {]A} M/S. CMAM CONSULTANTS PVT. LTD. (260A)
5 | ITA 2073/DEL/2016 2007-08 | [A} SH. HARISH MAHENDRU
6 | ITA2074/DEL/2016 2007-08 | {A]} SH. MANISH MAHENDRU
7 ITA 2375/DEL/2016 2007-08 {D] SHRT HARISH MAHENDRU
8 ITA 1193/DEL/2018 2005-10  } [A] TRANSNATIONAL GROWOQTH FUND LTD
9 | ITA5624/DEL/2018 2015-16  {{D] NIKIYOG BUILDWELL PLTD
10 | ITA 8344/DEL/2018 2015-16 | D} AMBARNU) FINANCE AND INVESTMENTS PVT, LTD.
11 | ITA 8345/DEL/2018 2016-17 | (D] AMBARNUJ FINANCE AND INVESTMENTS PVT. LTD.
12 CO 73/DEL/2022 2015-16 [A] AMBARNU] FINANCE AND INVESTMENTS PVT. LTD.
13 CO 74/DEL/2022 2016-17 [A] AMBARNUZ FINANCE AND INVESTMENTS PVT. LTD.
14 ITA 8/DEL/2020 2011-12 [ [A] UNIQUE DUROBUILD PRIVATE LIMITED
15 { TTA 4954/DEL/2019 2014-15 (2] BRR SECURITIES PVT LTD
16 | ITA 4955/DEL/2019 2015-16 [ [D] BRR SECURITIES PVT LTD
17 | ITA 4956/DEL/2019 2016-17 [D] BRR SECURITIES PVT LTD
18 ITA 4957/DEL/2019 2017-18 (D] BRR SECURITIES PVT LTD
19 CO 78/DELS2022 2017-18 [A] BRR SECURITIES PVT LTD
20 CO 76/DEL/2022 2015-16 [A] BRR SECURITIES PVT LTD
2 CO 77/DEL/2022 2016-17 | [A] BRR SECURITIES PVT LTD
22 CO 75/DEL/2022 2014-15 [A] BRR SECURITIES PVT LTD
23 | ITA9179/DEL/2019 2005-10 [A] TRANSNATIONAL GROWTH FUND LTD
24 FTA 276/DEL/2021 2015-16 ] {A] SUPERIOR AGRO CROPS (P} LTD.
25 ITA 3796/DEL/2025 2016-17 | {A] SANT LAL HUF
26 | ITA 3794/DEL/2025 2016-17 | [A] SHRI SANT LAL AGGARWAL
27 | [ITA 3795/DEL/2025 2012-13 {A] SANT LAL HUF
28 ITA 3799/DELf2025 2012-13 [A] M/S. JAGAT PROJECTS LTD.
29 | ITA 3797/DEL/2025 2015-16  { [A] SHRI SAURAV AGGARWAL
30 | TTA 3798/DELS2025 2012-13 [A] SHRI GAURAY AGGARWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 18-MARCH-2026 (WEDNESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2915/DEL/2016 2007-08 [ [A] RMS CLUB & RESORTS PVT. LTD.

2 ITA 67/DEL{2018 2012-13  {[D] BEST INTERNATICNAL PROJECTS PVT. LTD.

3 ITA 630/DEL/2020 2014-15 [A} NEEMRANA HOTELS PRIVATE LIMITED

4 ITA 1108/DELf 2020 2015-16 [A} ANITA GUPTA

5 ITA 1662/DEL/2020 2013-14 IB,f'gls,i?\'r'\’,ﬁ\ METALS (PRESENTLY MERGED WITH RCE INDUSTRIES & TECHNOLOGIES
6 ITA 3810/DEL/2025 2022-23 [D] LUXURIOUS INLAND DEVELOPERS LLP (E FILE)
7 ITA 3825/DEL/2025 2017-18 [D] M/S CHARL CHAINS & JEWELS PVT LTD (E FILE)
8 I7A 3865/DEL/2025 2015-16 [D] ZARDOZI RETAILERS PRIVATE LIMITED (E FILE)
% ITA 3866/DELf2025 2014-15 [A] MUKTESH LEKHI (E FILE)

10 ITA 3867/DEL/2025 2014-15 [A] PAWAN KUMAR (E FILE)

11 ITA 5416/DEL/2025 2017-18 [A] PRABHAT KUMAR TANDON

12 ITA 5417/DEL/2025 2019-20 [A] PRABHAT KUMAR TANDON

13 ITA 5423/DEL{2025 2012-13 [A] NOIDA TOLL BRIDGE COMPANY LIMITED

14 ITA 5424/DEL/2025 2013-14 [A] NCIDA TOLL BRIDGE COMPANY LIMITED

15 iTA 5425/DEL/2025 2014-15 [A] NOIDA TOLL BRIDGE COMPANY LIMITED

16 ITA 5426/DEL/2025 2016-17 [A] NOIDA TOLL BRIDGE COMPANY LIMITED

17 ITA 5427/DEL{2025 2017-18 [A] NOIDA TOLL BRIDGE COMPANY LIMITED

18 | ITA 5533/DELf2025 2016-17 | [A] SUBHASH CHANDER GUPTA

15 ITA 5534/DEL{2025 2017-18 [A]) SUBASH CHANDER GUPTA

20 ITA 5535/DELf2025 2018-19 [A] SUBASH CHANDER GUPTA

21 ITA 5536/DELf2025 2019-20 [A] SUBHASH CHANDER GUPTA

22 ITA 5537/DEL/2025 2021-22 fA] SUBHASH CHANDER GUPTA

23 ITA 8018/DEL/2025 2017-18 [A] SINGH ENGCON PRIVATE LIMITED

24 ITA 8020/DEL/2025 2016-17 {A] R.K, STOCKHOLDING PRIVATE LIMITED

25 ITA 8021/DEL{2025 2017-18 [A] R.K. STOCKHOLDING PRIVATE LIMITED

26 | ITA 8022/DErf2025 - [A] BASIC EDUCATION FOUNDATION

27 ITA 8023/DEL/2025 2016-17 [A] MANOHAR FILAMENT P. LTD.

28 ITA B024/DEL/2025 2017-18 [A] MANOHAR FILAMENT P.LTD.

29 ITA 8025/DEL/2025 2018-19 [A] MANOHAR FILAMENT P. LTD.

30 ITA 8026/DEL/2025 2016-17 fA} RAYBAN FOODS PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 19-MARCH-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3248/DEL/2009 2002-03 [D] M/S. SAHARA INDIA FINANCIAL CORPORATION {OLD MATTER/TOP PRIORITY}
2 ITA 3353/DEL/2009 2002-63 | [A) SAHARA INDIA FINANCIAL CORPORATION LTD (OLD MATTER/TOP PRIORITY)
3 ITA 1094/DEL/2010 2003-04 F!:l%]ol\;,;%?AHARA INDIA FINANCIAL CORPORATION LTD. {OLD MATTER/TOP
4 ITA 1607/DEL/2010 2004-05 P[FI?I]OI:;’?_Y S)AHARA INDIA FINANCEAL CORPORATION LTD, {OLD MATTER/TOP
5 ITA 1953/DEL/2017 2011-12 [D] M/S. SAHARA INDIA FINANCIAL CORPORATICON LYD.

6 ITA 2787/DEL{2017 2012-13 [D] M/S. SAHARA INDIA FINANCIAL CORPCRATION LTD.
7 FTA 4363/DELf2017 2013-14 [D] SAHARA INDIA FINANCIAL CORPORATION LTD.
8 TTA 6927/DEL/2018 2015-16 [D] SAHARA INDIA FINANCIAL CORPORATION LTD.
S ITA 6375/DEL/2019 2015-16 [A] RIVET LOGISTICS PVT. LTD.

1 ITA 8223/DELf2019 2013-14 {A] INTERNATIONAL LAND DEVELOPERS PVT LTD
11 1TA 664/DEL/2021 2015-16 [A] JAYPEE HEALTHCARE LIMITED (E/H}

12 ITA 2473/DEL/2025 2015-20 [A] SANJAY GOEL (E FILE)

13 ITA 2474/DEL/2025 2020-21 {A] SANJAY GCEL (£ FILE)

14 ITA 3765/DEL/2025 2017-18 [A] ANKUR AGGARWAL

15 ITA 3828/DEL/2025 214-15 [A] PIYUSH TIWARI (E FILE)

16 ITA 3835/DEL/2025 2014-15 {A] PIYUSH TIWARI (E FILE})

17 | ITA 3842/DELf2025 2020-21 [A] KULBIR SINGH (E FILE)

18 | ITA 3854/DEL{2025 2019-20 | [D] SANJAY GOEL (E FILF)

15 ITA 3855/DEL/2025 2020-21 [D] SANIAY GOEL {E FILE)

20 ITA 3924/DEL/2025 2019-20 [D] LINGO TMPEX PRIVATE LIMITED (E FILE)

21 ITA 5448/DELS2025 2018-19 [A] AZVIK GLASSES PVT LTD
22 ITA 5451/DEL{2025 2011-12 {A] ANKUSH SINGHAL 5/0 ANIL KUMAR
23 ITA 5471/DEL/2025 2017-18 (D] NUTSHELL VYAPAAR PVYT LTD (E FILE)

24 ITA 5472/DEL/2025 2018-19 [D] NUTSHELL VYAPAAR PRIVATE LIMITED (E FILE}

25 ITA 5473/DEL{2025 2019-20 [0] NUTSHELL VYAPAAR PVT LTD {E FILE)

26 ITA 8028/DEL/2025 2013-20 [D] PARVINDER SINGH TANEJA
27 |IT(SS)A 8025/DEL/2025| 2021-22 | [A] MOHIT KUMAR GUPTA
28 ITA B030/DEL/2025 2018-19 [A] ASHISH KUCHHAL & SONS (HUF}

29 | ITA BO31/DEL/2025 2018-2019 | [A] OM PRAKASH YADAV
30 ITA 8033/DEL/2025 2012-13 [A] SURIDHI COMMERCIAL INFRA PRIVATE LIMITED
31 ITA 8035/DEL/2025 2016-17 {A] HARSH KAUSHAL
32 ITA 8036/DEL/2025 2020-21 {A] HARSH KAUSHAL
33 ITA B037/DELf2025 2019-20 [A} HARSH KAUSHAL
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CAUSE LIST OF F BENCH FOR 23-MARCH-2016 (MONDAY)

5rl Appeal Number Assmt, Year Azsgssee Name Ramarks
1 TTA 4056/DEL 2009 200203 (D] M/S. NIIT LTD ((TOP PRIORTY(OLD APPEAL)} I
2 ITa 2038/DEL/I010 2000-01 [4] MITT {{TOP PRIGRTOLD APPEALY)
3 ITA 2058/DEL/ 2010 2001-02 [A] NIIT {{TOP PRIORTY(OLD APPEAL))
4 1TA 2060/DELf2010 200203 {A] NIIT {{TOP PRIORTY(CLD AFPEALY)
5 1TA 2061/DEL{2010 2003-04 [A] NIIT ({TOP PRICRTY(OLD APPEAL))
& ITA 2G62/DEL 2010 2004-05 [A) NIIT ({TOP PRIGRTY{OLD APPEAL}))
7 ITA 2063/DELF2010 2005-06 [&) NITT (TGP PRIGRTY(OLD APPEALY)
8 €O 270/DEL/2010 2002-03 [A] M/S. NIIT LTD {(TOP PRIORTY{OLD APPEAL))
3 ITA 1677DELJ20159 2010-11 [A] UNION OF INDIA (2604}
il 1TA 1678/DELF2015 2008-2009 {A] UNION OF INDIA {2604}
11 ITA 1975fDEL/ 2015 2010-11 [A] MAHAGUN IND1A PVT, LTD,
12 1TA 5367/DEL/2024 2011-12 {D] M{S MAHAGUN [INDIA) PYT. LTD (€ FILE)
13 TTA 4153/DEL/2019 2010-11 [A) MARVELOUS CEMENT PRIVATE LIMITED (R/M)
14 ITA 3758/DELf2025 2018-19 [A] ELEVATOR BUILDERS PRIVATE LIMITED (E FILE)
15 174 3759/DELf2025 20i7-18 [A] ELEVATCR BUILDERS PRIVATE LIMITED (£ FILE}
16 1T 3850/DELS2025 02223 [D] SLURENDEA JAIN '
17 IT4 5435/DELS 2025 2012 [D) WEE DEVELOPERS FYT. LTD, {E FILE) '
18 CO 265/DELS202S 2012 [A] WEE DEVELOPERS PVT. LTD.
19 ITA S447/DEL/ 2025 2019-20 [A] SHRI RAM RICE MILLS
20 1TA S453/DEL/ 2025 2012-13 [A] NARAINGARH SUGAR MILLS LIMITED (E FILE)
21 ITA 5476fDEL/2025 2047-18 {A] PAWAN RAY KHANNA (€ FILE}
22 ITA 5484/DELf 2025 2014-15 [4]) BASERA INTERIORS & BUILDERS PRIVATE LIMITED (€ FILE)
3 ITA 5603/ DEL{2025 2019-20 [A]) MAHESH KUMAR
L] T4 8039/ DELY 2025 2016-17 [A] DEVENDER KLMAR BAHL
25 T4 BOA0/DELI202S 2013-14 [A] VINEET KUMAR JAIN
26 ITa 8041/DEL2025 2014-15 [A] ADITYA TAPURIAH
prd ITA 8042f0EL; 2025 2015-16 [A] ADITYA TAPURIAH
28 ITA 8043f0ELI2025 01819 [A] ADTTYA TAPURIAR
kL UTA BU44/DEL/ 2025 2019-20 [A] ADTTYA TAPURIAH
30 ITa BO45/DEL/2025 01718 [A] GURL MANAK ENGINEERING WORKS
3n ITA BOME6/DEL2025 - [4] UMEED HARPAL TRUST
2 ITA 8047/ DEL{ 2025 - [A) UMEED HARPAL TRUST
33 T4 8142/DEL/2025 018-1% [A] PRACHEEN SHRT AGGARWAL DIGAMBER JAIN PANCHAYAT (EfH)
34 1TA 8204/ DELS 2025 2015-16 {A] RAJDEQ SINGH
35 ITA 8205/DELF2025 2017-18 [A] RAJDED SINGH
38 1Ta 156/DELf 2026 2017-18 [A] SHISHIR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHL

- CAUSE LIST OF £ BENCH FOR 24-MARCH-2026 (TUESDAY).

Srl Appeal Numbear Assmt, Year Assassee Name Ramarks
1 0 HOEL2026 2014-15 [A] SALURABH GUPTA
) 1TA 3878/DEL/2025 2016-17 (A} VDAY KUMAR AGARWAL (E FILE}
3 T7A 3879/CEL 2025 2022-23 [&] VDAY KUMAR AGARWAL {E FILE)
4 ITA 3380/DEL 2025 2022-23 [A] MANISH KUMAR AGARWRL(LEGAL HEIR OF LATE SH. VIRENDRA KUMAR AGARWAL) (E FILE)
5 174 3881/DEL/2025 02223 [A] MANISH KUMAR AGARWAL (f FILE)
& TA 3888/DEL/2025 2017-18 [A] SANJEEV KUMAR, AGARWAL (E FILE)
? ITA 3989/DELL2025 20i8-19 [A] SANJEEV KUMAR AGARWAL (E FILE}
B ITA 3890/DELf2025 2019-20 [A] SANJEEV KUMAR AGARWAL (E FILE)}
9 ITA 3294/DELF2025 2022-23 [A] SANIEEV KUMAR AGARWAL (E FILE}
1% ITA 3892/DEL/2025 2014-15 [A] K L VEGETABLE QIL PRDUCTS PVT LTD (E FILE)
11 ITA 3893/DELI2025 201516 [A] K L VEGETABLE OIL PRDUCTS PVT LTD (E FILE}
12 1TA 3894/DEL/ 2025 201617 [A] K L VEGETABLE OILL PROVCTS PYT LTD {E FILE}
13 ITa 3895/DELF2025 2017-18 [A] ¥ L YEGETABLE OIL PRDUCTS PVT LTD {E FILE)}
14 ITA 2886/DELf2025 2018-19 [A] K L VEGETABLE OfL PROUCTS PVT LTD (E FILE)
15 ITa 3897/DEL/ 2025 019-20 {a] K L VEGETABLE OIL PROUCTS PYT LTD (E FILE)
16 ITA 3858/DELS 2025 2020-21 {4] K L VEGETABLE QIL PRDUCTS PVT LTD (£ FILE)
17 ITA 3899/DELS2025 2021-22 {A} ¥ L VEGETABLE OIL PROVCTS £4T LTD (€ FiLE)
18 TTA 3500/DEL 2025 2022-23 [A} ¥ L VEGETABLE OIL PROVUCTS PYT LTD {E FILE)
15 ITA 3901/0EL72025 2022-23 {A] RAITY KUMAR AGARWAL (E FILE)
20 TTA 3902/DEL/2025 2022-23 [A] SONIKA AGARWAL (E FILE)
21 T 3903/DEL 2025 202223 [A] SHAMM] AGARWAL (E FILE)
n 1TA 2904/DEL/2025 2(14-15 [A] ) K TRADING COMPANY (E FILE)
23 ITA 3905/DEL{2025 2015-16 [#] K TRADING COMPANY (E FILE)
24 TTA 3906/DEL 2025 2NE-17 A1) K TRADING COMPANY (E FILE}
25 FTA 2907/DELL 2025 2017-18 [A]) K TRADING COMPANY (E FILE}
6 [Ta 3508/ DEL/ 2025 2018-19 (&1 3 K TRABING COMPANY (E FILE}
27 ITA 3509/DEL/2025 201920 [A} ) K TRADING COMPANY {E FILE) '
28 TTA 3910/DELF2025 2020-21 [A] } K TRADING COMPAMY (E FILE) '
PL ITA 3911/DEL/2025 2021-22 [A] J K TRADING COMPANY {E FILE)
0 [TA 3912/DELS2025 2022-23 [A) 3 K TRADING COMPANY {E FILE)
3 T4 3913/DELF 2025 2014-15 [A] RAVINDRA OIL & GINNING MILLS (E FILE)
2 T4 3914fDEL{2025 2015-16 [&] RAVINDRA O B GINNING MILLS (E FILE)
kx| ITA 3915/0EL{2G25 2016-17 [A] RAVINDRA OIL & GINNING MILLS (€ FILE)
34 TTA 3916/DEL/ 2025 2017-18 [A] RAVINDRA OIL & GINNING MILLS (E FILE)
35 ITA 3917fDEL/2025 018-1% [A] RAVINDRA OIL & GINNING MILLS (E FILE)
36 T4 2918/DEL/ 2025 201%-20 [A] RAVINDRA OIL 8 GINNING MILLS (E FILE}
37 T4 3919/DEL/ 2025 202021 [A) RAVINDRA OIL & GINNING MILLS (E FILE) B
38 [T 3920/DEL{2025 202132 [A] RAVINDRA OIL & GINNING MILLS (E FILE)
39 ITA 3921fDELf2025 2022-23 [&] RAVINDRA OIL & GINNING MILLS (E FILE)
40 ITA 3925{DEL{2025 2022-23 [A] RAVINDRA KUMAR AGARWAL (E FILE)
41 ITa 4087fDELf 2025 2022-23 [D] RAVINDRA KUMAR AGARMAL
42 IT4 4094/DEL {2025 2018-19 0] SANIEEY KUMAR AGARWAL
43 ITA 4095fDELY 2025 2022-23 {D] SANJEEV XUMAR AGARWAL '
44 1TA 4107/DELI2025 2022-23 [0 SHAMMI AGARWAL
45 ITA 4109fDEL{2025 2022-23 [D¥] SCMIKA AGARWAL
46 ITA 9143/DELf2025 2022-23 (D) VDAY KUMAR AGARWAL
47 TTA 5434fDEL 2025 201415 (D] SAURABH GUPTA (E FILE)
Y
R

?‘s&m& Registran
24-Fab-20,
L v




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, HEW DELHI

CAUSE LIST OF F BENCH FOR 25-MARCH-2026 (WEDNESDAY)

sd Appeal Numbar Assmt. Year Assessee Name Remarks
1 ITA 3991/DEL/2016 01112 [A] SHRI ANUT MAHAJAN
2 ITH 3304/DEL/ 2018 2009-10 [A] SANDEEP GUPTA
3 1TA 2725/DEL72019 2015-16 [A) RHC TT SOLUTIONS PYT. LTD.
9 ITA 236/DELL 2020 2015-16 [A] PASHML SALWAN
5 [TA 1085/DELS2020 010-11 [A] SHYAM SUNDER (R/M)
3 IT4 3655/DEL/ 2030 2011-12 [A] PICHEER TOWN PLANNERS PVT LTD
? ITA 1355/DE1/2024 017-18 [A] PAWAN KUMAR GUPTA (E FILING)
[} T4 1964/DELf2029 2013-14 [D) PACIFIC MINING PRODUCTS PYT. LTD, {E FILING {R/MY)
] 1TA 3761/ DEL/ 2025 201515 [A] BRAHAM PAL
10 ITA 3762/DEL2025 2016-17 [A] SONI TRAGERS
11 1TA 3763/DEL/ 2025 2017-18 [A) SONI TRADERS
12 ITA S466/0EL/2025 2011-12 [0}] BRAHAM DEV GUPTA
13 ITA SAE7{DELS2025 2012-13 [D] BRAHAM DEV GUPTA
14 ITA 5475/DELS2025 AY, 2013-14 [A] ARJUM SINGH (E FILE} .
15 TTA 5477/DEL/2025 2015-16 (D] RAJIV TYAG] (E FILE}
16 TTA BOMB/DEL{2025 2017-18 [A] AVICONN SOLUTIONS PRIVATE LIMITED
17 TTA BOSO/DEL{ 2025 2013-2014 [A] INDLAR ROADS COMNGRESS
18 ITA 8053 /DEL{2025 2013-14 (D) PRATYAXSH APPARELS PRIVATE LIMITED
19 ITA BOS2/DEL 2025 2014-15 (D) PRATYAKSH APPARELS PRIVATE LIMITED
20 ITA BOS3/DELI2025 2015-16 [D] PRATYAKSH APPARELS PRIVATE LIMITED
2 ITA BOS4/0EL 2025 nme-17 [D] PRATYAKSH APPARELS PRIVATE LIMITED
22 ITA B055/DEL/2025 2017-18 [D] PRATYAKSH APPARELS PRIVATE LIMITED
23 ITa B056/DELf2025 2018-19 {D] PRATYAKSH APPARELS PRIVATE LIMITED
24 ITA BOS7/DEL 2025 2019-20 (D] PRATYAKSH APPARELS PRIVATE UMITED
25 TTA 8058/DELf 2025 Z2023-24 [D] DKT INDLA
26 ITA B05%/DEL/ 2025 2012-13 [A] MITTAR PAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 02-MARCH-2026 (MONDAY)

Sri | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 1596/DEL/2025 2021-22 [D] BONANZA PORTFOLIO LTD

2 | ITA 3955/DEL/2025 2012-13 | [A] SHREE BALKRISHNA COMMERCIAL CO. LTD

3 ITA 4065/DEL/ 2025 2015-16 [D] OM DRISHIAN INTERMATIONAL LTD.

4 | ITA 4083/DELf2025 2017-18 | [A] SUNDER MARKETING ASSOCIATES

5 | ITA 53747/DEL/2025 2017-18 | [A] A R HOSE PRIVATE LIMITED

6 ITA 5794/DEL/2025 2012-13 [Al DHARAMBIR KHATTAR

7 | TTA 5843/DEL/2025 2014-15 | [A] M/S UTC SQFTECH (P) LTD,

8 ITA S896/DEL/2025 2022-23 [A] ABHA KHANNA

9 ITA 5909/DEL/2025 2018-19 | [D] DELHI CONTROL DEVICES PRIVATE LIMITED .
10 | ITA 6116/DEL/2025 2023-24 | [A] RAJESH BANSAL ;
11 | ITA 6117/DEL/2025 2021-22 | [A] SANDEEP AGGARWAL '
12 | TTA 6118/DEL/2025 2022-23 [A] SANDEEP AGGARWAL I
13 | ITA 6119/DEL/2025 2024-25 | {A] SANDEEP AGGARWAL l
14 | ITA 6120/DEL/2025 2018-19 [ [A] TRDP HAPPY WORLD PVT, LTD ;
15 | ITA 6121/DEL/2025 2019-20 [Al TRDP HAPPY WORLD PVT LTD %
16 | ITA 5921/DEL/2025 2013-14 | [A] DHARAMBIR KHATTAR 1
17 | ITA 5992/DEL/2025 | 2011-12 |[A} GURSHARAN GOYAL |
18 | ITA 5996/DEL/2025 201415 [A] SANJAY KUMAR VATS F
19 | ITA 5997/DEL/2025 2015-16 [A) SANJAY KUMAR VATS .




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 03-MARCH-2026 (TUESDAY)
i
Sl | Appeal Number |Assmt, Year Assessee Name Remarks
1 | ITA 3065/DEL/2024 2018 | [D) SHANSHANK GARG (E FILE)
2 | ITA1744/DEL/2025 | 2021-22  [[A] UNITED WAY OF INDIA
3 | ITAS5786/DEL/2025 | 2010-11 [[A] M/S BHUPENDRA AUTOTECH INDUSTRIES (P) LTD.
4 | ITAS787/DEL/2025 | 2011-12  [[A] M/S BHUPENDRA AUTOTECH INDUSTRIES (P) LTD.
5 | ITAS788/DEL/2025 | 2012-13  [[A] M/S BHUPENDRA AUTOTECH INDUSTRIES (P) LTD.
6 | ITAS789/DEL/2025 | 2013-14 |[A)] M/S BHUPENDRA AUTOTECH INDUSTRIES (P) LTD.
7 | ITA6122/DEL/2025 | 2023-24 | [A] ARDEE INDUSTRIES LTD
8 | ITAG6128/DEL/2025 | 2015-16 |[A] DEVENDER KUMAR GUPTA
§ | ITAG6129/DEL/2025 | 2016-17 [[A] DEVENDER KUMAR GUPTA :
10 | ITA6130/DEL/2025 | 2017-18 |[A] DEVENDER KUMAR GUPTA Z_
11 | ITA6131/DEY2025 | 2018-19 |[A) DEVENDER KUMAR GUPTA ;
12 | ITA6132/DEL/2025 | 2020-21 |[A]) DEVENDER KUMA GUPTA ',
|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 05-MARCH-2026 (THURSDAY)

b | Appeal Number |Assmt. Year Assessee Name Remarks

1 | ™A 5913/DEL/2025 | 2017-18  |[A) SUMANGAL DIAMONDS PRIVATE LIMITED

2 | 178 6133/DEL/2025 | 2017-18 | [A] KSHITIZ SACHDEVA

3 | ITA6135/DEL/2025 | 2013-14 | [A] SHRI JATIN MADANI

4 | r7a6136/DEL/2025 | 2014-15 | [A] SHRI JATIN MADANI

s | ITA6137/DEL2025 | 2017-18 | [A) SHRI JATIN MADANI

6 | ITA6138/DEL/2025 | 2017-18 |[A] KRISHNA MARUTI LIMITED

7 | A 6139/0EL/2025 | 2018-19 | [A] KRISHNA MARUTI LIMITED ;3

ITA 6140/DEL/2025 | 2011-12 |[A] MAX CITY DEVELOPERS PVT, LTD. i

9 | ITA6141/DEL2025 | 2014-15  [[A] MAX CITY DEVELOPERS PVT. LTD.

10 | ITA 6142/DEL/2025 | 2015-16 |[A] CHANDER MOHAN SETH! )

11 | ITA6143/DEL/2025 | 2017-18  |[A] CHANDER MOHAN SETHI ;

12 | TTA68I/DEL/2023 | 2017-18 [ [A] SHOBHIT SINHA

13 | ITAS906/DEL/2024 | 2020-21 |{A] WELL BEING RESEARCH & REHABILITATION CENTRE |

14 | ITA 1630/DEL/2025 | 2013-14 | [A] PRAMOD KUMAR JAIN &

15 | ITA 2085/DEL/2025 | 2013-14 |[A]} VINOD JINDAL i

16 | ITA3959/DEL/2025 | 2015-16 | [A] DS SPICECO P. LTD. ', |

17 | ITA4150/DEL/2025 { 2021-22 | [D] STEEL AUTHORITY OF INDIA LIMITED : |

18 | ITA5712/DEL/2025 | 2020-21 | [A) TOURISM FINANCE CORPORATION OF INDIA LIMITED |

19 | ITA 5838/DEL/2025 | 2020-21 | [A] ENNV ENN DESIGNS PRIVATE LIMITED i ]

20 | ITA5839/DEL/2025 | 2021-22 |[A] ENN V ENN DESIGNS PRIVATE LIMITED ; |

21 | ITA sB40/DEL/2025 | 2022-23 | [A] ENN V ENN DESIGNS PRIVATE LIMITED : |

22 | TTA5841/DEW2025 | 2023-24 | [A) ENN V ENN DESIGNS PRIVATE LIMITED E |

23 | 17A8382/DEL2025 | 2011-12  |[A] DELTA LEASING AND FINANCE LTD E I

24 | TTA8426/DEL/2025 | 2016-17 |[A] LAXMI BUILDTECH PRIVATE LIMITED (E- (FILE)) | '

25 | ITA857S/DEL/2025 | 2023-24 |[A) DEEPAK CHAUHAN (E- (FILE)) |
|
f
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(_ i INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR 09-MARCH-2026 (MONDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 4144/DEL/2025 2016-17 | [A] GURGAON ONE RESIDENT WELFARE ASSQCIATION
2 ITA 4145/DEL/2025 2017-18 | [A] GURGAON ONE RESIDENT WELFARE ASSOCIATION
3 ITA 5718/DEL/2025 2021-22 | [A] QYO HOTELS AND HOMES PRIVATE LIMITED .
4 ITA 5946/DEL/2025 2018-19 | [A] BEYOND EVOLUTION TECH SOLUTIONS PRIVATE LIMITED i
5 | ITA6013/DEL/2025 | 2019-20 [[A) RANBIR PAL SHAH !
6 ITA 6053/DEL/2025 2017-18 | [A] RAHUL AGGARWAL i
7 | 1A 6144/DEL/2025 2020-21 | [A] M/S PANACEA BIOTEC LTD. E
8 ITA 6145/DEL/2025 2017-18 | [A] PUNIT KUMAR GUPTA !
9 ITA 6146/DEL/2025 2017-18 | [A] AMIT KUMAR GUPTA :
10 | TTA 6147/DEL/2025 2018-19 | [A] RAJENDER KUMAR GUPTA ‘ '
11 | TTA 6145/DEL/2025 2018-19 | [A] ANMOL TRADX PRIVATE LIMITED : i
12 | ITA 6150/DEL/2025 2018-19 | [A] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED
13 | ITA6151/DEL/2025% 2016-17 | [A] STANCE CONSUMER ELECTRONICS PRIVATE LIMITED
14 | ITA 6152/DEL/2025 2017-18 | [A] STANCE CONSUMER ELECTRONICS PRIVATE LIMITED :
15 | TTA 6154/DEL/2025 2010-11 | [A} R N KHEMKA ENTERPRISES PRIVATE LIMITED '
16 | ITA 6155/DEL/2025 | 2021-22 |[D] VIVEK SHARDA |
17 | ITA 7237/DEL/2025 2021 [D] OYC HOTELS AND HOMES PVT LTD
wnniirigi]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

|
I
CAUSE LIST OF G BENCH FOR 10-MARCH-2026 (TUESDAY)

Srl | Appesl Number |Assint. Year Assessee Name Remarks
1 § ITA 3986/DEL/2024 2018-19 | [A] SANJAY JAIN

2 | TTA 5003/DEL/2024 2018 [D] SANJAY JAIN

3 | ITA 3498/DEL/2025 2021-22 | [A] MRIDU HARI DALMIA

4 | ITA 4161/DEL/2025 2021-22  |[D] MRIDU HARI DALMIA

5 | ITA 5940/DEL/2025 2016-17 | [A) MEDECUBE HEALTHCARE INDIA PRIVATE LIMITED

6 ITA 6006/DEL/2025 2018-19  [[A] RAM AVTAR MITTAL ;
7 ITA 6007/DEL{2025 2020-21  [[A] RAM AVTAR MITTAL ’

ITA 6010/DEL/2025 2016-17 | [A] ITS MY NAME PRIVATE LIMITED ,

9 | ITA 6052/DEL/2025 2017-18  |[A] RAM AVTAR MITTAL |
10 | [TA 6156/DEL/2025 2017-18 [ [A] VINITA NITIN CHAUDHARY I
11 | ITA 6157/DEL/2025 | 2025-2026 |[A] SABOONI DEVI PTTAMBER LAL CHARITABLE TRUST i
12 | ITA 6158/DEL/2025 2021-22 | [A] PRADEEP KUMAR AGARWALLA : I
13 | ITA 6159/DEL/2025 2022-23 | [A] PRADEEP KUMAR AGARWALLA 1 ‘
14 | ITA 6160/DEL/2025 2018-19 | [D] DHIR &DHIR ASSOCIATES =
15 | TTA 6161/DEL/2025 2019-20 [ [D] DHIR & DHIR ASSOCIATES i !
16 | ITA 6162/DEL/2025 2020-21 | [D] DHIR & DHIR ASSOCIATES I
17 | ITA 6163/DEL/2025 2021-22 | [D] DHIR & DHIR ASSOCIATES
18 | ITA 6164/DEL/2025 2022-23 | [D] DHIR AND DHIR ASSQCIATES

19 | ITA 6165/DEL/2025 2023-24 | [D] DHIR & DHIR ASSOCIATES
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 11-MARGCH-2026 (WEDNESDAY)

Sri | Appeal Number |Assmt. Year Assessee Name ,r Remarks
1 CO 255/DEL/2025 2017-18  {[D] KAUSTUBH GUPTA, ‘
2 | ITA 5882/DEL/2025 2017-18 | [A] RAKESH KUMAR !
3 ITA 6166/DEL/2025 2022-23 | [A] COCA-COLA INDIA FOUNDATION :
4 [TA 6168/DEL/2025 2015-16 | [A] SARQ) CHUGH ;
5 ITA 61659/DEL/2025 2017-18 | [D] KAUSTUBH GUPTA
6 ITA 6170/DEL/2025 2022-23 | [D] PASHCHIMANCHAL VIDYUT VITRAN NIGAM LIMITED
7 ITA 6172/DEL/2025 2021-22 | [D) PACIFIC DEVELOPMENT CORPORATION LTD
8 | ITA6173/DEL/2025 2022-23 | {D] PACIFIC DEVELOPMENT CORPORATION LTD
9 | ITA6174/DEL/2025 2014-15 | [D] NOIDA TOLL BRIDGE COMPANY LIMITED
10 | ITA 6175/DEL/2025 2016 [D] NOIDA TOLL BRIDGE COMPANY LIMITED i
11 | ITA 6176/DEL/2025 2017-18 | [D] NOIDA TOLL BRIDGE COMPANY LIMITED ; :
12 | ITA 6177/DELJ/2025 2018-19 | [D] NOIDA TOLL BRIDGE COMPANY LIMITED 1
13 | CO 253/DEL/2025 2012-13 | [A] ANAND PRAKASH | :
14 | ITA 5951/DEL/2025 2012-13 | [D] ANAND PRAKASH i l
15 | ITA 6032/DEL/2025 2017-18 | [A] KAVIT MANCHANDA : i
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF G BENCH FOR IZ:MABS.H:.Z!R&_(IHQESDAD i
| ?
Sri| Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA5770/DEL2025 | 2019-20 |[A] VISION PLUS SECURITY CONTROL PRIVATE LIMITED
2 | TTA S988/DEL/2025 | 2017-2018 |[A] PRATISHTHA GARG
3 | ITA 59B9/DEL/2025 | 2018-2019 |[A] PRATISHTHA GARG
4 1 ITA 5990/DEL/2025 | 2019-2020 |[A] PRATISHTHA GARG
ITA 6178/DELS2025 2016-17 | [A] NARENDRA BANSAL
6 | ITA6179/DEL/2025 | 2012-13 |[D] DAFFODILLS PHARMACEUTICAL LTD
7 | ITA6180/DEL/2025 | 2012-13 |[A] M/S AMBICA TIMBER TRADE PRIVATE LIMITED
8 | ITAG181/DEL/2025 | 2023-24 |[A] BHARAT SARDANA : :
9 | ITA6182/DEL/2025 | 2019-20 | [A] OLIVIA TRADEX PRIVATE LIMITED | i
10 | TTA6183/DEL/2025 | 2016-17 |[D]) INDIVAR BEAUTY PRIVATE LIMITED i }
11 | ITA6184/DEL/2025 | 2017-18 |[D] GULSAN FINANCE PRIVATE LIMITED | T
12 | ITA6185/DEL/2025 | 2017-18 | {D) BWASAN REALITY TWO PRIVATE LIMITED . {
13 | ITA6186/DEL/2025 | 2017-18 {{D] MASTER PACK INDIA PRIVATE LIMITED |
14 | ITA 6187/DEL/2025 | 2017-18 |{A) PALAK CHOPRA ;
15 | ITA 2097/DELf2025 2018-19 | {D] MEHFQOZ KHAN i
16 | ITA S920/DEL/2025 | 2017-2018 |{A] ALANKIT BRANDS PRIVATE LIMITED f
|
i
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nt Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 16-MARCH-2026 (MONDAY)
|

Srt | Appeal Number |Assmt. Year Assessee Name | | Remarks
1 ITA 5852/DEL/2025 2023-2024 | [A] DEVRANJAN MITTRA |
2 ITA 5907/DEL/2025 2020-21 [A] SALUJA CONSTRUCTION COMPANY LIMITED

3 ITA 5908/DEL/2025 2022-23 {A] SALUJA CONSTRUCTION COMPANY LIMITED

4 ITA 6188/DEL/2025 2013-14 fA] MOHD GULZAR : ‘
5 ITA 6189/DELf2025 2013-14 [ [A] MOHD GULZAR '
6 ITA 6190/DELf2025 2010-11 {D] SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED ]
7 ITA 6192/DELS2025 2016-17 {O] MITHUN SECURITIES PRIVATE LIMITED . |
B ITA 6193/DEL/2025 2025-2026 | [A] AAATS4249K ;
9 ITA 6194/DELS2025 2017-18 [A] QUASAR MEDIA PRIVATE LIMITED I
10 | ITA 6195/DEL/2025 2018-19 [A] QUASAR MEDIA PRIVATE LIMITED § : |
11 | TTA6196/DEL/2025 | 2014-15 |[A] SMT. SHASHI JAIN i ';
12 ITA 6198/DELS2025 2018-19 [AY CICO TECHNOLOGIES LIMITED ]— i
13 ITA 6199/DEL/2025 2019-20 [A) MfS CICO TECHNOLOGIES LIMITED | i
14 | ITA 5710/DEL/2025 2012-13 [A] AADINATH PROBUILED(INDIA) PVT. LTD. i F
15 ITA 6059/DELS2025 2017-18 [A) PRAMOD JAIN :

16 | ITA 6024/DELS2025 2014-2015 ) [A] GENINS INDIA INSURANCE TPA LTD i .
17 | TTA 6025/DEL/2025 | 2015-2016 |[A] GENINS INDIA INSURANCE TPA LTD i !
18 | ITA 6026/DEL/2025 2016-2017 [ [A] GENINS INDIA INSURANCE TPA LTD l
19 | ITA 6027/DEL/2025 | 2017-2018 |[A] GENINS INDIA INSURANCE TPA LTD ':
20 ITA 6028/DELS2025 2018-2019 | [A] GENINS INDIA INSURENCE TPA LIMITED : ;
21 ITA 6029/DEL/2025 2019-2020 | [A] GENINS INDIA INSURANCE TPA LTD '|

22 { ITA 6030/DEL/2025 2020-2021 | {A] GENINS INDIA INSURANCE TPA LTD ‘

23 ITA 6369/DEL/2025 2020-2021 [ [A] GENINS INDIA INSURANCE TPA LTD (E-(FILE)} I
24 | TTA 164/DEL/2026 | 201718  |[A] MANO) KUMAR (E-(FILE)) : |
25 ITA 3718/DELf2024 2014-15 [A] SHRITI VERMA (E FILE) | ;
26 | ITA 6084/DEL/2025 2020-21 [DT AGARWAL EARTH MOVERS PRIVATE LIMITED l

Asgistant Reg%ar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]
{
]
CAUSE LIST OF G BENCH FOR 17-MARCH-2026 (TUESDAY)
|
Sl | Appeal Number |Assmt. Year Assessee Name Remarks
1| CO6IDEL2023 | 2012-12 |[A] SAT PAL NAGAR {
2 | CO62DEL2023 | 2011-12 |[A] SAT PAL NAGAR |
3 ITA 1462/DELj2023 2012-12 {D] SAT PAL NAGAR i
4 ITA 1463/DELf2023 2011-12 {0} SAT PAL NAGAR |
5 ITA 5110/DEL/2025 2014-15 [B] JAL SINGH HOODA |
6 ITA 5735/DEL/2025 2016-17 [Al M/S ELDECO INFRASTRUCTURE & PROPERTIES LTD l
7 | ITA5959/DEL/2025 | 2019-20 |[A) LALIT ARORA |
8 | ITA5960/DEL/2025 | 2016-17 |[D] ELDECO INFRASTRUCTURE & PROPERTIES PVT. LTD
9 ITA 6033/DEL/2025 2014-15 [A] JAI SINGH HOODA
10 | ITA 6037/DEL/2025 2018-19 [A] ENQUEST PETRO SOLUTIONS PRIVATE LIMITED l
I : ni Registran
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF G BENCH FOR Mﬂcu;zm(ﬁmsnm
|
]

Appeal Number |Assmt, Year Assessee Name !

sr Remarks
1 | ITA 4177/DEL/2025 2011-12 | [A] BLUE SKY PORTFOLIOS PRIVATE LIMITED
2 1 ITA 4178/DEL/2025 2012413 | [A] BLUE SKY PORTFOLIOS PRIVATE LIMITED
3 [TA 5353/DEL/2025 2016-17 | [A] DHIR & DHIR ASSOQCIATES
4 ITA 5354/DEL/2025 2017-18  {[A] DHIR & DHIR ASSOCIATES
5 | ITAS355/DEL/2025 2018-19 | {A] DHIR & DHIR ASSOCIATES
6 | ITA 5356/DEL/2025 2019-20 | [A] DHIR & DHIR ASSOCIATES
7 TTA 5357/DEL/2025 2020-21 | [A] DHIR & DHIR ASSOCIATES
8 | TITA 5358/DEL/2025 2021-22 | {A] DHIR & DHIR ASSQCIATES ;
g ITA 5359/DEL/2025 2022-23 | [A] DHIR & DHIR ASSOCIATES i
10 | ITA 5360/DELS2025 2023-24 | [A] DHIR & DHIR ASS0CIATES
11 [ ITA 5949/DEL/2025 2017-18 | [A] GLOBAL VECTRA HELTCORP LIMITED r
12 | ITA 6086/DEL{2025 2011-12 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.
13 | [TA 6087/DEL/2025 2012-13 | [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD.
14 | ITA 3997/DEL/2025 2015-16 | [A] VIVEK SHUKLA

istant Reg%ﬂ
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 19-MARCH-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name | Remarks
1 | TTA4845/DEL/2024 | 2016-17 |[A] VARUN GOEL ?
2 | TTA4846/DEL/2024 | 2017-18 |[A] VARUN GOEL

ITA 4847/DEL/2024 | 2019-20 ] [A] VARUN GOEL
4 | ITAS582/DEL/2024 | 2019-20 |[D]VARUN GOEL
5 | ITAS585/DEL/2024 | 2017-18 {[D] VARUN GOEL i
6 | ITASS98/DEL/2024 | 2016-17 |[D] VARUN GOEL i |
7 | ITA4171/DEL/2025 | 2018-19 | (D] SAHARA INDIA FINANCIAL CORPORATION LIMITED |
8 | ITAS754/DEL/2025 | 2015-16 |[A] GD GOENKA PVT. LTD. ]
9 | ITAS948/DEL/2025 | 2017-18 (D] SHIV KUMAR |

10 | ITAS967/DEL/2025 | 2015-16 |{A] GRISH ROY PANDIT ! |
11 | ITA S969/DEL/2025 | 2020-21 |{A] NITIN SACHDEVA |
12 | I7A 6019/DEL/2025 | 201819 9[32 ::giqasmn ESTATE PVT LTD(EARLIER KNOWN AS PAARTH INFRATECH
13 | ITA 6036/DEL/2025 2019 | [D] SHANKAR METAL & ALLOYS |
14 | ITA604%/DEL/2025 | 2018-19 | [A] INFINITE LUXURY BRANDS PVT. LTD. ;

15 | ITA 6054/DEL/2025 2003 | [D] BASTI SUGAR MILLS CO. LTD. NOW KNOWN AS PHENIL SUGAR LIMITED
16 | ITAB363/DEL/2025 | 2015-16 |[D] GD GOENKA PVT. LTD. ; l
17 | ITA 3765/DEL/2024 2018 | [D] SHAHJADA (E FILE) I
18 | ITA1796/DEL/2025 | 2018-19 |[A] PARVEEN KUMAR JAIN ; |
19 | ITA1797/DEL/2025 | 2019-20 |[A} PARVEEN KUMAR JAIN |

20 | TTA8375/DEL/2025 | 2019-20 |[A] SAGAR MANCHANDA i

21 | ITA8378/DEL/2025 | 2011-12 |[A]JATIN SACHDEVA |

22 | 1TA 8379/DEL/2025 | 2012-13 |[A] SNT AGRO INDUSTRIES PVT LTD !

23 | ITA 8380/DEL/2025 | 2013-14 |[A]SNT AGRO INDUSTRIES PVT LTD ‘.

24 | ITA8381/DEL/2025 { 2017-18 |[A] DEEPAK AGARWAL i

25 | ITAB383/DEL/2025 | 2013-14 |[A] DELTA LEASING AND FINANCE LTD [

26 | ITA8384/DEL/2025 | 2014-15 |[A] DELTA LEASING AND FINANCE LTD |

27 | ITA8386/DEL/2025 { 2016-17 |[A]H S IMPEX PVT LTD |

28 | ITA8387/DEL/2025 | 2018-19 |[A)HS IMPEX PVT LTD ';'

29 | ITA8388/DEL/2025 | 2019-20 |[[A]H S IMPEX PVT LTD i

i
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CAUSE LIST OF G BENCH FOR 23-MARCH-2026 (MONDAY)

Srl [ Appeal Number ]Assmt. Year Assessea Name f Remarks
1 | ITA 4088/DEL/2025 2012-13 | [A] RANJITGARH FINANCE COMPANY PRIVATE LIMITED 1
2 | TTA4125/DEL/2025 | 2017-18 | [A] SBL PVT. LTD. .f
3 | ITA 4126/DEL/2025 2018-19 [ [A] SBL PVT. LTD. i_
4 | ITA 4127/DEL/2025 2019-20 | {A] SBL PVT. LTD. ‘
S | ITA 4128/DEL/2025 2020-21 |fA] SBLPVT.LTD
6 | ITA 6038/DEL/2025 2018-19 | [A] JAT SEWA SANGH
7 | ITA 6039/DEL/2025 2018-19 [ [A] JAT SEWA SANGH
8 | ITA 6045/DEL/2025 2011-12 | [A] M/S HI LEAD INFOTECH (P) LTD.

9 | ITA 6046/DEL/2025 2013-14 | [A] M/S HI LEAD INFOTECH {P) LTD,

10 | ITA 6047/DEL/2025 2012-13  1[A) M/S HI LEAD INFOTECH {P) LTD. | i
11 { ITA 6048/DEL/2025 2014-15 | [A] M/S HI LEAD INFOTECH {P) LTD. : :’
12 | ITA 6050/DEL/2025 2015-16  |[A] M/S VIVEK BAL NIKETAN EDUCATIONAL SOCIETY
13 | ITA 6079/DEL/2025 2015-16 | [A] VIVEK BAL NIKETAN EDUCATIONAL SOCIETY
14 | ITA 6088/DEL/2025 2020-21 | [A] SAKET AGARWAL ,

15 | ITA 8389/DEL/2025 | 2013-14 | [A] HECTOR ENTERPRISES PVT LTD. @

16 | ITA 8390/DEL/2025 2019-20 | [A] RPG NIRMAN PRIVATE LIMITED
17 | TITA 8391/DEL/2025 2020-21 | [A) RPG NIRMAN PRIVATE LIMITED I
18 | TTA 8392/DEL/2025 2021-22 | [A] RPG NIRMAN PRIVATE LIMITED !
19 | ITA8393/DEL/2025 | 2021-22 |[[A] RPG NIRMAN PRIVATE LIMITED !
20 | ITA 8394/DEL/2025 2017-18 | [A] RAHUL SINGHAL 1
21 | ITA 8395/DEL/2025 2018-19 | [A] RAHUL SINGHAL 1
22 | TTA 8396/DEL/2025 2017-18 | [A] CHETANYA BUILDCON PRIVATE LIMITED [
23 | ITA 8397/DEL/2025 2018-19 [ f{A] CHETANYA BUILDCON PRIVATE LIMITED ‘

24 | ITA 8398/DEL/2025 2021-22 | [A] CHETANYA BUILDCON PRIVATE LIMITED l
25 | ITA 8399/DEL/2025 2022-23 | [A] CHETANYA BUILDCON PRIVATE LIMITED i !
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 24-MARCH-2026 (TUESDAY)

sl | Appeal Number |Assmt. Year Assessee Name | Remarks
1 | ITA4101/DEL/2025 | 2014-15 |[A] MACHING POLYMERS LTD
2 | ITA5936/DEL/2025 | 2011-12 [[A] SH. ATUL KUMAR BANSAL :
3 | ITA60SS/DEL/2025 | 2013-14 |[D] M/S AMBIT DIGIHOMES PVT. LTO. |
4 | ITAGOSG/DEL/2025 | 201415 |[D] M/S AMBIT DIGIHOMES PVT, LTD,
5 | ITa6071/DEL/2025 | 2019-20 |[A] SURYADEV FOOD AND BEVERAGES PRIVATE LIMITED
6 | ITa6072/DEL/2025 | 2009-10  |([A) URMILA
7 | A 6073/DEL/2025 | 2009-10 {[A] URMILA
g | 1A 6075/DEL/2025 | 2015-16  {[A) ST THOMAS SPG TAMIL CHURCH
9 | ITA6077/DEL/2025 | 2014-15 | [A] NEMA GUPTA
10 | ITA6083/DEL/2025 | 202021 |[A] GAURAV GROVER
11 | ITA6093/DEL/2025 | 2012 |[D] BINARY NETWORK SOLUTION
12 | ITA8400/DEL/2025 | 201314 |[A] SVP INDUSTRIES LIMITED ;
13 | ITAB4OL/DEL/2025 | 2014-15 |[A) SVP INDUSTRIES LIMITED
14 | ITAB402/DEL/2025 | 201516 | [A] SVP INDUSTRIES LIMITED ?
15 | ITA8403/DEL/2025 | 201617 | [A] SVP INDUSTRIES LIMITED
16 | ITA8404/DEL/2025 | 2017-18 |{A]SVP INDUSTRIES LIMITED
17 | ITA8405/DEU2025 | 201819 |{A) SVP INDUSTRIES LIMITED
18 | TTAB405/DE/2025 | 2019-20 |[A] SVP INDUSTRIES LIMITED : %
19 | ITA8407/DEL/2025 | 2020-21 |[A] SVP INDUSTRIES LIMITED 3
20 | ITA8408/DEL/2025 | 2021-22 |[A] SVP INDUSTRIES LIMITED |
21 | ITAB403/DEL/2025 | 202223 |[A] SVP INDUSTRIES LIMITED I
22 | MAB410/DEL/2025 | 202324 |[A] SVP INDUSTRIES LIMITED |
23 | ITASS53/DEL/2025 | 2018-19 | [A] KANWAR BIR SINGH i
24 | ITASSS4/DEL/2025 | 201920 | [A] KANWAR BIR SINGH {
25 | ITAS8S5/DEL/2025 | 202020 | [A] KANWAR BIR SINGH |
26 | TTASBS6/DEL/2025 | 2021-22 {[A] KANWAR BIR SINGH t
27 | 1A 5857/DEV2025 | 202223 | [A] KANWAR BIR SINGH ! :
26 | ITASBSB/DEL/2025 | 202324 | (A] KANWAR BIR SINGH | !
26 | 1TASeS/DEL/2025 | 202425 | (A] KANWAR BIR SINGH ! j
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 25-MARCH-2026 (WEDNESDAY)

Sri | Appeal Number |Assmt Year Assessee Name i Remarks
1 | TTA2921/DEL/2023 | 201718 | [A] SHASHANK JAIN F
2 | TTA2065/DEL/2023 | 2017-18 |[D] SHASHANK JAIN (E FILE) |
3 | ITA5883/DEL/2025 | 2017-18 | [A] BASANT KUMAR AGGARWAL |
4 | ITA6092/DEL/2025 | 2014-15 |[A] RASHMI MAGAZINE :

ITA 8413/DEL/2025 | 2013-14 |[D) M/S PIONEER DEALTRADE PVT LTD
6 | ITAB8415/DEL/2025 | 2017-18 |[D] AIR FRANCE i
7 | ITAB419/DEL2025 | 201112 | [A] GOLFWORX VENTURES PRIVATE LIMITED |
8 | ITA8420/DEL/2025 | 2012-13 |[A) GOLFWORX VENTURES PRIVATE LIMITED i
9 | ITA8421/DEL2025 | 2017-18 |[A) DIVYA BURMAN -"

10 | ITA 8422/DEL/2025 | 2016-17  [[A] NARAYAN INDUSTRIES GLOBAL LIMITED |
11 | ITA8423/DEL/2025 | 2015-16 |[A] HH INTERIOR & AUTO COMPONENTS PVT, LTD. I
12 | ITAB424/DEL/2025 | 2016-17 |[A] HH INTERIOR & AUTO COMPONENTS PVT. LTD.
13 | ITA 8425/DEL/2025 | 2021-22 |[A] SALUJA CONSTRUCTION COMPANY LIMITED !
14 | ITA 8427/DELJ2025 | 2018-19 | ([A] LAXMI BUILDTECH PRIVATE LIMITED
15 | ITA S880/DEL/2025 | 2021-22 |[A] KARAM VIR /

nt Registrar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

~ CAUSE LIST OF H BENCH FOR 02-MARCH-2026 (MONDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 2325/DEL/2022 2018-19 | [A] AERIS COMMUNICATIONS INDIA PLTD

2 [T(TP)A 5/DEL/2025 | AY 2009-10 | [A] CASIO INDIA COMPANY PRIVATE LIMITED

3 IT(TP)A 6/DEL/2025 2017-18 [A] CHROMALOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED

4 | IT{TP)A 7/DEL{2025 2018-19 [A] CHROMALQOX INDIA PRECISION HEAT & CONTROL PRIVATE LIMITED

5 [T{TP)A 8/DEL/2025 2014-15 [Al TECHNIP ENERGIES INDIA LIMITED

6 | IT(TP)A 9/DEL/2025 2016-17 [A] TECHNIP ENERGIES INDIA LIMITED

7 | IT(TP)A 1G/DELS2025 2022-23 [A] DZ CARD (INDIA) PRIVATE LIMITED

. {A] GENPACT INDIA PRIVATE LIMITED (SUCCESSOR TO ENDEAVOUR

8 | IT(TP)A 11/DEL/2025 | 2021-22 | orerwiarE TECHNOLOGIES PVT LTD PAN AABCEOSS1F)

9 ITA 601/DEL{2022 2017-18 {A] RMD KWIKFROM INDIA PRIVATE LIMITED

10 | ITA 6233/DEL/2025 2022-23 [A] NEWTIMES DEVELOPMENT INDIA PRIVATE LIMITED

Assistan; Registrar

s 24-Feb-2028




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF H BENCH FOR 03-MARCH-2026 (TUESDAY)

Srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(TP)A 15/DEL/2025 |  2022-23 | [A] CLEAN WIND POWER (BABLESHWAR) PRIVATE LIMITED
2 | IT(TPYA 19/DEL/20G25 2021-22 [A] AZURE POWER MARS PRIVATE LIMITED
3 ITA 6772/DEL{2025 2022-23 [A] INCEDQ TECHNOLOGY SOLUTIONS LIMITED
4 ITA 7827/DEL/2025 2020-21 [A] SENATECH INDIA PRIVATE LIMITED

Assistant Registrar
) _~24-Feb-2026

ér




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

_ CAUSE LIST OF H BENCH FOR 05-MARCH-2026 (THURSDAY)
sl Appeal Number |Assmt. Year Assessee Name Remarks
i BMA 13/DEL/2023 2019-20 | [D] ANKITA RAI TIWARI

2 BMA 14/DEL/2023 2019-20 [D] NIMIT RAI TIWARI

3 CO 122/DELS2023 2019-20 | [A] ANKITA RAL TIWARI

4 CO 123/DELY2023 2019-20 [ [A] NIMIT RAI TIWARI

5 ITA 3911/DEL{2018 2012-13 {A] GLOBAL GREEN COMPANY LTD.

(33 ITA 3899/DEL/2019 2015-16 [A] GLOBAL GREEN COMPANY LTD.

7 ITA 741/DELf2021 2016-17 [A] MITSUI PRIME ADVANCED COMPOSITES INDIA PVT. LTD,

g | 1A 3310/DEL/2024 2020-21 P[QI]V';FFLELEI?J!GITBEEOWN AND ROCT ENGINEERING AND CONSTRUCTION INDIA

9 1TA 3972/DEL/2024 2020-21 [A] CNH INDUSTRIAL (INDIA) PRIVATE LIMITED (5/G)

10 | ITA 5239/DEL/2024 2021-22 ’,[:I:IVI;E_;LE)I(ISWETBERDO:F\EI?:ITE? ROOT ENGINEERING AND CONSTRUCTION INDIA

11 BMA 13/DEL/2025 2019-20 [E] ASHISH GARG

12 BMA 15/DEL/2025 2021 [D] TARUN TRIKHA

13 BMA 20/DEL/2025 2015-16 [D] TAHILIANI DESIGN PVT. LTD.

14 | BMA 21/DEL{2025 2017-18 | [D] TAHILIANI DESIGN PVT. £TD.

15 | BMA 22/DEL/2025 2018-19 [ [D] TAHILIANI DESIGN PVT. LTD.

16 BMA 23/DEL/2025 2022-23 {A] RAHUL BHATNAGAR

P
Assisgnt Registran
| 24-Feb-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF H BENCH FOR 09-MARCH-2026 (MONDAY)
Srl | Appeal Number |(Assmt. Year Assessee Name Remarks
1 | Ima 3789/DEL/2023 2012-13 P[:I]V FEI-CEHEIT'?_PI;I'DI)NDIA PRIVATE LIMITED (ERSTWHILE KNOWN AS RLG RETAIL
2 | ITA 2816/DEL/2024 2015-16 | [A] VANDANA SINGH
3 ITA 3056/DEL/2024 } 2020-2021 | [A] MITSUI PRIME ADVANCED COMPOSITES INDIA PRIVATE LIMITED (E FILE)
4 | ITA 4158/DELf2024 2020-21 [A] YUTAKA AUTOPARTS INDIA PRIVATE LIMITED (E-FILE)
5 | 1TA 4321/DELj2024 2020-21 | {A] COLT TECHNOLOGY SERVICES INDJA PRIVATE LIMITED {E FILE)
6 | ITA 441G/DEL/2024 2020-21 {[A] HONDA R AND D (INDIA) PRIVATE LIMITED (E FILE)
7 | ITA 4469/DEL/2024 2020-21 | [A] TORAY INDUSTRIES (INDIA) PRIVATE LIMITED (E FILE)
8 | ITA 5223/DEL/2024 2021-22 | [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE LIMITED
9 | ITA 5840/DELf2024 2021-22 | [A] YUTAKA AUTOPARTS INDIA PRIVATE LIMITED
10 | ITA 6115/DEL/2025 2022-23 | [A] RAJESH BANSAL
11 SA 33/DEL/2022 2017-18 | [A) HONDA R&D {INDIA) PVT, LTD.
12 | ITA 5758/DEL{2015 2011-12 | [A] HONDA R & D {INDIA) PVT, LTD.
13 | ITA 150/DEL/2022 2017-18 | [A] HONDA R&D (INDIA) PVT. LTD.
Assista%ﬁ
| 24-Feb-2026

e




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 10-MARCH-2026 (TUESDAY)

Srl | Appeal Number |Assmit. Year Assessee Name Remarks
1 ITA 2294/DEL/2015 2010-11 (D] M/5. ALCATEL LUCENT INOIA LTD. (R/M)
2 iTA 9493/DEL/2019 2009-10 D] ALCATEL LUCENT INDIA LTD.
3 BMA 1/DEL/2026 2021-22 {D] SHRI. ATUL PUNJ
4 | IT(TP)A 24/DEL/2025 2021-22 [A] AKILA TRADING PRIVATE LIMITED
S | IT(TP)A 26/DEL{2025 2022-23 {A] AMADEUS INDIA PVT LTD
6 | IT(TP)A 28/DEL/2025 2022-23 [A] SYNIVERSE TECHNOLOGIES SERVICES INDIA PRIVATE LIMITED
7 | IT(TP)A 30/DELS2025 2022-23 {A] AAPC INDIA PRIVATE LIMITED
8 | IT(TP)A 34/DEL/2025 2022-23 [A] LS CABLE INCIA PRIVATE LIMITED
g | IT(TP)A 36/DEL/2025 2022-23 [A] MIHAMA INDIA PRIVATE LIMITED
10 | [TA 1041/DEL2023 2015-16 [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED
11 | ITA 1049/DEL/2023 2014-15 | [A] BELLSONICA AUTO COMPONENT INDIA PRIVATE LIMITED
12 | ITA 3892/DEL{2023 | AY. 2013-14 | [D] KOHINOQR FOODS LIMITED

oK

Assistant Registrarn

W

2 24-Feb-2026

4



JNCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 11-MARCH-2026 (WEDNESDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks

1 [TA 5354/DEL/2012 2008-0% [A} BMW INDIA PVT, LTD. (260A)

2 ITA 7223/DEL/2017 2013-14 [A] BMW INDIA PVT, LTD,

3 | ITA 8226/DELf2018 2014-15 | [AJ BMW INDIA PVT. LTD,

4 ITA 5657/DEL/201% 2015-16 [A] BMW INDIA PVT. LTD.

S ITA 480/DEL/2021 2016-17 | [A] BMW INDIA PVT. LTD.

6 ITA 5318/DEL/2024 | AY 2021-22 | [A] BMW INDIA PRIVATE LIMITED ({5/G)

7 [ IT(TP)A 40/DELf2025 | AY 2021-22 | [A] CARGILL INDIA PRIVATE LIMITED

Assistant Registrar

f)  24-Feb-2026

F—



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 12-MARCH-2026 (THURSDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
i ITA 834/DEL/2022 2017--18 | [A] ACHAMPET SOLAR PRIVATE LTD.

2 ITA 2390/DEL/2022 2017-18 [A] GHANPUR SOLAR PRIVATE LIMITED

3 ITA 997/DEL/2G24 2013-14 [A] GENPACT SERVICES LLC {E FILE}

4 ITA 998/DEL/2024 2016-17 | [A) GENPACT SERVICES LLC (E FILE)

5 ITA 5142/DEL/ 2024 2021-22 [A] GREAT LEARNING EDUCATION SERVICES PRIVATE LIMITED (E FILE)
6 SA 71/DEL/2026 2022-23 | [A] GOLDEN AGRI RESOURCES (INDIA} PRIVATE LIMITED

7 | IT{TP)A 48/DEL/2026 2022-23 [A] GOLDEN AGRI RESOURCES {INDIA} PRIVATE LIMITED

8 | IT{TP)A 49/DELS2025 2022-23 [A] COSMC FIRST LIMITED

9 | IT{TPA 42/DEL/2025 2022-23 [A] AMPLUS POWER SOLUTICNS PRIVATE LIMITED

10 [ IT(TP)A 43/DEL/2025{ 2022-23 | [A] BBC GLOBAL NEWS INDIA PRIAVE LIMITED

11 | IT(TP)A 44/DEL/2025 2022-23 [A} EXPRESS FREIGHT CONSORTIUM

12 | IT(TP)A 47/DEL/2025 2022-23 {A] BT E-SERV INDIA PRIVATE LIMITED(SUCCESSOR-IN-INTERESTTO BT

GLOBAL BUSINESS SERVICES PRIVATE LIMITED)

istant Registra
24-Feb-202

_V



INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF # BENCH FOR 16-MARCH-2026 (MONDAY)

Sri Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 14/DEL/2025 2019-20 [D] ASHUTOSH SHARMA,
2 | IT(YP)A 6/DEL/2026 2022-23 | [A] SEIL ENERGY INDIA LIMITED
3 | ITA 4389/DEL/2018 2014-15 | [A] AGILENT TECHNOLOGEES INDIA PVT. LTD.
4 ITA 598/DEL/2021 2016-17 nﬁ?&;ﬁiﬁ%ﬁvﬁﬁ?&%ﬁ% R;\(’:T!’FGI.\EQTE LIMITED (FORMERLY KNOWN AS
5 ITA 726/DEL/2021 2016-17 [A] IPM INDIA WHOLESALE TRADING PVT LTD
6 ITA 502/DEL/2022 2017-18 [A] BEAM GLOBAL SPIRITS & WINE (INDIA) PRIVATE LIMITED
7 ITA 814/DEL/2022 2017-18 | [A] IPM INDIA WHOLESALE TRADPING PVT, LTD.
8 | ITA 1475/DEL/2022 2004-05 | [A] WHIRLPOOL OF INDIA LTD
9 | ITA 1684/DEL/2022 2017-18 | [A] CLIX CAPITAL SERVICES PRIVATE LIMITED
10 | ITA177S/DEL/2022 2018-19 [A] IPM INDIA WHOLESALE TRADING PVT.LTD.
11 | TTA 2013/DEL/2022 2018-19 [A] INTERCONTINENTAL HOTELS GRQUP (INDIA) PVT. LTD.
12 ITA 587/DEL/2023 2018-19 [A] TIRANGA MOUNTAIN RESCUE
13 | [ITA 588/DEL/2023 2019-20 | [A) TIRANGA MOUNTAIN RESCUE
14 | ITA 1163/DEL{2024 2009-10 [ [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
15 | ITA 1164/DEL/2(24 2011-12 [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
16 | ITA 3738/DEL/2024 2020-21 [A] SHAHI EXPORTS PRIVATE LIMITED {E-FILE}
17 | ITA 4326/DEL/2024 2020-21 [A] OSRAM LIGHTING PRIVATE LIMITED {E FILE)
18 | ITA 4451/DELS2024 2020-21 [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
15 | ITA 5611/DEL/2024 | AY 2021-22 | [A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
20 | ITA 6017/DEL/2024 2021-22 [A] IGT SOLUTIONS PRIVATE LIMITED
21 | ITA 3616/DEL/2025 2018-19 [A] NIDEC MOBILITY INDIA PRIVATE LIMITED
22 SA 21/DEL/2026 2022-23 [A] SEIL ENERGY INDIA LIMITED

Assistant Registra

i

24-Feb-202,

(1/




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 17-MARCH-2026 (TUESDAY)

Sri Appeal Number [Assmt. Year Assessee Name Remarks
1 BMA 2/DEL/2026 2018-19 [A] MOIN AKHTAR QURESHI
2 | IT(TP)A S0/DEL/2025 2022-23 [A] ABBOTT DIAGNOSTICS MEDICAL PRIVATE LIMITED
3 | IT(TP)A 51/DEL/2025 | 2021-22 | [A] GENONE OPTECH PVT LTD
4 | ITA 1463/DEL/2022 2017-18 | [A] CADENCE DESIGN SYSTEMS (INDIA) PRIVATE LIMTED
5 ITA 2383/DEL/2022 2018-19 [A] SANY HEAVY INDUSTRY INCIA PVT, LTD.
Assis:ant Registran

[} 24-Feb-2020]

4/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 18-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 10/DEL/2025 2019-20 | [A] ASHISH GARG

2 BMA 11/DEL/2025 2019-20 [A] ASHISH GARG

3 BMA 7/DEL/2025 2018-19 | [A] BINDU TODI

4 BMA B/DEL/2025 2019-20 | [A] ASHUTOSH SHARMA

5 BMA 9/DEL/2025 2019-20 [A} ASHUTOSH SHARMA

& | IT(TP)A 31/DEL/2025 2022-23 [A] CANON INDIA PRIVATE LIMITED

7 ITA 1754/DEL/2021 2017-18 [A] SANDEN VIKAS INDIA PRIVATE LIMITED

8 ITA 1872/DEL/2021 2017-18 [A] BUCHER HYDRAULICS PRIVATE LIMITED

9 ITA 4070/DEL/2024 2020-21 [A] COWI INDIA PRIVATE LIMITED {E-FILE}

10 | SA619/DEL/2025 2022-23 | [A] CANON INDIA PRIVATE LIMITED

Assistant an

{)  24-Feb-2026]

4{/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 19-MARCH-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 BMA 3/DEL/2026 2019-20 | [A] RAJESH GUPTA
2 1 ITA 2287/DELj2022 2018-19 | [A] LUMMUS TECHNOLOGIES HEAT TRANSFER BY
3 | ITA5162/DEL{2024 2021-22 | [A] SQUARE YARDS CONSULTING PRIVATE LIMITED
4 ITA 880/DEL/2021 2016-17 [ [A] SQUARE YARDS CONSULTING PVT. LTD.
—
Assistant Registran
;  24-Feb-2026]

é}/'



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 23-MARCH-2026 (MONDAY)

sl Appeal Number |Assmt. Year Assessee Name Remarks
1 CQ B6/DEL/2023 2014-15 [A] BACARDI INDIA PVT.LTD.
2 CO 87/DEL/2023 2015-16 | [A] BACARDI INDIA PVT.LTD.
3 ITA 1193/DEL/2023 2015-16 {A] BACARDI INDIA PRIVATE LIMITED
4 ITA 1872/DEL{2023 2014-15 [D] BACARDI INDIA PVT.LTD.
5 [TA 1873/DEL/2023 2015-16 [D] BACARDI INDIA PVT.LTD,
& ITA 1941/DEL/2017 2012-13 [A] THYSSENKRUPP ELEVATOR (INDIA} PVT. LTD.
7 | ITA 3473/DEL/2018 2014-15 | [D] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD,
8 | ITA 4210/DEL/2024 2020-21 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED ((E-FILLING)}
9 ITA 467/DEL/2018 2013-14 | [A] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD.
10 | ITA 6000Q/DEL/2024 2021-22 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED
11 | ITA 685/DEL/2018 2013-14 | [O] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
12 | ITA 8716/DEL/2019 2015-16 [D] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.

Assistant R@istraj-

fi 24-Feb-2026|

1/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 24-MARCH-2026 (TUESDAY)

srl Appeal Number |Assmt, Year Assessee Name Remarks
1 | IT(TP)A 2/DEL/2026 2022-23 | [A] MOLVIZADAH SONS INDIA PRIVATE LIMITED
2 | ITA 1003/DEL/2019 2014-15 | [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)
3 ITA 1071/DEL/2019 2014-15 [D] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)
4 ITA 1207/DEL/2022 2012-13 [A] AMERICAN EXPRESS BANKING CORP.{INDIA BRANCH)
5 ITA 1208/DEL/2022 2015-16 [A] AMERICAN EXPRESS BANKING CORP.(INDIA BRANCH)
6 ITA 1379/DEL/2022 2012-13 (D] AMERICAN EXPRESS BANKING CORP.
7 ITA 1380/DEL/2022 2015-16 [O] AMERICAN EXPRESS BANKING CORP,
8 ITA 610/DEL/2021 2016-17 [A] BERGEN ENGINES INDIA PVT. LTD.
9 1TA 690/DEL/2018 2013-14 | [A] AMERICAN EXPRESS BANKING CORP. (INDIA BRANCH)
10 | ITA 8972/DEL/2019 2014-15 L[?g;’gﬁ#t{)?: xi\l?rﬁg IL_;MITED {SUCCESSOR OF VODAFONE MOBILE SERVICES
11 SA 7/DEL/ 2026 2022-23 [A] MOLVIZADAH SONS INDIA PRIVATE LIMITED
Assistant Registrar

, 24-Feb-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 25-MARCH-2026 (WEDNESDAY)

srl Appeal Number |Assmt. Year Assessee Name Remarks
1 | IT(TP)A 33/DEL{2025 | 2022-23 |[A] BREVO CRM SOLUTICNS PRIVATE LIMITED
2 ITA 608/DEL/2021 2016-17 {A] LUMINOQUS POWER TECHNOLOGIES PVT. LTD.
3 ITA 6084/DEL/2018 2014-15 [A] LUMINOUS POWER TECHNOLQGIES PVT, LTD,
4 | ITA 6996/DEL/2017 2013-14 | [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
5 1TA 8768/DEL/ 2019 2015-16 [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.
6 SA 625/DEL/2025 2022-23 | [A] BREVO CRM SOLUTIONS PRIVATE LIMITED

Assistant Regi?ﬁ:::rk

24-Feb-2026|

= o



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 30-MARCH-2026 (MONDAY)

Srl Appeal Number |Assmt, Year Assessee Name Remarks

1 BMA 8/DEL/2024 2017-18 | [A] SARVESH NAIDU

2 | ITA 3490/DEL/2016 2009-10 | [D] M/S. BBC WORLD INDIA PVT. LTD.

3 | ITA 3491/DEL/2016 2010-11 | [D] M/S. BBC WORLD INDIA PVT, LTD.

4 | ITA 4447/DEL/2024 2020-21 | [A] MARKEM-IMAJE INDIA PRIVATE LIMITED (S/G (E-FILE))

5 S5A 643/DEL/2025 2020-21 | [A] HUAWEI TELECOMMUNICATIONS INDIA COMPANY PRIVATE LIMITED

6 SA 652/DEL/2025 2021-22 | [A] HUAWEIL TELECOMMUNICATIONS INDIA COMPANY PRIVATE LIMITED

B

Assistant Registra
t 24-Feb-2026|

Vi



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 02-MARCH-2026 (MONDAY)
s$ri| Appeal Number “::T:‘ Assessee Name Remarks
1 | ITA 2565/DEL/2014 | 2009-10 |[A] M/S. AWB INDIA PRIVATE LIMITED
2 | ITA 663/DEL/2018 | 2011-12 |[D) WNS BUSINESS CONSULTING SERVICES PVT. LTD.
3 | ITA 4575/DEL/2018 | 2010-11 | [A] SCHNEIDER ELECTRIC INDIA PVT, LTD.
4 |ITAB163/DEY/2018 | 2014-15 |{A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
5 | ITA575/DEL/2019 | 2012-13 |[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
6 | ITA 835/DEL/2019 | 2012-13 |[D] SCHNEIDER ELECTRIC INDIA PVT. LTD.
7 | ITA 9660/DEL/2019 | 2009-10 | [A} SCHNEIDER ELECTRIC INDIA PVT. LTD.
8 | ITA 9661/DEL/2019 | 2015-16 {[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
9 | ITA611/DEL/202t | 2016-17 |[A] SCHNEIDER ELECTRIC INDIA PVT. LTD.
10 | ITA 554/DEL/2022 | 2017-18 |[A] SCHNEIDER ELECTRIC INDIA PRIVATE LTD.
11 | ITA 2188/DEL/2023 | 2011-12 | [A) SCHNEIDER ELECTRIC INDIA PRIVATE LIMITED
12 | ITA 5850/DEL/2024 | 2021-22 | [A} SCHNEIDER ELECTRIC INDIA PRIVATE LIM
13 | 7 4600/0E208 | 200505 P[\% ilT%nfENs PRODUCTS LIFECYCLE MANAGEMENT SOFTWARE{ (INDIA)
14 | ITA 4836/DEL/2018 | 2005-06 | [A] STEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD. -
15 | ITA 640/DEL/2021 | 2016-17 |{A] SHIVALIK INDUSTRIES =
16 | ITA449/DEL/2022 | 201718 |[A] SHIVALIK INDUSTRIES “—
17 | ITA 641/DEL/2021 | 2016-17 |[A] UNIVERSAL POWER PRODUCTS =)
18 | ITA 448/DEL/2022 | 2017-18 | [A] UNIVERSAL POWER PRODUCTS —
19 | ITA 3597/DEL/2024 | 2020-21 |[A] SANDEN VIKAS INDIA PRIVATE LIMITED
20 | ITA 6122/DEL/2024 | 2021-22 |[A] DE DIAMOND ELECTRIC INDIA PRIVATE LIMITED
21 | ITA 2667/DEL/2025 | 2021-22 | [A] M/S HERO MOTOCORP LTD.
Assistant Reglistrar
Q/ 24-Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, DELH , NEW DELHI

CAUSE LIST OF I BENCH FOR 03-MARCH-2026 (TUESDAY)
Srl | Appeal Number A:::‘: Assessee Name Remarks
1 E& 293/DEL{2025 2016-17 | [A] SAMSUNG INDIA ELECTRONICS PVT. LTD. -—
2 | ITA461/DELf2021 | 2016-17 |[A} SAMSUNG INDIA ELECTRONICS PVT, I'TD'_(EE{:—’-)
3 | ITA 1955/DEL/2021 | 2017-18 |[A} SAMSUNG INDIA ELECTRONICS PRIVATE LIMITED QG_}_ -]
4 (ITA 4306/MUM/2012| 2007-08 {[A] RBS BUSINESS SERVICES P.LTD (OLD)
5 |ITA 4467/MUM/2012¢ 2007-08 |[D] RBS BUSINESS SERVICES P. LTD, {OLD)
6 | ITA 821/MUM/2013 | 2008-09 |[A] RBS BUSINESS SERVICES P.LTD (OLD)
ITA 848/MUM/2013 | 2008-D9 | [D] RBS BUSINESS SRVICES P.LTD (OLD)
8 |ITA 3131/MUM/2015; 2009-10 |[D] RBS BUSINESS SERVICES PLTD
9 |ITA 3467/MUM/2015{ 2009-10 |[A} RBS BUSINESS SERVICES P. LTD
10 | ITA 1524/DEL/2016 § 2010-11 | [A} M/S, RBS BUSINESS SERVICES PVT. LTD. el
11 | ITA 3389/DEL/2014 | 2008-09 |[A] M/S. CORNELL OVERSEAS P LTD.
12 | ITA 6037/DEL/2015 | 2011-12 |[D] M/S. ARKADIN CONFER INDIA PVT, LTD. (R/M)
13 | I'TA 4589/DEL/2017 } 2011-12 |[A} MARATHAN ELECTRIC INDIA P.LTD -7
14 | ITA 4614/DELf2017 | 2011-12 §[D] MARATHON ELECTRIC INDIA PVT. LTD.—J
15 | ITA 3524/DEL/2024 | 2020-21 |[[A] ADVANCE METERING TECHNOLOGY LIMITED
16 [ ITA 5332/DEL/2024 | 2021-2022 | {A] BANDO INDIA PVT, LTD.

Amﬁ:%egqfﬁh

— 24-Feh-2026]




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 05-MARCH-2026 (THURSDAY)

Srl | Appeal Number A::':rt' Assaessee Name Remarks
1 | I7A 6840/DEL/2018| 2014-15 |[A] GIESECKE & DEVRIENT (INDIA) PVT. LTD. (S/G). ]

2 | ITA 935/DEL/2017 2012-13 [ [A] GIESECKE & DEVRIENT (INDIA) PVT. LTD. -

3 | ITA 1368/DEL/2017 | 2012-13 | [A} ZIMMER INDIA PVT, LTD.

4 | ITA 1401/DEL/2017 | 2009-10 | [D] M/S. MERIDIAN MOBILE INDIA PV, LTD. ‘j

S | ITA 1402/DEL/2017 | 2010-11 |[D] M/S. MERIDIAN MOBILE INDIA PVT. LTD. ~

6 | ITA 1598/DEL/2017 | 2012-13 | [A] M/S. CONCENTRIX DAKSH SERVICES INDIA PVT, LTD, ~
7 | ITA 810/DEL/2022 2018-19 | [A] CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED J

8 | ITA 1977/DEL/2017 | 2012-13 | [A] DISCOVERY COMMUNICATIONS INDIA

9 | ITA 7526/DEL/2017 | 2012-13 | [D] AON SERVICES INDIA P.LTD -

10 | ITA 7669/DEL/2017 | 2012-13 | [A]} AON CONSULTING PVT. LTD. —

11 [ ITA 4336/DEL/2024 | 2020-21 |[A) SIEMENS EDA (SALES AND SERVICES) PRIVATE LIMITED

12 | ITA 5725/DELf2024 | 2021-22 |[A] UIL ELECTRONICS INDIA PRIVATE LIMITED

mtikegism;
-Feb-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 09-MARCH-2026 (MONDAY)

sri| Appeat Number | ASSM Assessee Name Remarks
1 |ITA 1216/DEL/2014 | 2009-10 | [AJ UNIPARTS INDIA LTD. (260A)
2 |17A 2781/AHD/2012] 200809 |[A] GE INDIA INDUSTRIAL (P) LTD, -~
3 | ITA 1867/DEL/2015] 2010-11 |[A] GE INDIA INDUSTRIAL PVT. LTD.
4 | ITA 3695/DEL/2015| 2007-08 |[A] M/S. GE INDIA INDUSTRIAL PVT. LTD.
5 | ITA 5193/DEL/2018 | 2014-15 {[A] GE INDIA INDUSTRIAL PVT. LTD.
6 | ITA 7760/DEL/2019 | 2010-11 |[A] GE INDIA INDUSTRIAL PVT, LTD.
7 | 1TA 417/DEL/2016 | 2011-12 |[A] COLT TECHNOLOGY SERVICES INDIA PVT, LTD.
8 | ITA252/DEL/2017 | 2011-12 |[A} IMSOFER MANUFACTURING INDIA PVT. LTD.
9 | ITA 1618/DEL/2022 | 2016-17 |[D] SAMSUNG C & T CORPORATION INDIA PVT LTD
10 | ITA 3383/DEL/2024 | 2020-21 | [A] HORIBA INDIA PRIVATE LIMITED
1 | ITA 4341/DEL/2024 | 202021 | [A] NIVAYA RESOURCES PRIVATE LIMITED __
12 sosggemoz o | 202122 | [A] NIVAYA RESOURCES PRIVATE LIMITED J
13 | ITA 5996/DEL/2024 | 2021-22 |[A] EFACEC INDIA PRIVATE LIMITED

Assistant Regist,
d— 24-Feb-202§




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 10-MARCH-2026 (TUESDAY)
sri | Appeal Number A,z:':‘ Assessee Name Remarks
1 | ITA 5369/DEL/2024 | 2021-22 |[A] MICROSOFT INDIA (R&LDY) PRIVATE LIMITED _E_S_q’ G)..
2 {ITA 3919/DEL/2013 | 2009-10 |{A] M/S NEEL METAL PRODUCTS LTD. -
3 | ITA 386/DEL/2017 | 2011-12 |[A] NEEL METAL PRODUCTS LTD. l
4 | ITA 443/DEL/2017 2011-12 [ {D] NEEL METAL PRODUCTS LTD. {
5 | ITA 5935/DEL/2017 | 2012-13 | [A] NEEL METAL PRODUCTS LTD. [
6 | ITA 6464/DEL/2017 | 2012-13 | [D) NEEL METAL PRODUCTS LTD, (
7 | ITA 7246/DEL/2018 | 2013-14 [{A] NEEL METAL PRODUCTS LTD.
8 | ITA 7318/DEL/2018 | 2013-14 |[D]} NEEL METAL PRODUCTS LTD.
9 | ITA 850/DEL/2017 | 2007-08 [[A] CORNELL OVERSEAS P LTD.
10 ) ITA B275/DEL/2018 | 2002-03 | [D] COCA-COLA INDIA INC. INDIA BRANCH OFFICE ~
11 | €O 73/DEL/2020 2002-03 | [A] COCA-COLA INDIA INC, INDIA BRANCH OFFICE —
12 | ITA 2391/DEL/2019 | 2013-14 | [A] BHARAT ALUMINIUM COMPANY LTD. -7
13 | ITA 2471/DEL/2019 | 2013-14 | [D] BHARAT ALUMINIUM COMPANY LTD. ((R/MY) J
14 | ITA 1117/DEL/2022 | 2017-18 | [A] RIO TINTO INDIA PRIVATE LIMITED
15 | ITA 1499/DEL/2023 | 2012-13 | [A) FIELDCORE SERVICE SOLUTIONS INTERNATIONAL INDIA P.LTD
16 | ITA 3825/DEL/2024 | AY 2020-21 { [A] GATES INDIA PRIVATE LIMITED
17 | ITA 6092/DEL/2024 | 2017-18 |[A] GLEN APPLLIANCES

Assistant Reg
24-Feb-202,

2




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF I BENCH FOR 11-MARCH-2026 (WEDNESDAY)

Srl | Appeal Number A:,::'rt' Assessee Name Remarks
1 | ITA 1093/DEL/2017 | 2012-13 | [A] ERICSSON INDIA PVT. LTD. (R/M)

2 | ITA 5938/DEL/2018 | 2010-11 | [A] UNICHARM INDIA PVT, LTD. “ ~—

3 | ITA 6088/DEL/2018 | 2011-12 |[A] UNICHARM INDIA PVT. LTD.

4 | ITA 6104/DEL/2018 | 2010-11 | [D] UNICHARM INDIA PVT. LTD.

5 | ITA 6203/DEL/2018 | 2011-12 | [D] UNICHARM INDIA PVT. LTD.

6 | ITA 7414/DEL/2019 | 2012-13 | [A] UNICHARM INDIA PVT, LTD,

7 | ITA 1478/DEL/2022 | 2017-18 | [A] UNICHARM INDIA PRIVATE LIMITED

8 |[ITA 2045/DEL/2022 | 2018-19 | [A] UNICHARM INDIA P.LTD —

9 |1TA 6784/DEL/2018 | 2008-10 N[l)nggsN[I)l?DCliRPsv}rN?%;m (SUCCESSOR IN INTEREST OF HONDA .
10 | I7A 6785/DEL/2018 | 2010-11 h%]ngl\;ﬁg IiAI;R\?TIT%A) LTD. (SUCCESSCR IN INTEREST OF HONDA__‘
o [rw sz | o |[81BOSTON ST TECOLonT A EXCHESRING e
12 { ITA 5573/DEL/2024 | 2021-22 |[A] FARFETCH INDIA PVT LTD

Assistant Registrarn

g 24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 12-MARCH-2026 (THURSDAY)

Srl [ Appeal Number A:::? Assessee Name Remarks
1| 17A 1842/DEL/2014 | 2009-10 | [A] HCL TECHNOLOGIES LTD. (5/5).
2 | 1TA2327/DEL/2015 | 2010-11 |[A} M/S. HCL TECHNOLOGIES LTD. (S/G) _
3 | I7A 1645/DEL/2016 ] 2011-12 | [A] HCL TECHNOLOGIES LTD. —
4 | ITA 2055/DEL/2015 ] 2009-10 égilgfgggcg;?qumRE (HYDERABAD) PVT. LTD. (RE-
5 | 1TA6/DEL/2018 | 2010-11 |[D] BERTELSMANN MARKETING SERVICES INDIA PVT, LTD. o
6 | CO60/DEL/2018 | 2010-11 |[A] BERTELSMANN MARKETING SERVICES INDIA PVT, LTD, ~
7 | 17a 3543/DEL/2018 | 200708 | [A) BOMBARDIER TRANSPORTATION INDIA PVT. LTD.
§ | ITA 5823/DEL/2024 | 202122 |[A] AHARTRODT INDIA PRIVATE LIMITED, GURUGRAM

-

nt Registrar

="

24-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, DELH , NEW DELHI

CAUSE LIST OF I BENCH FOR 16-MARCH-2026 (MONDAY)

Srl{ Appeal Number A.?::‘:' Assessee Name Remarks
1 | ITA5553/DEL/2011 | 2007-08 | [A] ALCATEL LUCENT INDIA |TD. ‘(%605) —
2 | TTA 5554/DEL/2011 | 2007-08 |[A] ALCATEL LUCENT INDIA LTO. (26(_'3_&} _

» [ czowors | o7 (1103 LN i FETVERE T e
4 |ITA 5471/DEL/2018 | 2011-12 |[A] JINDAL STAINLESS LTD

S | ITA 5472/DEL/2018 | 2012-13 |[A] JINDAL STAINLESS LTD

6 | ITA 5473/DEL/2018 | 2013-14 |{A] JINDAL STAINLESS LTD

7 |ITA 5684/DEL/2018 | 2011-12 |[{D] JINDAL STAINLESS LTD.

8 ] ITA 5685/DEL/2018 | 2012-13 |[{D] JINDAL STAINLESS LTD.

9 | ITA 5686/DEL/2018 | 2013-14 | (D] JINDAL STAINLESS LTD.

10 [ ITA 7249/DEL/20:18 | 2014-15 |[A] MNDAL STAINLESS LTD,

11 ; ITA 7687/DEL/2019 | 2014-15 | [D] JINDAL STAINLESS LTD. ——

A— 24-Feb-2026

Assistant Registrar




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 17-MARCH-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year

Assessee Name Remarks

1 {TTA 3869/DEL/2010 | 2006-07 | [A] GEMALTO DIGITAL SECURITY LTD (OLD APPEAL/ TOP PRIORITY) -

[A] GEMALTO DIGITAL SECURITY LTD, (NOW KNOWN AS GEMALTO _J
DIGITAL SECURITY PVT. LTD.)

ITA 3563/DEL/2015| 2009-10 |[A) PROMETRIC TESTING PVT. LTD. (R/M)

2 | ITA 4071/DEL/2011{ 2007-08

ITA 6528/DEL/2017 { 2013-14 |[A] DIXON TECHNOLOGIES {INDIA) LTD.

ITA 1946/DEL/2022 | 2018-19 |[A] DIXON TECHNOLOGIES (INDIA) LIMITED

ITA 7193/DEL/2018 | 2011-12 | [A] LUMMUS TECHNCOLOGY HEAT TRASFER BY

ANl

ITA 7337/DEL/2018 | 2011-12 | D] LUMMUS TECHNOLOGY HEAT TRASFER BV

ITA 7310/DEL/2019 |  2014-15 | [A] MCCAIN FOODS INDIA PVT. LTD ~7

O |oe |~ |wv | & | W

ITA 7567/DEL/2019 | 2014-15 | {D] MCCAIN FOODS INDIA PVT. LTD =

10 { ITA 3531/DEL/2024 | AY 2020-21 | [A] VENUS INDIA ASSET-FINANCE PRIVATE LIMITED

11 | ITA 3666/DEL/2024 | 2012-13 | {D] TOSHIBA INDIA PRIVATE LIMITED (E-( FILE))




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF ] BENCH FOR 18-MARCH-2026 (WEDNESDAY)

Assmt.

Year Assessee Name Remarks

Appeal Number

ITA 3424/DEL/2016 | 2010-11 | [A] SPECTRIS TECHNOLOGIES PVT, LTD,

ITA 1958/DEL/2017 [ 2012-13 | [A] M/S. AVAYA INDIA PVT. LTD. (R/M}

ITA 226/DEL/2019 | 2007-08 |[D] CADENCE DESIGNS SYSTEMS INDIA PVT. LTD. -

£ W] N

CO S9/DEL/2021 2007-08 | [A] CADENCE DESIGNS SYSTEMS INDIA PVT. LTD. -

(¥, ]

ITA 3938/DEL/2019 | 2009-10 |[A] CARGILL INDIA PVT, LTD. —7

ITA 4033/DEL/2019 | 2009-10 | [D] CARGILL INDIA PVT, LTD, ~J

ITA 5451/DEL/2024 | 2021-22 | [A] EVERSUB INDIA PRIVATE LIMITED

@D~

ITA 5593/DEL/2024 | AY 2021-22 | [A] AT&T COMMUNICATION SERVICES INDIA PRIVATE LIMITED

X
Assistant 3@’&
A

24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI
CAUSE LIST OF I BENCH FOR 19-MARCH-2026 (THURSDAY)
Srl | Appeal Number As::‘: i Assessee Name Remarks
1 | SA637/DEL/2025 | 2018-19 |[A] WHIRLPOOL OF INDIA LIMITED -
2 SLA/S38/ DEL/2025 2011-12 | {A] WHIRLPOOL OF INDIA LIMITED —-[
3 | TA876/DEL/2021 | 2016-17 | [A] HONDA TRADING ASIA COMPANY LIMITED
4 §1TA 2367/DEL/2022 | 2017-18 |[A] HONDA TRADING ASIA COMPANY LIMITED (INTL. TAXATION)
5 | ITA 888/DEL/2023 | 2019-20 ([A] HONDA TRADING ASIA COMPANY LIMITED
6 | ITA 2368/DEL/2022 | 2018-193 |{A] HONDA TRADING ASIA COMPANY LIMITED (INTL. TAXATION) —
7 | ITA 1446/DEL/2022 | 2017-18 [ [A] CLYDE BERGEMANN INDIA PRIVATE LIMITED
8 |[ITA 1711/DEL/2022 | 2011-12 |[A] M/S MUNJAL SHOWA LTD
9 |IT(TP)A 3/DEL/2025 | AY 2020-21 | [A] CARGILL INDIA PRIVATE LIMITED
e N>
Assistant Registﬁ_
# ' 24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 23-MARCH-2026 (MQONDAY)
Appeal Number | ASSmt. Assessee Name Remarks
ShG0/oEL/2025 | 202122 8] JONES LANG LASALLE PROPERTY CONSULTANTS (INLA) PRIVATE
ITA 6135/DEL/2024 | 2021-22 L[IJ:.} I?I%EES LANG LASALLE PROPERTY CONSULTANTS {INDIA) PRIVATE
ITA 520/DEL/2023 | 2019-20 | [A] JONES LANG LASALLE PROPERTY CONSULTANTS (INDIA) PLTD (E/H)
ITA 1238/DEL/2025 | 2012-13 | [A] M/S OLYMPUS MEDICAL SYSTEMS INDIA PVT LTD_LSE)_ i
ITA 685/DEL/2022 2017-18 | [A] HERO MOTORCORP LTD.
ITA 1421/DEL/2022 | 2017-18 | [A] LUDHIANA SANGRUR INFRA ROAD PRIVATE LIMITED
ITA 5890/DEL/2024 | 202122 |[A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED

(is:lstant Registrar_
24-Feb-2026

[




INC TAX APP DEL  NEW DELHI

CAUSE LIST OF I BENCH FOR 24-MARCH-2026 (TUESDAY)

Srl | Appeal Number A:::':‘ Assessee Name Remarks
1 ’S§ﬂ322fDEU2020 2014-15 {[A] BSC C&C WV -~
2 | ITA 869/DEL/2019 2014-15 [[A] BSC C&L IV —
3 2A;_§34!DEU2024 2021-22 | [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE IJMITED? -
4 | ITA 2016/DEL/2022 | 2018-19 | [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED.I(E{ H)
5 S_ﬁ‘g‘ﬁfDEUZOZG 2017-18 | [A] WHIRLPOOL OF INDIA LTD —
6 | ITA 1307/DEL/2022 | 2017-18 |[A] WHIRLPOOL OF INDIA LTD 55,{6} J
7 | ITA 5389/DEL/2019 [ 2014-15 |[A] DENSO HARYANA PVT, LTD. —
8 | ITA 6690/DEL/2019 | 2015-16 |[A] DENSO HARYANA PVT. LTD. !
9 | ITA 1250/DEL/2023 | 2013-14 |[A] DENSO HARYANA PRIVATE LIMITED “I
10 | ITA 1385/DEL/2022 | 2018-19 | [A] WARNERMEDIA INDIA PRIVATE LIMITED
11 | I7A 3780/DEL/2024 | 2020-21 F[II:]E;!EOLIA WATER TECHNOLOGIES AND SOLUTIONS (INDIA) P LT[l-{-IIE-
12 | ITA 5843/DEL/2024 | 2021-22 P[:I]vr'{% \SSIL'I{EDWATER TECHNOLOGIES AND SOLUTIONS {INDIA} ~J
13 | ITA Sag/DEL/2024 | 202022 |[ABIZ 2 X PLETFORM PRIVITE LIVHITED ( FORMERLY KNOWN A5 Bz 2
e
Assistant Registrar

. _24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF I BENCH FOR 25-MARCH-2026 (WEDNESDAY)
Srl | Appeal Number A:,::'rt' Assessee Name Remarks
1 | ITA 786/DEL/2021 2016-17 | [A] ELCA COSMETICS PVT. LTD. —'7

2 | ITA 797/DEL/2022 | 2017-18 |[A] ELCA COSMETICS PRIVATE LIMITED Z

3 | ITA 1452/DEL/2022 | 2018-19 ({[A]} ELCA COSMETICS P.LTD }

4 | ITA 4108/DEL/2024 | 2020-21 {[A]} ELCA COSMETICS PRIVATE LIMITED [

5 | ITA 5974/DEL/2024 [ 2021-22 {[A} ELCA COSMETICS PRIVATE LIMITED Jd

ITA 4538/DEL/2024 | 2020-21 ([ [A] INFOGAIN INDIA PRIVATE LIMITED

ITA S35S/DEL/2024 |  2021-22 | [A] SINOCHEM INDIA COMPANY PRIVATE LIMITED

W |~

ITA 6037/DEL/2024 | AY 2021-22 | [A] ACCEDO TECHNCLOGIES INDIA PRIVATE LIMITED

R ) >
Assistant R -

H@—  24-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 30-MARCH-2026 (MONDAY)

Srl | Appeal Number A::'::' Assessee Name Remarks
1 | ITA 1199/DEL/2016 | 2011-12 |[A] M/S. BOSE CORPORATION INDIA PVT. LTD.ELQ),) ]
2 |ITA 6739/DEL/2017 | 2013-14 | [A) BOSE CORPORATION INDIA PVT. LTD. (S/G)_

3 | ITA 1509/DEL/2014 | 2009-10 | [A) M/S. BOSE CORPORATION INDIA PVT, LTD. (260A)
4 | ITA 1656/DEL/2015 | 2010-11 {[A] M/S, BOSE CORPORATION INDIA PVT. LTD,

5 | ITA 1597/DEL/2017 | 2012-13 | [A] M/S. BOSE CORPORATION INDIA PVT. LTD.

6 | ITA7922/DEL/2018 | 2014-15 |[A] BOSE CORPORATION INDIA PVT, LTD.

7 | ITA 9665/DEL/2019 | 2015-16 |[A]) BOSE CORPORATION INDIA PVT. LTD.

8 | ITA 870/DEL/2021 | 2016-17 |[A] BOSE CORPORATION INDIA PVT. LTD.

9 | ITA 2376/DEL/2022 | 2017-18 |[A) BOSE CORPORATION INDIA PVT LTD

10 | ITA 4419/DEL/2024 | 2020-21 | [A] BOSE CORPORATION INDIA PRIVATE LIMITED (E-FILEL'
11 | ITA 2383/DEL/2018 | 2012-13 | [D] JINDAL SAW LTD. =
12 | ITA 2384/DEL/2018 | 2013-14 | [D] JINDAL SAW LTD. l
13 | ITA 2747/DEL/2018 | 2012-13 | [A] JINDAL SAW LTD.

14 | ITA 2748/DEL/2018 | 2013-14 | {A] JINDAL SAW LTD.

15 | TTA 463/DEL/2019 | 2013-14 | [A] JINDAL SAW LTD.

16 | ITA 962/DELj2023 | 2016-17 |[A] SEPCO 1 ENGINEERING (INDIA) PLTD

17 | ITA 659/DEL/2024 | 2017-18 |[D] AZURE POWER (RAJ} PVT LTD ((E FILED APPEAL)}

. 24-reb-2024




2/19126, 5:13 PM

DELHi--CL-2026Mar02.htm

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR Q2-MARCH-2026 (MONDAY)

sl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 1908/DEL/2024 2017-18 [ [A] SHODAN SINGH
2 ITA 9093/DEL/2025 2010-11 [A] INDERPAL KAUR REKHI (7 -{F[L.i
3 ITA 245/DEL/ 2026 2012-13 [A] SWARAN SINGH (E-(FILE};
p——

file:/##CfJudiSIS/DELHI--CL-2028Mar02 htm

Assistant Registra
?/ﬁg-m-zoz
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2/19/26, 5:14 PM

DELHI-CL-2026Mar(5 htm

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF SMC BENCH FOR 05-MARCH-2026 (THURSDAY)
Sl | Appeal Number [Assmt. Year Assessee Name Remarks
1 SA 13/DELS2026 2016-17 [A] IZHAR
2 SA 14/DELS2026 2017-18 [A] IZHAR
3 | ITA 219/DEL/2026 2016-17 | [A] IZHAR
L) ITA 220/DEL{ 2026 2017-18 [A] IZHAR
5 ITA 6404/DEL/2025 2019-20 [A] SANGEETA PRASAD
6 | ITA 256/DEL/2026 2017-18 [ [A] MANJU GUPTA (E-(FILE))
nt Registrst
ﬂ?-l-‘eb-»zozﬂ

file: /1 JudiSIS/DELHL--CL-2026Mar05.htm
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2/18/26, 5:14 PM

DELHI--CL-2026Mar08.htm

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 09-MARCH-2026 (MONDAY)

Sri

Appeal Number

Assmt, Year

Assessee Name

Remarks

ITA 3870/DEL/2025

20t7-18

[A] VDAY KUMAR GUPTA (E- FILE!

Fo bl

Assistant Registrar

file /G JudiSIS/DELHI--CL-2026Mar09.htm

y/ 19-Feb-2028
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2119/26, 515 PM

DELHI-CL-2026Mar10.htm

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF SMC BENCH FOR 10-MARCH-2026 (TUESDAY)

Srk { Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 681/DEL/2019 2010-11 | [A] NAINCY CONVENT EDUCATIONAL & SOCIAL WELFARE SOCIETY ((R/C))

2 | TTA 8123/DEL/20325 2017-18 | [A] SHALOO BHATIA (E- (FILE))

3 | TFA8217/DELf2025 | 2018-19 |[A] FAREED ALV {E- (FILE})

4 | ITA 8569/DEL/2025 | 2016-17 |[A] SAFFRON GROCERIES PRIVATE LIMITED ¢E- (FILE))

S | ITA 8830/DEL/2025 2019-20 | [A] VISHESH DEVELOPERS PVT LTD

6 | ITA 9007/DEL/2025 2020-21 | [A] AASTHA INFRACITY LIMITED

=S

nt Reglstrs;
19-Feb-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 16-MARCH-2026 (MONDAY)
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 ITA 314/DEL/2026 2018-19 | {A] OM PARKASH (THROUGH LEGAL HEIR MR. RAJESH KUMAR}
2 ITA 411/DEL/2026 2017-18 | [A] SNEH KANSAL
3 ITA 417/DEL/2026 2012-13 | [A] AMIT SHARMA
4 | ITA 420{DEL/2026 2014-15 [ [D] ROBIN
S | ITA422/DEL/2026 2017-18 | [A] SH. SURINDER PAL UPPAL
6 { ITA 424/DEL/2026 2021-22 | [A} GAURANG BATRA
7 ITA 427/DEL/ 2026 2019-20 | [A] ANAMIKA DWIVEDI
8 ITA 437/DEL/2026 2013-14 | [A] BIMLA
9 ITA 438/DEL/2026 | AY 2019-20 | [A} NARESH GULATI
10 | ITA 440/DEL/2026 2020-21 {[A] SURINDER BAZAJ
11 | 1TA 452/DEL/2026 2018-19 | {A] LOVEKESH
12 | ITA 456/DEL/2026 2011-12 [ [A] VK. RAJ RESORT PVT. LTD.
13 | ITA a57/DEL/2026 2020-21 | {A] ANJU KUMAR
14 | TTA 461/DEL/2026 2013-14 | [A] AJAY KUMAR JAIN
15 | TTA 474/DEL/2026 2011-12 | [A] SOMPAL TANWAR
16 | ITA 477/DEL{2026 2014-15 | [A] SHASHI BALA JAIN
17 } [ITA 435/DELJ2026 2016-17 [ [A] SANJAY ANEJA
18 } TTA 486/DEL/2026 2019-20 | [A] ATUL KUMAR
19 | 1TA 496/DEL/2026 2020-21 | [A] PALM DRIVE CONDOMINIUM ASSOCIATION
20 | ITA S504/DELf2026 2022-23 1 {A] PREM CHAND KHICHI




RIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 17-MARCH-2026 (TUESDAY)
Srl | Appeal Number |Assmt. Year| Assessee Name Remarks

1 ITA 515/DEL{2026 2011-12 [ [A] HARISH CHANDER KATYAL THROUGH LEGAL HEIR

2 ITA 519/DEL/2026 | 2017-2018 | [A] YOGENDRA SINGH

3 | [ITA S34/DEL{2026 2019-20 [ [A] GARIMA BHATIA

4 } ITA 557/DEL/2026 2023-24 [ [A} STYLE ZONE BABY PRODUCTS PRIVATE LIMITED

5 | ITA 567/DEL/2026 2012-13 | [A] DHARMENDRA KUMAR

6 ITA 568/DEL{2026 2017-18 | [A] RAM NIWAS GUPTA

7 ITA 578/DEL/2026 2018-19 | {A] HIMANSHU SIROH]

8 ITA 579/DEL/2026 2020-21 [ [A] RISH] RAM

9 | ITA 596/DEL/2026 2011-12 [ [A) GURPINDER SINGH

16 | ITA 598/DEL/2026 2017-18 | [A] RELIF FOUNDATION

11 1 ITA 599/DEL/2026 2011-12 | [A] ANGAD YADAV

12 | ITA 606/DEL/ 2026 2017-18 | [A] PATANJALT RENEWABLE ENERGY PRIVATE LIMITED

13 | ITA 607/DEL/2026 2018-19 | {A] PATANJAL] RENEWABLE ENERGY PRIVATE LIMITED LIMITED

14 | ITA 611/DEL/2026 2020-21 | [A] SPECTRUM TALENT MANAGEMENT LIMITED

15 | ITA 633/DEL/2026 2012-13 [ [A] DEEPAK KUMAR

16 | ITA 638/DEL/2026 2017-18 | {A] 5H. NARINDER KUMAR BAJAJ

17 | ITA 642/DEL/2026 2018-19 | [A] GLO-TECH ENTERPRISES PRIVATE LIMITED

18 | ITA 852/DEL/2026 2017-18 | [A] CHANDER KANTA MARATHA

19 | ITA653/DEL/2026 | 2019-2020 | [A] MAHARAD SINGH

20 | ITA 662/DEL{2026 2018-19 | [A] PARVEEN KUMAR

% ot

Assistant Registrar
*y/y 24-Feb-2026




- INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAVUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY)

S} Appeal Number [Assmt, Year Assessee Name Remarks

1 | ITA 2304/DEL/2023 | AY 2011-12 | [A] SURJIT KQUR CHAHAL

2 1TA 679/DEL/2026 2024-25 | [A] MANAN ANAND

3 | ITA 684/DEL/2026 2017-18 | [A] GEETA GOSWAM]

4 ITA 686/DEL/2026 2011-12 | {A] AMRIT DHILLON

5 ITA 696/DEL/2026 2017-18  { {A] BHAGWAN SINGH

6 ITA 701/DEL/2026 2020-21 fA] SUMA TRADEX PVT. LTD.

7 ITA 702/DEL/ 2026 2018-19 | [A] MOHAMMALD ZUBAIR

8 | ITA 713/DEL/2026 2017-18 | [A] DEV KARAN

9 ! ITA 718/DEL/2026 2010-11 | [A] AJAY KAUSHIK }
10 { [TA 719/DEL/2026 2017-18 | [A] AJAY KAUSHIK

11 1 FTA 724/DEL/2026 2014-15 | [A] M B FINMART PRIVATE LIMITED

12 | ITA 730/DEL/2026 2017-18 | [A] POOJA SHARMA

13 | ITA 735/DEL/2026 2023-24 | {A] DEEN DAYAL LOK KALYAN FOUNDATION ]
14 | ITA 743/DEL/2026 2018-19 | [D] AAKASH AGROTECH PVT. LTD.

15 | [ITA 746/DEL/2026 2019-20 | [A] REENA ROR

16 | [ITA 755/DEL/2026 2017-18 | [A] BABA TIMBER & STEELS PRIVATE {LIMITED

17 | ITA 763/DEL/2026 2017-18 | [A] SHREEJEE APTEX PRIVATE LIMITED

18 | ITA 767/DEL/2026 2020-21 [A] TRlPﬁTHI ABHISHEK

19 | 1TA 769/DEL/2026 2016-17 | [A] MANJUSHA MANHAS

20 | ITA 770/DEL/2026 2020-21 | [A] RAMVIR SINGH

21 | ITA 791/DEL/2026 2017-18 | [A] VISHAL ABROL

o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 19-MARCH-2026 (THURSDAY)

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 ITA BOG/DEL/2026 2017-18 | [A] JAGRITI YUVA MANCH
2 ITA 802/DEL/2026 2022-23 | [A] RAHUL TONDON
3 [TA 819/DEL/2026 2016-2017 | [A] WHITE PAGE CONSULTING PVT. LTD.
4 [TA 826/DEL/2026 2021-22 [A] ARUP KHAN
5 1TA 827/DEL/2026 2022-23 | [A] ARUP KHAN
6 ITA 828/DEL/2026 2023-24 | [A] ARUP KHAN
7 ITA 841/DEL/2026 2017-18 | {A] SUNITA GUPTA a
3 ITA B43/DEL/2026 2017-18 | [A] NARESH KUMAR ASSEJA
9 ITA 844/DEL/ 2026 2011-12 | {A] NAVEEN KUMAR YADAV
10 | TITA 847/DEL/2026 2019-20 [A] VINOD KUMAR
11 | ITA 85%/DELf2026 2012-13 | [A] EKTA MAHAJAN
12 ] 1TA 867/DEL{2026 2017-18 | [A] MR, SARANDEEP SINGH SEHGAL
13 | ITA 86B/DEL/2026 2020-21 ) [A] ALAKNANDA COGP GROUP HOUSING SOCIETY LTD
14 | ITA 877/DEL/2026 2017-18 | {A] KAPOOR CHAND BANSAL THROUGH HIS LEGAL HEIR AJAY BANSAL
15 | 1TA 8B4/DEL/2026 2017-18 | {A] RUDRA REAL ESTATE NCR PRIVATE LIMITED
16 | ITA 886/DEL/2026 2017-18 [A] PUNYAH BUILDING MATERIALS PRIVATE LIMITED
17 | ITA 887/DEL/2026 | 2017-18 |[A] NARENDER KUMAR
18 1 ITA 890/DEL/2026 2022-23 [ [A] THE DEFENCE ACCOUNTS CQO-OPERATIVE CREDIT SQCIETY LIMITED
19 | ITA 907/DEL/2026 2017-18 | {A] VIDYA CHAHAR
20 | ITA 916/DEL/2026 2017-18 [A] MEERU BIRLA

istant Reg;' Tan
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 23-MARCH-2026 (MONDAY)

Srl ;| Appeal Number |[Assmt. Year Assessee Name Remarks
1 ITA 920/DEL/2026 2024-25 | [A] TANISHA CHAUDHARY
2 | ITA 927/DEL/2026 2012-13 [ [A] SURA) PAL
3 ITA 935/DEL/2026 2015-16 | [A] RAJIV BABBAR
4 | ITA 949/DEL/2026 2018-19 | [D] TUSHAR GUPTA
5 | ITA 959/DEL{2026 20t1-12 {[A] RANBIR SINGH
6 ITA 964/DEL/2026 2022-23 | {A] KRIBHCO FERTILIZERS LIMITED
7 ITA S65/DEL/ 2026 2020-21 {A] GIRDRARI LAL SUNDARI DEVI JAIN TRUST
8 ITA 978/DEL/2026 2018-19 | {A} SHIKHA GUPTA
9 ITA 980/DEL/2026 2020-21 [A] SARITA JAIN
10 | ITA 1006/DELf2026 | 2017-18 | [A] CHANDER PAL
11 } TTA 1007/DELS2026 2015-16 | [A] RANDHIR ISPAT PVT LTD
12 1 ITA 1049/DEL{2026 2021-22 | {A] RINCHEN ZANGPO ENDOWMENT SOCIETY
13 | ITA 1085/DEL/2026 2017-18 | [A] SR SALES COMMUNICATION
14 | ITA 1088/DEL{2026 2018-19 | [A] TAJINDER KAUR
15 | ITA 1095/DEL/2026 2011-12 | [A] AJAY DEVENDRASINH GOHIL
16 | ITA 1128/DEL/2026 | 2016-17 | {A] NARESH AGGARWALA
17 | ITA 1133/DEL/2026 | 2017-18 | [A] DRD ASSOCIATES PRIVATE LIMITED ]
18 | ITA 1134/DEL/2026 2019-20 | [A) ARUN PRATAP SINGH
i9 | ITA 1152/DEL/2026 2021-22 | [A] SENIOR FLEXONICS INDIA PRIVATE LIMEITED
20 | ITA 1160/DEL/2026 2012-13 | [A] GYAN PRAKASH MISHRA
21 | ITA 3331/DEL/2018 2015-16 | [A] SUNNY YADAY
0 o
istant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 02-MARCH-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SMT. RENU JAUHRI, ACCOUNTANT MEMBER

PART HEARD MATTERS

Appesl Number “’v‘w'“" Assassee Bench Remarks
1 A | e201 | pec | 2025 [2013-14 [(4) M/S SUMAIA ELECTROINFRA PVT. LTD A
2 1T | 6202 | DEL | 2025 |2014-15[[A] M/S SUMAIA ELECTROINFRA PVT. LTD A
3 iTA | 6203 | DEL § 2025 |2014-15 [[A] M/S SUMAMA ELECTROINFRA PVT, LTD A
4 1A | 6204 | DEC | 2025 [2015-16 ] M/S SUMAMA ELECTROINFRA PVT, LID A
BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Appual Numbar ‘:::':"” Asgezsne Bench Remarks
1Ta_ | 3448 | DEL | 2025 [2018-19 [[A] AJAY KUMAR GUPTA E
BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI M BALAGANESH, ACCOUNTANT MEMBER
PARY HEARD MATTERS
Appeal Number ‘::‘:,t‘ Assessee Banch Remarks
1A | 4655 | DEL | 2024 |2020-21 |[A] MICROSOFT CORPORATION INDIA PRIVATE LIMITED (E-FILE) 1 e-file
BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
PART HEARD MATTERS
Appeal HNumber l.::'::‘ Assessae Bench Remarks
1WA | 4930 | DEL [ 2018 [2013-14][D] AMWAY INDIA ENTERPRISES PVT, LTO. [
T | 8ss7 | DEL [ 2019 {2014-15 f[A] AMWAY INOTA ENTERPRISES (P) LTD. ]
BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
CLARIFICATION MATTERS
Appoal Humber [fasme. a Banch Remarks
ITA § 1435 | DEL | 2014 ]2009-10 J[A] /5. MOTOROLA SOLUTIONS INDLA PVT. LTD. H
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
CLARIFICATION MATYERS
Appeal Number Assmt. |, Bench | Remarks
Year
313 i 533241 DEL I 2024 [ 50315 |[A) HITACHE ASTEMO HARYANA PRIVATE LIMITED 1
BEFORE SHRI ANUBHAY SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
Appeal Number st a Banch Remarks
0 20 DEL | 2026 |2014-15 [[A) SPARKLE BUILDWELL PRIVATE LIMITED A
ma | 6219 | oeL | 2025 |2014-15 [[0] SPARKLE BUILDWELL PRIVATE LIMITED A

i&;?:_g
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 05-MARCH-2026 (YHURSDAY)

CLARIFICATION MATTERS

Appeal Number #::'t' Assessee Bench | Remarks
2017- Intl,

1A | 1205 | DEL | 2023 | %977 |[A] BRITISH AIRWAYS PLC (INTL. TAXATION) D T
2015- Intl.

ITA | 1206 { DEL | 2023 | 2019 lfA] BRITISH AIRWAYS PLC (INTL. TAXATION) D T
ITA | 1486 | DEL | 2023 | 257" {(D] BRITISH AIRWAYS PLC (INTL. TAXATION) D | o s
rTa | 2200 | DEL | 2017 2':;%9' {A] M/S. BRITISH AIRWAYS PLC. (INTL. TAXATION) D Tai';%on
ITa | 2201 | OEL | 2017 2':;110“ {A] M/S. BRITISH AIRWAYS PLC. {INTL. TAXATION) D hmn
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 09-MARGCH-2026 (MONDAY)

BEFCRE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
s Appeal Number A::::_t‘ Assessee Bench | Remarks
1 | rma | 4404 | DEL | 2025 201{5‘* {A] LEGEND POWER PVT LTD. B
2 | ma | 4495 | DEL | 2025 201165' [A] LEGEND POWER PVT LTD 8

CLARIFICATION MATTERS
el Appeal Number  [455}cessce Bench |Remarks
1 | ma {2824 | oeL | 2025 20210'} [A] BSC PAINTS PVT (TD, B
2 | ma | 2825 | oev | 2025 | 292% |[a

02 |[A1BSC PAINTS PVT LTD B

m
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 10-MARCH-2026 (TUESDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.

Srl Appeal Number Year Assessee Bench | Remarks
1} 1ma | 231 | per | 2021 2c;187- [A] ARUN BUSSI D
2 | 1ma | 2171 | oEL | 2023 2%7' [A] ARUN BUSSI b

2020-
3| rma {039 | pe | 2024 | 292 I1a] visHaL wANCHOO D
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER
PART HEARD MATTERS

Srl Appeal Number “:::'rt' Assqsses Bench | Remarks
1 | 1a | s79s | OeL | 2025 | 295% [{A] MIRHA EXPORTS PVT. LTD G
2 | 1ma | 5706 | oEL | 2025 2'31165' [A] MIRHA EXPORTS PVT, LTD. G
3 | ra {5797 | oEL | 2025 2%175‘ [A] MIRHA EXPORTS PVT. LTD. 6
4 | rma | 5798 | oEL | 2025 z‘ila" [A} MIRHA EXPORTS PVT, LTD. G
s | 1ma | 5799 | pEL | 2025 201‘93' [A] MIRHA EXPORTS PV, LTD. G
6 | ma | 5800} pet | 2028 202:]9‘ [A] MIRHA EXPORTS PVT LTD G
7 | mma | ss01} pet | 2025 | 29277 |[A] MIRHA EXPORTS VT LTD G
8 | 1ma | sso2] oeL | 2025 202221' [A] MIRHA EXPORTS PV, LTD. G
9 { 1T | 5803 | DEL | 2025 | 292 i) MIRHA EXPORTS PVT LTD G
10 | A | 5804 | DEL | 2025 202243' TA] MIRHA EXPORTS PVT LTD. G
11 { ma | 8131 | DEL | 2025 | 2313 D] MIRHA EXPORTS PRIVATE LIMITED G
12 | 17a | 8132 | peL | 2025 2“1154' {D] MIRHA EXPORTS PRIVATE LIMITED G
13 | 1A | 8133 DEL | 2025 2‘1137‘ [D] MIRHA EXPORTS PRIVATE LIMITED G
14 | 1A | 8134 | DEL | 2025 | %315 |[D] MIRHA EXPORTS PRIVATE LIMITED G
15 | 1ma | si3s | pec | 2025 2‘;210‘ [D] MIRHA EXPORTS PRIVATE LIMITED G




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE SHRI ANUBHAV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER

PART HEARD MATTERS
Appeal Number  {*55™% |Ascessee Bench | Remarks

rma | 2814 | oeL | 2025 | 213" 11A) GURIEET SINGH JOHAR (DECEASED), THROUGH LEGAL HEIR B

rma | 2815 | DeL | 2025 | %1% |[A) GURIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B

rma | 2816 | oeL | 2025 | %015 |{A) GURIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B

A | 2821 | OEL | 2025 | %01 |[A) GURIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B




INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 16-MARCH-2026 (MONDAY)

BEFORE SHRI RAMIT KOCHAR, ACCOUNTANT MEMBER
AND SHRI SUDHIR KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS
Sl Appeal Number A{f::‘:' Assessee Banch { Remarks
1| ma | 5418 | DEL | 2012 | 2598 |[A] HEWITT ASSOCIATES (INDIA) PVT. LTD. (2604) H 260A

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Assmt.,

Srl Appeal Number Year Assessee Bench | Remarks

1| rma | se2z | oee | 2025 | 202 kia] pinesH KuUMAR TYAGL G

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CLARIFICATION MATTERS

Assmt.
Srt Appeal Number Year Assessee Bench | Remarks
1 | ma |s762 | oeL | 2025 25;175‘ [A] AMRIT PAL SINGH HUF G

—————
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 17-MARCH-2026 (TUESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

CONSOLIDATION PETITIONS
Set Appeal Number '“’Yea'“:‘ Assessea Banch Remarks
1 | ma | seso | peu | 2025 2%3' [A) GAUTAM BALI G
2 | ma | s8s1 | pev | 2028 zg;g- (A] GAUTAM BALL 6
3| ma | ses2 | oee | 2025 | 290 A cautam B G
4 | mma | see3 | e | 2028 | P2V fra) GauTAM BALI G
s | ma |oseea | oeL | 2025 | 2957 |1l cauTam BAU G
6 | ma | sses | peL | 2025 | 202 [[A] GAuTAM BALE G
7 | ma | se6 | oEL | 2028 202"'5"' [A) GAUTAM BALI 6
2018-
g | ma [ ses7 | pec | 2025 | 29U () DeEPAK SOOD G
o | ma | sess [ oec | 2025 | 2% i) oeeax soon G
10 | ma | sses | oeL | 2025 | 2937 fra] vERPAK 500D G
u | ma | se0 | pen | 2028 | 2921 iga) DEEPAK SOOD G
12 ¢ A | se71 | oeu | 2028 | 293 {ia] peEpaK s00D G
13 | ma | se72 | oec | 2025 | 292 |ia) oEEPAK S00D G
2024
14 | M | se73 | oeL | 2025 | %5 |[a) DEEPAK S00D G
15 | ma | 7s68 | oL | 2025 | 295 (o) peEPAK 00D E
16 | 1ma | 780 | oec | 2005 | 215 |[o) peepak s00p 3
17 | ma | 770 | oec | 2025 | 2%2% |10) peepak soop 3
18 | ma | 7871 § oe | 2025 | 292 |1o) peepak soop 3
19 | ma | 722 § pec | 2025 | 292 (0] DEEPAK SOOD E
20 | ma | 7873 | oe | 2025 | 292 |gp) beepak so0D 3
2t | ma | 7874 | oeL | 2025 | 292 (o] peepak s00D 3
22 | 1ma | 7804 | peL | 2025 | %% o) GauTam aut £
23 | rma | 7a9s | peL | 2025 | 23% (o] GAuTAM BaLl £
24 | ma ) 7e9s | DEL | 2025 20221““ [0] GAUTAM BALI £
35 | ma | 77 | peL | 2025 20222" (D) GAUTAM BALI £
26 | ma § 7898 | OEL | 2025 | 23 (D) GAUTAM BALL E
27 | ma | 7899 | oEL { 2025 | 22 |0} GAUTAM BALL E
28 | A | 7900 | DeL | 2025 2°2";" [D] GAUTAM BALI E
Py
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATYERS
Assmt.
sH Appeal Number Year Assessoe Bench [ Remarks
1 | mma {33181 peL {2019 201’21‘ fA] KAD HOUSING PVT, LTD. H
2 | oma {310 oe {2019 20132' [A] KAD HOUSING PVT. LTD. H
3 | rea {3320 ] oeL | 2019 201;3' [A] KAD HOUSING PVT, LTD. H
a | rma {3321 { oeL {2019 201‘5“‘ fA] KAD HOUSING PVT. LTD. H
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